- F lomm Sessiﬂjm’cgmal, THC 3 ‘ ‘ -

IN THE COURT OF Sh. Vidya Prakash E -
Additional Sessions Judge m ﬁ
Criminal Cause List Dated 29-03-2020 Total Cases:1
$.No. Case Type 0ld Case No. Case No. Title £ ' o o V
Misc./ Appearance ’
o S 59/2019 STATE Vs. RAVINDER @ GANJU 950 /2016 (Anand

Parbat) 69, r—1 9600

11



Additional Sessions Judge
CriminaléCause List Dated 30-03-2020 Total Cases:39 '
S.No. Case Type Old Case No. Case No. Title m
Misc./ Appearance .
- BSES RAJDHANI POWER LTD Vs,
1 Ct. Cases 33/2014 3229172016 o aRMA SR U2t
BSES RAJDHANI POWER LTD. Vs,
2 Gt Cases 3472014  322918/201
204 2016 pAWAN GUPTA tue wode s
3 Ct Cases 04004 BAAAIIs RS ERRISENL POWERLID. T MANCT S, S
l . ]
: BSES RAJDHANI POWER LIMITED Vs.
4  Ct Cses 90072014  322246/2016 gy SAY (NTHAL VIHAR)
Misc. cases/purpose
: BSES YAMUNA POWER LIMITED Vs,
5 Ct. Cases 351/2016 326255/2016 NARAYAN KUMAR GUPTA \L‘ . {(‘1 EKQi?iga%h!
6  Ct Cases 627/2016  325079/2016 &,SEH‘;AMUNA POWERLIMITED'VS. | 1 (Darva Ganj)
i et 2020 ¥
7 Ct Cilpes 164672016 ‘300071/3016. TR SHUUHANI POWER LYD. Vs. 10
8  Ct Cases 1851/2016 32642572016 BSES YAMUNA POWER LTD. Vs. HENINA / — &4 « &t 206206
9  CL Cases 327777/2016 ggﬁmn}mm POWER LTD. Vsé‘ . oA®. nen e
10 CL Cases 300/2017 BSES RAJDHANI POWER LTD. Vs. SONU /() s
Misc, cases/purpose — D 206
\ TATA POWER DELHI DISTRIBUTION
1. e 786/2017 7D, Vs. CHANDER MOHAN SHARMA=> A& «Q + 2.63-©
12 80 191/2018 STATE Vs. NARAIN KUMAR GUPTA %5‘3 ; imﬁ (Prashad
Misc./ Appearance ‘L‘ ! L‘ et
13 SC 984/2018 STATE Vs, FAHEEM 560 /2016 (LP. Estate)
L BSES YAMUNA POWER LTD. Vs. MOHD.
14 CtCases ISAVI0M0 | e e 18qQ 2020
15  Ct.Cases 136/2019 ggs\?&,qmjgggwm LR MNET Y,
8 Qe 0y B P EIS{IiISE%AMUNA POWER LTD. Vs. SULTAN } :
BSES YAMUNA POWER LTD. Vs. QARI M
17 Ct. Cases 138/2019 LAIQ / 1Y q 20206
18 Gt Cases 140/2019 BSES YAMUNA POWER LTD. Vs. KISHOR /0)
st - paie - Eg%s gﬁASI\dUNA POWER LTD. Vs. BIDHYA
: . BSES YAMUNA POWER LTD. Vs.
20 Ct. Cases 144/2019 RIYAZUDDIN
21 Gt Cases 145/2019 g e ke e o /00
> BSES RAJDHANI POWER LTD. V. «q 2020
22 Ct. Cases 146/2019 POONAM ;%b q
23 Ct. Cases 147/2019 ?ifrsrg?ﬁ%ﬁ POWERLTD. Vs. 100
24 SC 506/2019 STATE Vs. MUSHRAF /00
2% e 5152019  STATE Vs. VINOD @ SONU MOURYA iggfﬁf”}‘g:i i o
26 8C 533/2019 STATE Vs. NOORIN é?l‘i‘ﬁgl e
Charge .
TR R 29145/2016  STATE Vs. MOHD. TEHSIN j L e
o' Yy 2020

172



S.No.

e No. 2ty

IN THE COURT OF Sh, Vidya Prakash
Additional Sessions Judge
Criminal Cause List Dated 30-03-2020 Total Cases:39

Case Type

Old Case No. Case No. Title

FIR/PS
: . BSES YAMUNA POWER LTD. Vs, NARAIN Y2620
8 Ot 208/2017 R e Jold ey
Misc. Arguments v—‘
BSES RAJDHANI POWER LIMITED V. .
29  Ct Cases 221/2016  322288/2016 MUSAMIL KHAN ANR. 10 g g}o.:_)1 "
BSES RAJDHANI POWER LTD. Vs,
30 . Ct Cases 1233/2017 BUENDER ahiaded L0
TATA POWER DELHI DISTRIBUTION
31 Ct Cases 157972017 o Ve, HEM RAJ AND ANR / :2'4 Lo . REus
BSES RAJDHANI POWER LTD. Vs,
32 Ct. Cases 216/2018 SEEMA /10
Final Arguments
. BSES YAMUNA POWER LIMITED Vs, YO aTLO
33 CL Cases SIB0G3, . MURUIONE e — e L
Consideration
3 CtCodes 705/2018 E%EA‘ZOYSE}?O?(ELHI HISTSBVTON Y 10
TATA POWER DELHI DISTRIBUTION AT 2620
35 | Ctl Cortes WM e NOREE o e anon T 0 (L
: : _ TATA POWER DELHI DISTRIBUTION
36 Ct. Cases 267/2020 LTD. Vs. MD, SHEHZAD 10 ()
) TATA POWER DELHI DISTRIBUTION Fole
37 Ct. Cases 268/2020 LTD. Vs. NOOR HASAN /0 (Sarai Rohilla)
: TATA POWER DELHI DISTRIBUTION T PR
38 Ct.Cases 26972020 T, Vs, DAVINDER SINGH AND ORs, | /002NN
B ot 270/2020 TATA POWER DELHI DISTRIBUTION

LTD. Vs. SUBHASH CHANDER KOCHAR| /0 (Roop Nagar)

YTloey



Chief Metropolitan Magistrate, Central, THC
. IN THE COURT OF MR. RISHABH KAPOOR

Metropolitan Magistrate ¢

1/
5 1
Criminal Cause List Dated 30-03-2020 Total Cases:49 /
§.No. Case Type 0ld Case No. Case No. Title FIR/PS
Misc. cases/purpose
1 CtCame 812014 5248202016 pAoiiOHAN AGGARWAL Vs. BUENDAR 1y (1 p potre) A _ﬂqﬁ
: MS ACROSYS INFOTECH PVT. LTD Vs.
Ct. Cases H1/1/2015 5274532016 oo AciooyS IFOTECH BVE LTD V8. o (Rajinder Nagan) i
3 CnCose 1572017  STATE Vs. RAMESH CHANDER 142 /2016 (LP. Estatd)
4  Cr.Case 19452017  STATE Vs. UNTRACE ;3;?32)15 (Rajinder
GOP! NATH PVT.LTD, Vs, URVASHI
5  MiscCrl 69/2018 potrde /0 (Sarai Rohilla)
6  Cr.Case 13656/2018  STATE Vs. GIRDHAR SINGH %‘;ngr?” (Rajinder
7  Cr.Case 24002019  STATE Vs, RAVINDER SINGH 385 /2010 (LP. Estate)
8  CrCase 3157/2019  STATE Vs. RATHEESH MM g?gfrg’iz (Rajinder
9  Cr.Case 37202019  STATE Vs. UNTRACE 219 /200 (LP. Estate)
10 Cr. Case 784772019  STATE Vs, ABHISHEK MOSIH 152 /2014 (LP. Estate)
11  Cr.Case 11918/2019  STATE Vs. MANISH 429 /2016 (LP, Estate)
12 Cr. Case 144222019  STATE Vs, UNTRACE 000026 /2017 ()
13 Ct. Cases 12825/2019  AZIZUDDIN QURESHI Vs. STATE /2019 (LP, Estate)
14  Cr. Case 146272018  STATE Vs, UNTRACE ;1;;2313 (Refinder
15  Cr.Case 14629/2019  STATE Vs. UNTRACE %‘gﬁ? /2018 (Rajinder
16 Cr.Case 153922010  STATE Vs. UNTRACE 231 /2018 (LP. Bstate)
17  Cr. Case 1088/2020  STATE Vs. ANIL 146 /2019 (LP. Estate)
18  Cr Case 1001/2020  STATE Vs. UNTRACE ;?gfr;”g (Rajinder
19  Cr.Case 1092/2020  STATE Vs, UNTRACE ?faagirffm (Rajinder ﬁ\:,'lvf
20  Cr.Case 100372020  STATE Vs, UNTRACE ;‘t‘;fr;’la (Rajinder -
0308 /2019 (Rajind
21 Cr. Case 11002020  STATE Vs. UNTRACE e
22 Cr. Case 1101/2020  STATE Vs. UNTRACE %%%ﬁf /2019 (Rajinder
93 Cr.Case 1103/2020  STATE Vs. CANCELLATION ?fgi’f_‘; /2019 (Rajinder
i 19 (LP,
24 Cr.Case 242202020  STATE Vs, UNTRACE < el g
000131 /2019 (LP.
25  Cr.Case 24232020  STATE Vs, UNTRACE Hstate) R
000296 /2019 (LP.
26 Cr.Case 242472000  STATE Vs, UNTRACE S
1/2019 (LP.
27 Cr.Case 2426/2020  STATE Vs, UNTRACE AT
Charge /
28 Ct Cases 20/SR/2014 533964/2016 URVASHI Vs. MS GOPI NATH /0 (Sarai Rohilla)
HARI SHANKER Vs. SANJAY KUMAR
20 Ct Cases 190/6/2014 525172/2016 gmuacro /0 (LP. Estate) :
207 /2013 inder
30 Cr.Case 306477/2016  STATE Vs. MOHD ANUS ey
31  Cr Case 232272019  STATE Vs. RA] KUMAR 238 /2013 (LP. Estate)
32 Cr.Case 348772019  STATE Vs, HARI PRAKASH 232 /2010 (LP. Estate) [9] }) A
33 Cr.Case 527972019  STATE Vs. SANDEEP 279 /2013 (LP. Estate)



Chief Metropolitan Magistrate, Central, THC
IN THE COURT OF MR. RISHABH KAPOOR

Metropolitan Magistrate
Criminal Cause List Dated 30-03-2020 Total Cases:49
S.No, Case Type Old Case No. Case Na. Title FIR/PS .. \
34  Cr.Case 412//2014  303050/2016 STATE Vs. MOHD.ILIYAS 148 /2009 (LP. Estate)
35  Cr Case 82///2014  296048/2016 STATE Vs, MANISHA M BHAT gfagf (Rajinder
36 Cr. Case 80/2//2014 285590/2016 STATE Vs. ASHISH KUMAR 37 /2013 (1.P, Estate)
37  Cr.Cose 243272018  STATE Vs. CHHALIVA 360 /2017 (LP. Estate)
38 Cr. Case 10889/2018  STATE Vs, PRAVEEN KUMAR 428 /2010 (LP, Estate)
39 Cr.Case 11967/2018  STATE Vs. NARINDER KUMAR 305 /2010 (LP. Estate)
40  Cr.Case 146972019  STATE Vs. YUDHBIR RANA 238 /2010 (LP, Estate) '
41  Cr.Case 258772019  STATE Vs. SURENDER KUMAR 289 /2013 (LP. Estate)
42 Cr.Case 3856/2019  STATE Vs. JASWANT SINGH 293 /2013 (LP. Estate)
43  Cr.Case 61542019 STATE Vs. MANJIT 334 /2013 (LP. Estate)
i Cr.Csee 11110/2010  STATE Vs. MOHD AFFAN 310 /2019 (LP. Estate) ﬂ\’-ﬂ 4
45 Cr. Case 12395/2019 STATE Vs. VINIT KUMAR 11072019 ()
46  Cr.Cass 80072020  STATE Vs. DANISH 005623 /2015 (LP.
Estate)
Order on Misc. Application
47 Ct Cases 133102017  JepnRRMRRAMCEDIC RO niEr s
KUMAR SHARMA Vs, GOVT OF
48  Ct Cases 1993/2019 ?:Ac?-%?rvnmz 5 s. /0 (LP. Estate)
Oxder on Misc. Application
49  Ct Cases pawrroon | SECMNERREA T RRR /0 (Rajinder Nagar)




District and Sessions Judge, Central, THC
IN THE COURT OF Sh, Girish Kathpalia

District and Sessions Judge
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:16
i S _lgg_gl'_\& Old Case No.  Case No. Title
Misc, Cases/purpose
Misc Dj 258/19 MST. RAISA BEGUM Vs. STATE
EX 1129119 SH. RAJESH BURMAN Vs. SH. YOGESH AGGARWAL
RCT ARCT 21720 SUSHILA DEVI @ SHEELA DEVI (DECEASED) THROUGH
o Vs. ANIL KUMAR GUPTA AND ANR
S D] 169/20 SHARMILA BANTHIA Vs. SONAL KUMAR ,g’ C
PP 43/20 RAJBIR SINGH Vs. SATISH KUMAR
P C 44720 RAJBIR SINGH Vs, M/$ MONK TRADING P.LTD
Misc, Arguments
‘ €S DY 180/19 RAJESH BURMAN Vs. YOGESH AGARWAL
; . 3. AJIT SINGH Vs. RAM NATH JAIN(SINCE DECEASED) l —
8 RCT ARCT 53/19 THROUGH HIS LRS m &
cp 78/19 NAFEES AHMED Vs, STATE
Final Arguments }
RCT ARCT 94/17 SIDHARATH PURI Vs. KAILASH NARARIN GUPTA || $’
Cs DJ 889/18 ICICI BANK LTD. Vs. RAVI KUMAR GUPTA I’Elg'
I\t ik i MUKESH KUMAR SINE DECEASED THROUGH LRS, Vs, MJS. !’2—1 g
s AR GARGSON
13 ROTaRCT Ll g&%&mma (SINCE DECEASED) THROUGH LRS. Vs. M/S 12 / _C‘
PR T — m CRC DEVELOPERS AND ASSOCIATES Vs. AMRIT KUMARI I ;
i RCTARCT 163/19 M/S CRC DEVELOPERS AND ASSOCIATES Vs, VIPAN JAIN /5’ c .
6 PPA 4720 MUKESH Vs. UNION OF INDIA :
Prosecution Evidence o ’
i SC 101422018  STATE Vs, MUKESH KUMAR 210 /2018 (LP: Estate) C
152 /2018 (Chandni
SC 10352018  STATE Vs. SALMAN h?ah?n (

He

T



Chief Metropolitan Magistrate, Central, THC

IN THE COURT OF sk, Manoj Kumar
Metropolitan Magistrate
Criminal Cause List Dated 30-03-202¢9 Total Cases:24

i b b

S.No. Case Type Old Case No., Case Ng. Titie FIR/PS
Misc./ Appearance
1 | Cr.Cos 2CR012 29599212016  STATE s, CHARAN SINGH 343 /2006 (Civil Lines)
SH. NEERA] MONGA Vs. SH. RAVINDER

2 Ct Cases 252/B/2012 5273722016 SINGH CHADIAN 00
3 CnCase 14802/2018  STATE vs. UNTRACE 218 /2017 (Civil Lines)
4 Cr. Case 6030/2019 STATE Vs. GAURAV 65 /2019 (Sadar Bazar)
5  CrCage 83112019  STATE Vs. D C JAISWAL 300 /2017 (Civil Lines)
6  Cr. Case 8964/2019  STATE Vs. RAJENDER KUMAR 197 /2016 (Civil Lines)
7 CbOases 10144/2019  TASLEEM Vs. BANK OF BARODA /2019 ()
§ | CtComg 1165612019  STATE Vs. RAJEEV KUMAR 12019 (Sadar Bazar)
§ 0L Chne 729/2020 SANJUCTA KABASI Vs, RANJEET 12020 ()
Charge
10 CoCone 305829/2016  STATE Vs. SHAHID 531 /2014 (Civil Lines)
( Main Matter : Cr. Casafooom'?mms} :
11 | Cr Cssd 12306/2019  STATE Vs. BAHADUR SINGH 260 /2018 (Civil Lines)
Prosecution Evidence
12 'Or Case 286789/2016  STATE Vs. RAJENDER PSD 223 /2007 (Ciil Lines
13 Cr. Cass 12922012 296080/2016  STATE Vs. SMT, NAILA ETC 3 g‘;j_ 8’3)005 (Sadar
16 % G 33302/2012  293511/2016 ~ STATE Vs. DINASH ETC 41 /2007 (Sadar Bazar)
15 Cr.Cose 3137212012 20592012016  STATE Vs. PAWAN AGGARWAL gg&ﬁom (Sadar
16  Cr. Case 97/2C/2012  295240/2016 ~ STATE Vs. DHARMENDRA @BABLU 272011 (Civil Lines)
17 e fusg 81/2C/2014  299906/2016 ~ STATE Vs, KIRAN ] 53 /2014 (Civil Lines)
18  Cr.Case 40/2C/2014  295960/2016  STATE Vs, VINOD HASDA 61 /2014 (Civil Lines)
19 Cr.Case 14422/2014  287526/2016  STATE Vs. KALUGKALE ETC. oheied oo
20 Cr Case 19152017 STATE Vs, YOUSUF ALL 02 /2017 (Civil Lines)
21 Ct Casss 1005972018 SACHIN KUMAR Vs, NISARAHMAD g (Sadar Bazar)
22 Cr Case 311412019 STATE Vs. MOHD FAROOK 26 /2018 (Sadar Bazar)
35 On O 714022019 STATE Vs. PRAHLAD SINGH 250 /2018 (Civil Lines)
Misc. Arguments

- RATENDER KUAMR MISHRA Vs, AJAY = 0
24 Ct. Cases 383172019 KUMAR SHUKLA @ JAI KUMAR SHUKLA /2019 (Civil Lines)

A R} a2



i Case Type

Misc, cases/purpose
CS (COMM)

CS (COMM)
Misc./ Appearance

CS (COMM)
Judgement

CS (COMM)

District and Sessions Judge, Central, THC

IN THE COURT OF Ms. Pinki " ‘ :
DISTRICT JUDGE (COMMERCIAL COURT) - 01, CENTRAL, THC ® ”k ,

CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:4

Old Case No. Case Ngo.

110119
1104/19

1598/19

360/18

. RooM - 2972—

ICICI BANK LIMITED Vs. B K GEARS PVT LTD AND ANR
ICICI BANK LIMITED Vs. ARUN SINGH KAURAV AND Al
9_0[ o429

ICICI BANK LIMITED Vs. NURAIN ALl

ICICI BANK LIMITED Vs. JITENDRA MAURYA — 9 2 / y)2p

7



District and Sessions Judge, Central, THC

IN THE COURT OF Sh. Anuj Aggrawal
Additional Sessions judge
Criminal Cause List Dated 30-03-2020 Total Cases:24

5.No,

Case Type . Old Case No. Casa Nao, Title FIR/PS

Misc./ Appearance <l

STATE Vs. BHARAT KuMaR ETC. — © )~ 0 0 ~ 2.9
1 sC 1032015 283572016  inrk Ve.l 95 /2012 (Hauz Qazi)

3 .0k

; STATE Vs. RAJAN SINGH @ ABHISHEK 10 /2016 (Rajinder . 0 £ -
2 s 2016 286332016 &L . ¥
3 Moed 162/2018  STATE Vs. SATPAL ETC 14 /1998 (LP. Estate)"{__ 4 D5
4 Mc 1632018 STATE Vs. SATPAL ETC 141998 (LP. Estate) | % 57,
5  Cri 9032018 RAM KHLADI Vs. STATE 00 -\ 0"\~ 2
6  Mcr 9/2019 STATE Vs. ASHOK KUMAR AND ANR ﬁiiaum;;m (Sarai” ’ y
7 Mcrd 26/2019 STATE Vs. ANGRE] 37 /1999 () WM o5 -u
8  MCr 27/2019 STATE Vs. MANISH KUMAR 106 /2000 (Nabi Karimﬂ
a  Mcr 28/2019 STATE Vs. MUKESH @ SONU AND ANR g‘:g?o (Partap_____

ZAINUL ABEDEEN AND ORS, Vs. THE 4 § -0
10 CrRev 45072019 STATE AND ORS. 00O— L\—0"
11 CA 43272019 SANJAY DANDONA Vs. STATE AND ANR /0 () Q5
i b iﬁm\* DANDONA Vs. THE STATEAND ¢ o a7 —
13 CA 434/2019 SANJAY DANDONA Vs. STATE AND ANR /0 ()
4 CA 4352019  SANJAY DANDONA Vs. STATE AND ANR /0 () - g
15 CA 14/2020 DANISH Vs. STATE ) — OECh-2Ag
Charge QY
16 SC 55272019  STATE Vs. AJAY KUMAR 59 /2019 (Burari) 1t () o
Prosecution Evidence
17 8 52015 295060006 SRl S MORE. AEREED (BUP. OL) 148 12090 fBuret)— \\ 05 20
18 SC 20016/2016  STATE Vs. TASHI DHUNDUP 0285 /2016 (Timar Pur)—gy 3 9%
19 SC 4712018 STATE Vs. AKRAM HUSSAIN. 44 2018 (Hauz Qaz) | ¢ 5
Statement of Accused A
20 SC 69/2015  28325/2016  STATE Vs. VIJAY PAL SINGH ETC 31 2012 (Hauz Qazi) _ g\ g 4. 3.
21 SC 18072018 STATE Vs. DEEPAK @ JILE SINGH 333 /2017 (Nabi Karim) -
Misc. Arguments oM P]:
F i wsspory  SANJEEVGUPTAANDANRV.STATE ¢ ()
" ' 122 /2010 (Kamla . g)_( oM
23 SC 63/2013  27796/2016  STATE Vs. KAVITA @ SABINA e 3%
Arguments =
2% A 412020 CHARAN SINGH Vs. STATE 2018 -o5-20



Senior Civil Judge cum RC, Central, THC
IN THE COURT OF MS. DIVYA GUPTA

Civil Judge
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:17
§.No. Case Type Old Case No. Case No, Title
Misc. cases/purpose
1 c8sg 1678/18 SMT. MEENA Vs. POONAM MISHRA ~ ) 0 } g |20
2 S50 2039/18 RAJENDER KUMAR MALHOTRA Vs. RAM PRATAP BAN “) Py / 20
3 cssg 2040/18 RAJENDER KUMAR MALHOTRA Vs. MADAN LAL NARANG
! M/S PRABH DAYAL OM PARKASH Vs. M/S AMG - ) 3]0&] 2.0
¢ Mg 418 INFRASTRUCTURE PVT, LTD, ) &7’
5 css 2355/19 ;gibc.z BANK LIMITED Vs. JAISHREE GIRIRA] ROADWAYS PVT. -— 13} gfzo
6  MiscSC] 520/19 JOHANN CLIVE RODRIGUES Vs. ICICI BANK LTD. — | H0¢/20
7 MiscSC] 521/19 ZEESHAN H KAZMI Vs. ICICI BANK LTD.— | 7—’6&/ 20
8 ggt'i‘aﬁpt 1/20 PRADEEP JAIN Vs, SMT. KRISHNA JAIN — | 3124/ 20
9 CSsQ 361/20 KUNAL MALHOTRA Vs. SUNIL KUMAR KHATRI — | ?—} 0&/ 20
Plaintiff/Petitioner Fvidence
10 Misc SCJ 9/2015 60312/16 SAHIL SABHARWAL Vs. SONIA OBERAI ORS - | \§ ) 0gf 20
11 CSSC 160/2015  97855/16 TATA POWER DELHI DISTRIBUTION LTD Vs. BHARAM SINGH - )8—)o&j 20
12 CSSCy 111117 ICICI BANK LTD Vs. RAHUL KUMAR CHAUDHARY — ) 3} og/j 20
13 CSSQ] 1915/17 SH. VINAY KUMAR GOEL Vs. DAGU RAM - ) %108 2¢
14 CSSC 2307/17 KARTAR SINGH Vs. ROSHNI DEVI — | rf o&fno
Misc. Arguments
15  CSScy 3557/18 KHEM CHAND CHAUHAN Vs. MS, KRISHNA — 06 Io&} 0
Final Arguments
16 €S SC) 1662015  93362/16 MOHD. USMAN Vs. MOHD. IRFAN -~ 0 / 0 Sf 20
g o cia 7
17 Misc SCJ 18/18 CAPT. AVINASH CHANDER MALHOTRA Vs, ARUN KUMAR - :?fo 20




District and Sessions Judge, Central, THC
IN THE COURT OF Sh. Lovileen
Presiding Off -MACT
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:30

Reom e
2D

S.No. Case Type

Old Case No. Case Nao.

Title

Misc, cases/purpose
1 MACT
i EX
3 MACT
4 MACT
, MACT
6 MACT
! MACT
MACT
Misc./ Appearance
9 MACT
10 MACT
Misc. cases/purpose
11 M Ex
12 Misc DJ
13 Misc Dj

90/2012

14 MACT

15 Misc D
Misc./ Appearance
16 MACT

Misc, cases/purpose

17 Misc DJ

Issues

18 MACT

19 MACT
Plaintiff/Petitioner Evidence

20 MACT 509/2014
21 MACT 135/2016

22 MACT
23 MACT

24 MACT

Defendant/Respondent Evidence
25  MACT 70/2016

26 MACT

Final Arguments
27  MACT

28 MACT
29 MACT

30 MACT

631A/2015

57961/16
1295117
885/18
866/18
887/18
890/18
891/18
892/18

1095/18
1096/18

337/19
733/19
879/19

177120

175/20

266/20

200/20

100/19
577119

56936/16
56373/16

58301/16
28/18

321719

57510/16

143/19

57857/16
849/17

264/18

1040718

SMT KIRAN(F) Vs. FAHAD KHAN 6‘/ 720

THE NEW INDIA ASSURANCE CO LTD V5. GANESH MiSHRAR 7/} /éc
BABITA (PETITION) Vs. BHOOREY (UIIC) |

RANI (PETITION) Vs. BHOOREY (ULIC)
NARESH @ NARESH SINGH (PETITION) V4. BHOOREY (UIIC)
SEELA (PETITION) Vs. BHOOREY (UIIC)

GIRIJA DEVI (PETITION} Vs. BHOOREY (UIIC) 6‘ .—Z’
RANI (PETITION) Vs. BHOOREY (UIIC) ;’ O

NIRBHAY SINGH (PETITION) (F) Vs. BHOQREY AND ORS.
SANTOSH KUMARI (F) (PETITION) Vs. BHODOREY AND ORS

ASMA AND OTHERS. Vs. PARVINDER AND OTHERS. Fe /47} "
RAJU (APPLICATION 158 MV ACT) Vs. SHO R

RAHUL KUMAR Vs, SHO KASHMERE GATE | /> %Zéﬂ
POONAM (i)(FIR228/19/TIMARPUR) Vs. NASIR (SHRIRAM GNE,
INS)

PARIDHI SINGH (APPLICATION U/S, 158) Vs, AMAN SAHU AND)| / j"?z'
ORS. ()

RAJU (1) (PETITION) (FIR 201/19 SARAI ROIHILA) Vs, SARNAM
SINGH

RAM VILAS Vs. SHO PS KASHMIRI GATE ;’—7/5/;20

BIMLA DEVI (I)(FIR401/18/BURARIY] Vs. LAVE BHANU
ROHI (I) Vs. ARSAD ALAM @ ALl | 6/ 7/ 20
MUKESH KUMAR (27912) PD Vs. ROSHAN LAL (DARYA GAN]) i

NARESH (I}FIR6816CIVIL LINES) Vs. SUSHIL KUAMR (0IC)

K.K. AHUJA (SR. CITIZEN) (IFIR202/16/RAJINDER NAGAR) Vs, /9_.!2
SATISH KUMAR ANAND (BHARTI AXA ) 0‘?"

SADDAM HUSSAIN (1) (FIR 682/17 PS BURARI) Vs. ARUN RAI
((RELIACE GENERAL INS)

ABDULLAH RASHEED LRS OFDECEASE (F)(FIR239/18/DBG
ROAD) Vs. SUBE SINGH MEENA (NIC) i iR
g )

2o

GURMEET KAUR (I)(FIR32315MAURICE NGAR) Vs. MADAN
MOHAN (BAJA] ALLIANZ)

SANJAY KUMAR (I(FIR244/18/SADAR BAZAR) Vs. ASHIF
{RELIANCEGEN.INS)

PREM SINGH (PETITION) Vs. BHUPENDER (NIA)
SHARD (Ij (FIR 123/17/CIVIL LINE) Vs. RAJ KUMAR {NATIONA
INS. CO.) /€7 %
DUKHAN MEHTO(343/17 PS KOTWALI) Vs, DHIRAJKR(UNITED

INDIA INSURANCE COMPANY LTD)

KHEM CHAND (I)(FiR377/18/SARAI ROHILLA) Vs.
SINGH (0IC}

'OGENDER



3 =
. =)
a“' r M. /H’ y - #Om R
Chief Metropolitan Magistrate, Central, THC 4 % o T R
°  IN THE COURT OF Ms. Deepika Singh R e -
Metropolitan Magistrate SR B
Criminal Cause List Dated 30-03-2020 Total Cases:33 T RTEL S
. Case Tvpe 01d Case No. Case Xo. Title P .
[1s¢._Appearance
EX TR 1362015 2372015 SHOBHA Vs, ARUN KUMAR 0 1Sadar Bapar.
. ™oR 1202015 2422016 SHOBHA Vs. ARUN KUMAR MISHRA /0 (Subz Maha:
2 Case "II015 23674972016  STATE Vs. CHDER PRAKASH @ DAULAT 238 2012 iSpox
s . VETA @ ONIKSHA @ MEEN. Lt F
=< e SSUOIats fiﬂ DE.I:.J:L\ ?HEP?JA @@ Anffz\‘ ifgglns 0 {Kashmere|Gate
: 935872017 STATE Vs. PARAG BANSAL 35 12017 ‘Sulfz: Mang:
19072017 REKHA Vs. RyJU /0 (Subzi Magds;
k 108522018  STATE Vs. HAROON 154 /2013 (Bgrari:
1044072018 STATE Vs. FIROZ KHANEFIROZ 24 12018 Tinjar Pu=
1362172018 STATE Vs. PANKAJ VERMA 646 201" ‘Byren
191372018 i{_rgg_%xw ORS Vs. JAGDEEP SINGH . o iBurar)
153892018  STATE Vs. AJAY KUMAR RAI 135 2018 1
= 19312018 REKHA Vs. RAJU /2018 (Subz Mand:.
772019 PREETI Vs. RAJNISH AND OTHERS ‘2018 (Kashnjere Gaze
a 13522012 ARUNA SHARMA Vs. SUDHIR SHARMA /2019 (Burard
: 13532019  GODA DEVIVs. INDER SINGH 2010 TimarfPur:
1422018 PREETI DEVI V. LALIT MEHTO 2019 (WAZIRABAD
¢ 145/201¢ SUMAN Vs. DINESH 2018 (Brrar) ;
146/2010 KAMLESH Vs. SUNIL KUMAR 201905 e } £/dels
124652013 SHALINI GUPTA Vs. ARPIT AGRAWAL 2019 Timarur =
2 19072018 SHOBHA Vs. ARUN KUMAR MISHRA 2018
~ 324/2020 STATE Vs. SUMIT HANDA 98 12019 -Subz Mars
2 o 252020 STATE Vs, MANISH e e e
3 v Case 82372020 STATE Vs. MOHAN LALA RAJPUT 25 72017 ‘Buren,
Charge
e T Cike 147132018 STATE \'s. MOHD SALIM 480 201 Mimar Pur
Brosecution Evidence
ST Crlmses 2312011 3232802016 MANJU Vs. KAMAL KISHORE ‘0 (Timar
2 TeCase 131722015 292173/2016  STATE Vs. TINKU 443 2015 (hmar Pur
il 2 - 1411972019 STATE Vs. RAJINDER 346 72019 (Bures
Misc, Arguments
Tt Cages 160122017 MARYADA VERMA Vs, PANKA] VERMA /0 (Buras;
Final Arguments
X Tr Tase 1722015 2989302016 STATE Vs. DEEPAK 38 2013 ‘Buren
Jrder on Misc. Application
A S SSTL20I5 5128482016  MURTIDEVI s, MANJEET SINGH 0 (Subz Yiane:;
Arguments
T Cmie 117201" VINEETA KUMARI Vs. PARAG BANSAL /0 (Burar
LT e 2282201 REENA Vs. TINKU GHARSHWAL 2018 s |
s eRR <333 2016

1 MADHU RANI Vs. PRABHAT SHARMA 2019 181'57_'. Mana:

1

R

e

B —— -



Senior Civil Judge cum RC, Central, THC
IN THE COURT OF MR. ANSHUL MEHTA

NDoH -

1 [4/20

13/7/2%0

Civil Judge
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:21
S.No, Case Type Old Case No, Case No, Title
Misc, cases/purpose
1 C55C] 511/18 ICICI BANK LIMITED Vs. NEERA]J N [
2 Counter Claim 12/19 BAL KISHAN AND ANR. Vs. SUSHEELA DEVI
3 CS SCJ 1921/19 ICICI BANK LTD Vs. CHANDRAPRABHU INFRASTRUCTURE B
; LTD
4 Counter Claim 18/19 M/S JAN PRIYA PHARMA Vs, JASBIR SINGH
Misc./ Appearance
b EX 1872/19 P.K. JENA Vs. AMIT JAIN
Misc. cases/purpose
6 EX 2123/19 DEEP CHANDRA Vs, ANIL KUMAR YADAV
7 EX 2574/19 XINNRJTY KUMAR Vs. M/S NORTHERN INDIA CARRIERS AND
8 CS 8CJ 60/20 MADHUR GOEL Vs. HANDLOOM AGENCIES
9 CS 5CJ 67/20 MADHUR GOEL Vs, DHEERA] CHAND
10 CS sCJ 69/20 MADHUR GOEL Vs. LULU DECOR
i | C8 801 71/20 MADHUR GOEL Vs, KRISHAN MURARI SONI
12 CS 8CJ 72/20 MADHUR GOEL Vs. ASHUTOSH PANDEY
Issues
13 CS 8CJ 2782/19 ZUBAIR HAROON Vs, MS. MEHNAZ
Plaintiff/Petitioner Evidence
14 CS 8CJ 142/2013 1506/16 RAMESH CHAND NIGAM Vs. LAXMI DEVI NIGAM
15 CS 5C] 62/2016 99413/16 ASHOK KUMAR Vs. SHANTI DEVI
16 CS$ SCJ 2861/17 ﬁ?}{)ﬂw ELECTRICALS Vs. PROTONIC SYSTEMS INDIA PVT
17 CS sCJ 3823/18 JASBIR SINGH Vs. NITIN KAPOOR
Defendant/Respondent Evidence k
18 CS &(CJ 1709/16 VIMAL KUMAR GOYAL Vs. MOHIT ADLAKHA *
Misc. Arguments
19  CSsg 1502/19 SMT. BHAJAN KAUR Vs, SMT. SHILPA BHARDWA]J AND ANR.
Final Arguments
20 CS 567 529/2013 97056/16 DEVKI NANDAN SHARMA Vs. RAMESH GUPTA
21 Misc SCJ 394/18 SH. DEVKI NANDAN SHARMA Vs, RAMESH GUPTA AND ANR.

00

No. ?—'4)
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District and Sessions Judge, Central, THC COU R-r N o

IN THE COURT OF Ms. Nisha Saxena

CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:11

DISTRICT JUDGE (COMMERCIAL COURT) - 04, CENTRAL, THC , ‘ s

S.No. Case Type Old Case No. Case No, Title

Misc. cases/purpose

1 CSDJ 6051/18 M/S SHANTI TRADERS Vs. M/S AMIT TRADERS j
SINGODIA ELECTRONIC (P) LTD. Vs. SBJ EXPORTS AND MFG

2 CS (COMM) 174/19 (P) LTD. AND ORS.

3 CS (COMM) 1819/19 JKTYRE AND INDUSTRIES LIMITED Vs. SURENDER KUMAR
JUNEJA

4 CS (COMM) 903/19 M/5 MAHESH OVERSEAS Vs. M/S SKYPOINT MULTITRADE !
SANJAY KUMAR GAUTAM Vs. SBI CARDS AND PAYMENT

5 ARB. A, (COMM.) 27/19 SERVICES PVT LTD

6 CS (COMM} 120/20 ICICI BANK LIMITED Vs. MAMTA KAUR AND ORS

Misc./ Appearance ]y

7 CS (COMM) 597/20 ICICI Bank Vs. NAND KISHOR CHAWLA

8 CS (COMM) 599/20 ICICI Bank Vs. AMANDEEP SINGH

9 CS (COMM]} 610120 ICICI Bank Vs. SHIVAM KUMAR VATS \

10 CS (COMM) 611/20 ICICI Bank Vs. NEERA] KUMAR YADAV

Misc. Arguments {

11 ARBTN 760/17 R.S. TRADING COMPANY Vs. M/S RELIGARE FINVERT UIVHTEDJ

L




COVART Roorpp -
District and Sessions Judge, Central, THC =~ ™ = ‘==

IN THE COURT OF Sh. Sunil Rana 301
Additional District Judge -,
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:20
5.No. Case Type Old Cage No.  Case No. Title
Misc. cases/purpose
1 cs Dj 197/2014  60197/14 ICICI BANK LIMITED Vs. KULVINDER SINGH
Misc./ Appearance
. KARNATAKA SILK INDUSTRIES CO . Vs.
2 RCADJ 212015 61276/16 AKAYSONS (HUF) ORS. e f ik i Midon 27}7)70
Misc. cases/purpose
3 s 530/17 JAI PRAKASH Vs. JAI BHAGWAN AND OTHERS
4 CSD] 1585/17 ICICI BANK LTD Vs. RAMESH KUMAR TAHILLIANI AND AN
5  CSDJ 4048117 MASCOT EDUCATION PVT LTD Vs. SUMIT GUPTA™]
6  RCAD] 110/18 RAJ KUMAR Vs. THE STATE AND OTHER‘S‘:_’J 29 {7}‘20
7 CS DJ 5723/18 ANUPAMA HEERA Vs. GAGAN KUNDRA
8 Misc DJ 574/18 PAWAN SINGHAL Vs. SHILPI GOYAL
9 PC 18/19 USHA GUPTA Vs, THE STATE
10 PC 33/19 ROOP NARAIN BHUTTAN Vs, STATE 217 }7,0
11 MiscDJ 527/19 ICICI BANK LIMITED Vs. PARAS KANSAL
12 RCA DJ 131/19 DURGA PRASAD Vs. SAROJ] ANAND AND O
Plaintiff/Petitioner Evidence
13 PC 48/18 KAILASH JAGGI AND ANR. Vs. THE STATE AND ORS. "‘ )2;.')-"10
14 CSD] 906/19 WELCOME GROUP ( REGD SOCIETY ) Vs. PRAVEEN JIND
Defendant/Respondent Evidence
15 CSDj 119/2016  16270/16 iﬂ%ﬂff‘ Né‘ff»?%) %ED } Vs. AKHTARI BEGUM @ANNU AND
Misc. Arguments
16 EX 1206/17 Indian Bulls Housing Finance Vs. KAMLA DEVI RAHATGI j > 7 ’ 7}%
8 4 h i INDIABULLS HOUSING FINANCE LTD. Vs. KAMLA DEVI
RAHATGI
Final Arguments
18 CSDJ 19099/16 ARUN KUMAR Vs. MAHAVIR SHARAN
19  CSDj 486/17 ICICI Bank Vs. DEVENDRA THAKUR ?)7 / 7|0
20 CSDJ 527/18 ICICI Bank Vs. AAHNA PLASTIC




%,QVM (\?9_ Q_M\‘

Chief Metropolitan Magistrate, Central, THC

IN THE COURT OF Sh. Kapil Kumar
Metropolitan Magistrate

Criminal Cause List Dated 30-03-2020 Total Cases:29

Case Type

5.No 0Old Case No. Case No. Title FIR/PS
Misc, cases/purpose B
z Cr. Case 13162/2017  STATE Vs. VIJAY SAINI 216 /2017 (Ddrya Ganj)
Misc./ Appearance
Ct. Cases 15232/2017 g AMGAH? KAUR Vs. BHARAT BHUSHAN 5 (505 Naghr)
( Main Matter : Ct. Cases/0027002/2017)
Ct. Cases 17666/2018 g%ﬁ,’&” GUPTA Vs. DEEPAKKUMAR 414 (Roop
4 Cr. Case 1044872019  STATE Vs. NEERA] 50 /2018 () & | 20
5 Cr. Case 13724/2019  STATE Vs, FAISAL 0173 /2018 (
Ganj)
6§  Cr Case 14462/2019  STATE Vs. DESHRA] gfgg?m (Ropp
. } ‘ KIFAYATULLAH Vs. DELHI WAQF
Ct. Cases 12882/2019 BOARD
8 Cr. Case 15511/2019 STATE Vs. MD SONNU
a Cr. Case 1806/2020  STATE Vs. JENDER SINGH
10 Cr. Case 2321/2020  STATE Vs. ISRAR
Charge
11 Cr. Case 4/ST/2015  302321/2016 STATE Vs. AJAY ARORA, ETC
12 Cr. Case 8781/2019  STATE Vs, LALIT
Prosecution Evidence
13 Ct Cases 701/1/2009 513883/2016 SHEELA Vs, SHER SINGH
14 Cr. Case 610/2/2012  303042/2016 STATE Vs. ABDUL REHMAN
15  Cr. Case 449/D/2015 291909/2016  STATE Vs. MOHD. UMAR
16  Cr. Case 306/D/2015 293562/2016  STATE Vs. RAHUL ARORA
17 Cr. Case 402/D/2015 207476/2016  STATE Vs. MANJEET
18  Cr. Case 156/D/2015 293759/2016 STATE Vs. MONU @ MONIUDDIN
{9 Cr.Case 260/D/2015 295445/2016 STATE Vs. SURENDER
20 Cr. Case 9566/2018  STATE Vs. IMRAN@JUNAID@SHAHZAD
21 Cr.Case 7846/2019  STATE Vs. MOHD ZUBAIR MIYA
72 Cr. Case 10675/2019  STATE Vs. MOHD AZHAR ANSARI
Cr. Case 116052019  STATE Vs. DHARMENDER JAISWAL
Statement of Accused
04 Cr. Case 524/D/2015 2011502016 STATE Vs. V.R SHRICHARAN
pDefence Evidence
25 Cr. Case 127/D/2015 303023/2016  STATE Vs. RAJESH SINGH
Misc. Arguments
4
26  CL Cases 4085/2019 EUANMDA;GSHORE RAJPUT Vs. MANOJ 1419 (Daryd Ganj)
Arguments 2 ‘
I =gy soaap01G  ABHINAV SARUP SHARMA Vs. SHRUTI 10 parva Jnj} ?l € Zo
7 Ct.Cases GARG AND ORS.
Final Arguments
Cr. Case 841072019  STATE Vs. AJIT KUMAR 303 /2018 ()
Arguments b
MALHOTRA Vs. VIKRAM
2 Ct Cases sases | EARERLLIL MRS 2019 0
e ————




Chief Metropolitan Magistrate, Central, THC
IN THE COURT OF MS. TAPASYA AGARWAL
Metropolitan Magistrate
Criminal Cause List Dated 30-03-2020 Total Cases:68

S.No. Case Type Old Case No. Case No. Title FIR/PS
MEENU GOEL Vs. PIYUSH
30 ctc
Raes 117312018 |NERASTRUCTURES INDIA PVT.LTD /20180 /-’
31 Ct Cases guiipgly  EEAVNKISIEIRRTNE s me 13agh)
ROSHAN LAL KEWAL KRISHAN V. |
32 Ct Cases sy SO DEEERS P90 |
33 Ct Cases 5804/2019  ICICI BANK LTD Vs. PRAG KALRA 12019 0
MAR |
34 Ct.Cases gigasty 0 IV PATRRMARTIGANUREEET  nait s Gan)
SARTHAK FASHION HOUSE V. |
35  Ct Cases oaAEnid e o 12019 )
SHUBHAM FASHION HOUSE V. |
36 Ct. Cases 658612019  ppa T eSO o190 |
37 Ct. Cases 6588/2019 SUSHIL AGGARWAL Vs. INAAYAA ELITTE /2019 () ‘
38 Ct. Cases 6590/2019 ig%“ DESIGNERS FVLLID Vs, KALA 519y
39 Ct Cases 7460/2019  NIKIT GUPTA Vs. BMG TRADING 0190 |
RIDHI SIDHI ENTERPRISES Vs. TAHIRA |
80 Ok Cosen 9137/2019 po19( |
BANO 0 | a0lpho
41  Ct Cases 974572019  TILAK RAJ BHOLA Vs. DEEPABATRA 120190 |
i2 Ot Coses STRAROTS e PO v SANJAYKUMAR 419 (Kamla Market)
43 Ct. Cases 10654/2019  AMIT DANG Vs. MOHD QAYYUM 20190 |
44 Ct.Cases 113082019  KHANNAJEWELLERS FVL.LTDVS. ANIL 12019 (Karol Bagh)
45  Ct.Cases 11312/2019  RAJEEV KUMAR Vs. MANOJ /2019 (Subzi Mandi)
SHIMBU DAYAL RAM GOPAL Vs, .
46 Ct. Cases 12167/2019 GAURAV KUMAR /2019 (Darya Ganj)
Charge
47 Ct. Cases 1597/2019 ?{i} %L}EUNATH L e /2019 (Roop Nagar)
48  Ct Cases 4888/2019 %Ag]?DSI’MALL FINANCE BANKLID Vs. 5019 (Karol Bagh)
DR. MADHUR DALELA Vs. INDIRAPURAM ! .
49  Ct.Cases BT 1o /2019 (Subz Mandi)
50  Ct.Cases 6514/2019  SUNIL KUMAR Vs, AVNEET GOEL /2019 (Lahori Gate)
51  Ct. Cases 7438/2019  SUNIL KUMAR Vs. AVNEET GOEL /2019 (Lahori Gate)
Prosecution Evidence 1
. IT .
52  Ct Cases 729/1/2010  526931/2016 {ngiINLEgA AGENCIES Vs. MS PRIRNIT (Kotwah}
AGENGIES Vs. MS PRIKNIT .
52 Cucasss 6512010  s4177p016  MSANEIAAG 0 (otwely
AGENCIES Vs. MS PRIKNT .
54  Ct. Cases 362/1/2010 535782/2016 ?R’IESTAMNLES]‘;‘HTD_ENC s /0 (Kotwahi)
ANEJA AGENGIES Vs. MS PRIKNT .
55  Ct. Cases 361/1/2010 5363302016 Mo ANEALS /0 (Kotwll
MS ANEJA AGENCIES Vs. MS PRIKNT |
56  Ct. Cases 647/1/2010 521672/2016 RETAILS] iy 0 (Kotwah?
MS ANEJA AGENCIES Vs. MS PRIKNIT .
57  Ct.Cases 777112013 5317902016 Ao ANTIA ASENE S 0 (Kotwah{
GULSHAN CHAWLA Vs. CELEBRATION
58  Ct.Cases BN | e T i 12018 ()
SULTAN CHAND AND SONS PVT LTD Vs. |
50  Ct. Cases S0142018  posvIE ARORA /2019 (Darya Ganj)
60 Gt Cases 6639/2019 PANACEA PHARMA Vs, SUNIL MISHRA /2019 (Kotwali)

61 Ct. Cases 6640/2019 PANACEA PHARMA Vs. SUNIL MISHRA /2019 ()

2/3



Chief Metropolitan Magistrate, Central, THC

IN THE COURT OF MS. TAPASYA AGARWAL
Metropolitan Magistrate

Criminal Cause List Dated 30-03-2020 Total Cases:68

S.No. Case Type 0ld Case No. Case No. Title FIR/PS
RAM SARAN GROVER Vs. ABHISHEK :
62  Ct. Cases 66882019  paoicn 12019 (Kotwah}"’(
Statement of Accused s
63  Ct. Cases 1231/2016  533965/2016 PYUSH GUPTA Vs. MS. ANITA JAIN /0 (Kotwali) l
Defence Evidence
64  Ct. Cases 11179/2014 517290/2016 éNHM RAKASH Vs. PRITHIPAL SINGH (Rajinder Nagar)
65  Ct. Cases 14/1/2016  531355/2016 AJAY KUMAR Vs. TARANDEEP SINGH /0 (Pahar Ganj)
Misc. Arguments
MS PAL SINGH KARTAR SINGH Vs. MS .
66  Ct. Cases 886/1/2011  521034/2016  ppren T RETAILS LTD. /0 (Kotwali) 3Eb’ Y
R.K. STOCK HOLDINGH PVT. LTD. Vs. @™~ e
67  Ct. Cases 553/2016 514989/2016 ¢y 1'AcAR TEXFAB PVT. LTD. /0 (Karol Bagh)
Final Arguments
MS R.K. STOCKHOLDING PVT. LTD. Vs.
68  Ct. Cases 54/16/2016  514988/2016 1o s\ BT RISK MANAGEMENT /0 (Karol Bagh)
'-“_—J
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District and Sessions Judge, Central, THC
IN THE COURT OF Sh. Joginder Prakash Nahar

Additional District Judge(AD])
- CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:22

5.No. Case Type Old Case No.  Case No. Title
Misc, cases/purpose
: CS D 317/2015  12677/16 SUSHIL SACHDEVA Vs. MANOHAR LA

€S D 110/2016  12610/16 LIC HOUSING FINANCE LTD. Vs. ARUN SAWHNEY a9hope

CS DJ 289/18 ICICI Bank Vs. BHASKAR SHUKLA
i CSD] 6320/18 MOHD. WAHID Vs. MOHD, MANZOOR AND ANR:
5 RCADJ 53/19 SMT.ANJLI SHARMA Vs, SHYAM SUNDER SHAR
6 csD] —— ggr&;gg%& GUPTA Vs. DELHI STATE CIVIL SUPPL 8 21 ", 10

CS DJ 171/20 TANU KHAJOTIA Vs. SMT, SANTOSH AND O
fssues
8  CSD] 19473/16 SHIV KUMAR CHAUDHARY Vs. GIRDHARI
9  CSD] 947/18 OM PAL BHARDWA] Vs. PAWAN KUMAR JAIN 52 gjrleo
0 csD - g?&gg:sAm BANK Vs. LUMAX AUTOMOTIVE CARE LTD A
Plaintiff/Petitioner Evidence
11 CSD] 268/2015  14833/16 VIJAY KUMAR Vs, ROHTAS SINGH\—QO:H o
12 CSDJ 6506/18 RAGINI SHARMA Vs. RAM ASRE AND ORS)
Defendant/Respondent Evidence
13 CSD] 20/2014 13047/16 MADAN LAL SAINI Vs, MUKESH KUMAR SAINI*-@G\]J“’
Misc. Arguments
14 EX 38/2015 23432/16 PHOOL KUMAR Vs, SHASHANK KHA st Lo
15 CS D 385/2015 13343/16 PHOOL KUMAR Vs, SHASHANK KHATR
16 CSDJ 2387117 RISHI KUMAR GOEL Vs. M/S GANPATI OVERSEA
17  CSDJ 1096/18 BHARTI GUPTA Vs. KAVERI AGGARWAL AND ANR. 24] q)2
18 €SD 1152/19 RAJAT MEHRA Vs. VISHNU KUMAR AND ORS
19  RCADJ 149/19 S. HARMEET SINGH Vs. S. DALIP SINGH ( DECEAS
Final Arguments , o
20 CSDJ 112/2014  13444/16 SMT. SHIKHA Vs. BIMLESH CHAUHAN @ VIMLESH cHAUHAN-24 |04
21 CSDJ 1622016 1252316  peoit ;%:LNQ?T‘?NAL IRGERTII. PSS \#Hoe

} MOHIT JINDAL Vs. M/S ANGEL INTERNATIONAL EDUCATIO

2 KX 3117 PUBLISHERS

Goom:. v 24y
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Chief Metropolitan Magistrate, Central, THC
IN THE COURT OF $h. Abhilash Malhotra

{ Main Matter : Cr. Case/0301327/2016)

Sub Matter : Cr, Case/0301327/2016
112/3/2015

Ct. Cases

526627/2016

i Main Matter : Ct. Cases/0526627/2016)
Sub Matter : Cl. Cases/0526627/2016

Ct. Cases

537676/2016

{ Main Matter : Ct. Cases/0046682/2016)

}

Cr. Case

23 Cr. Case

<4 Cr. Case

Cr. Case

26 Cr. Case

3579/2018
390772018

481072018

134122019
15178/2019

RPF Vs. HADAR ALI ETC

KIRPAL KOHLI Vs, KISHAN CHAND JAIN

@ KAMAL JAIN

STATE Vs, SANJEEV
STATE Vs. DINESH KUMAR

STATE Vs, GAGAN GHOSH@DINGAL

STATE Vs. RA] KUMAR
STATE Vs, UMESH @ RADHEY

1/2

Metropolitan Magistrate
s Criminal Cause List Dated 30-03-2020 Total Cases:29
s Nao Case Type Uld Case No. Case No. Title FIR/PS
Misc. cases/purpose
: t. Cases 11790/2017  SATYA PRAKASH SHARMA Vs, MEENA /0 (Kashmere Ga}e)
. Cae 33322018 STATE Vs. UNTRACE é-‘;fe’fo” s { 30
Cr. Case 5772/2018  STATE Vs. SHADAB 94 /15 (Kashme L
Misc./ Appearance
b ) NARINDER CHAWLA Vs, NARESH
cL 8 2
Cases e vt /2019 (Subzi Mand
Misc. cases/purpose
% Cases 334772019  SUMAN Vs. NEERA] ETC. 12019 (Timar Pucy 25 Kl
¢ Cass 10325/2019  STATE Vs. YASHWANT KHATRI g}fnﬁ?w (Subd ‘;who, 2
v Coise 10398/2019  STATE Vs, AFZAL 10881 2017 ()
Misce ./ Appearance
Cr. Case 125242019 STATE Vs. MOHD MIRAJUDDIN 000490 2019 0] 5 K)90
T ; 027929 /2019 (Sulled
Cr. Case 13692/2019  STATE Vs. DANISH e e
Misc, cases/purpose
0ss130 2019__ 14U |20
Or. Cosa 642/2020 STATE Vs. RINKU GUPTA ot
Cr. Case 64472020 STATE Vs. VIJAY KUMAR 378 2019 (= 1 [0 l L1612
Cr. Case 999/2020 STATE Vs. RAKESH KATOCH 0151 /2019 ()"— ) s
Cr. Case 10022020 STATE Vs, ANIL KUMAR @ BABA i 4 il R i
14  Cr.Case 1391/2020  STATE Vs. SARTAJ 05 /2020 (WAZIRABAD) 3 ]y) 2.0
o i : 113 /2019 (Kashmere
i Cr. Case 273372020  STATE Vs. VIPIN o 254t [>o
6 Cr Case 27342020 STATE Vs. IRSHAD 056 /2018 (L 01»117)}}0'
Charge a
¢. Case 6287/2019  STATE Vs. SACHIN MAAN e &&l"la <
Prosecution Evidence
(¥  Cr Cass 77/1/2008  298657/2016 STATE Vs, SUNITA PANWAR g:nﬁ;m CBrthe
w” Cr Case 18/22013 3013272016 STATE Vs, PARVEEN s

92015
(RPF(Tuglakabad))

‘;0( I.o/a'w

{0 (Subzi-Mandi)

375 2017 (Kashme
Gate)

50 /2017 (
Cate)

369 /17 (Kashme
Gate)

2|10l
16 /2019 ()

06 /2019 (RPF (NWL)



Chief Metropolitan Magistrate, Central, THC
IN THE COURT OF Sh. Abhilash Malhotra
Metropolitan Magistrate
Criminal Cause List Dated 30-03-2020 Total Cases:29

Case Type  Old Case No, Case No. Title

FIR/PS
G/}t) /
Cr. Case 2082/2020  STATE Vs. AMAR giatf:)oz‘) (Kashfnzr}:) ’
Misc. Arguments
28  Ct.Cases 3962/2019  SUNITA Vs. PRABHAWATI 12019 (WAZIRABAD
Arguments a ’, 87 no
= C.Cows 10802/2019  SATYA NARAIN Vs, ASHOKKUMAR /2019 (Kashmare Cabe)



* N Case Type

Chief Metropolitan Magistrate, Central, THC
IN THE COURT OF Sh. Gajender Singh Nagar
Add). Chief Metropolitan Magistrate
Criminal Cause List Dated 30-03-2020 Total Cases:29

___OldCase No. ~ Case No. Title FIR/PS
Misc./ Appearance
Cr. Case 25/CB/2008 2838542014  STATE Vs. BHAGWATI MATTA OTHERS 5 /2000 (Kashmere — & [s
Court Complaint 8M/11/2013 33/2016 COURT COMPLAINT Vs. FACT FINDING 1, 5 Hingy Rao) =
ENQUIRY
Cr. Case 306500/2016 ~ STATE Vs. SATVINDAR @ HAPPY i R
( Main Matter : Cr. Case/0000238/2016)
Cr. Case 6791/2017  STATE Vs. RAJGIR MEHTO @ RAJBIR 138 /2017 (NDRS)
Cr. Case C T e e s GUPTA 1145 p016 (NDRS) |~ 7
R , BAPTIST MISSIONARY SOCIETY V. L
't. Cages T B /0 (Civil Lines)
Ct. Cases 172072018  RAMESH Vs. SACHIV BATRA AND ORS /0 (GULABI BAGH)
{ Main Matter : Ct. Cases/0001038/2018)
Cr. Case 10556/2018  STATE Vs. AKASH @ KANJAR 35368 /2017 () .:_,_J
s SUPER CASSETTES INDUSTRIES PVT ,
Ct. Cases 15680/2018  ['rp vs. SCAN MEDIA PVT LTD {2018 (Darya Ganj) .,
Ct. Cases 17080/2018  HARISH BHASIN Vs. GAURAV SARAN /2018 (EOW)
Cr. Case 136352019  STATE Vs. CLOSURE REPORT gigglla (GULARE 2l
v Case 220972020  STATE Vs. UNTRACE 03%%0;{3)!2019 (ERLARI
Cr. Case 22112020  STATE Vs. UNTRACE 000159 /2018
Cr. Case 24732020  STATE Vs. UNTRACE s
{harge
o5 Dis 14272019 STATE Vs. PIYUSH GOYAL e Sniveny Main
Cr. Case 751872019  STATE Vs. MAMTA o e e sle
Cr. Case 152232019  STATE Vs. MINAKSHI VERMA 140 /2019 0
Prusecution Evidence
73 /2007 (Sarai —
18 Cr.Case 19/CB/2008 297636/2016 STARE V. NAFISH AHMAD ETC. (2) ﬁiﬁg’ Sarei ~ &g
I p——
Cr. Case 4/1GB/2015 288386/2016 STATEVs. AJAY ETC e e
I
Cr. Case 3J1GB2015 297178/2016 STATE Vs. NEERAJ @ SHANTI o
Cr. Case 1076/2017 STATE Vs. MAYA éing?I‘} (GULABL . g!c’

{ Main Matter
Cr. Case
{ Main Malter
Cr. Case
'4 +  Cr.Case
Cr. Case

Cr. Case
Cr. Case

: Cr. Case/0000005/2017)
620972017

: Cr, Case/0000011/2017)
779872018
12918/2018
9852019

12426/2019
"15454/2019

Misc. Arguments

t, Cases

(t. Case

17/1/20186 514815/2016

STATE Vs. ARJUN SARIN

STATE Vs. PARDEEP@PANKA]
STATE Vs. ANIL KUAMR PASWAN
STATE Vs. SATISH KUAMR YADAV
STATE Vs. RAJA

STATE Vs. DANISH

RAMESH KUMAR JHA Vs. MUKTA
NANDA

65 /2017 (GULABI
BAGH)

11533 /2018 (GULABI
BAGH)

110 /2018 (Hauz Qazi) -
124 /2018 (Bara Hindu

Rao}
e

ﬁq[cy

59 /2018 ()
87 /2019 (NDRS)

/0 (Bara Hindu Rao) — /@/¢

13452/2017

8

JAGDISH LAL CHOPRA Vs. KRISHNA

DEVI @ KAMLA SAINI

/0 (Bara Hindu Rao) e [qlé ]



L emmw s s————
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-Olrts, D
Chief Metropolitan Magistrate, Central, THC
) IN THE COURT OF MR. PRANAV JOSHI
a88 e Metropolitan Magistrate
1o i) j  Criminal Cause List Dated 28-03-2020 Total Cases:27
aHo. L Cage !‘*ype Old Case No. Casa No. Title FIR/PS j_j
‘ilist'.!.!‘mpamm
Or Case 15/3/2015  287676/2016 STATE Vs. OSEKHODION SUNDAY 47 /2012 (Burars-alH )"'1]’73
Cr. Case 12350/2019  STATE Vs. BILAL éi‘;’e’]'"’“w (Kashmare 99)67) I%
Ge. Case | 14396/2013  STATE Vs. GURFAN ALI 379 /2017 (Burari=-QY | 67T
! t. Cdses | 1267/2020 SAPNA Vs. SUKH DEVI 10 (Burari;-aq\o"[ Y5
Charge. ; s
i O Cuse 520/L/2013  293426/2016  STATE Vs. RASHID M.H. JUNG 12 /2013 (Lahori Gates |Y | S
5 Or Cdse 110152017  STATE Vs. RAKESH SINGH 664 /2014 (Burarie@ 1|64 {99
99 ashmere
Ot Cases 18881/2018  STATE Vs. RAHUL ?HM‘”B”“‘““W ,‘17]0‘-)1&:
. Case 9033/2019 STATE Vs. DEEPAK BANSAL 88 /2019 (Burari¢- 95 l 06[%2
T Case 9914/2019  STATE Vs. PRAVEEN 206 /2019 (Burari- |o] 6§ >0
Crasawntion vidence l g]%
b3 G Case 432/2/2015 292148/2016 STATE Vs. NITIN SAXENA 94 /2012 (Burart+ |8 6 90
1 Gr Case i 53/3/2015  206522/2016 STATE Vs. ITENDER SINGH @ JEETU 364 /2013 (Burar#- |8]c>8f
11 (r Case 60172/2015 287079/2016 g’}r{%a}rfsﬁwmwu SINGH@SONU 595 12014 (Burarir 0| 08|72
| i
! fl Cisb ‘ 61/3/2015  208904/2016 STATE Vs. SMT POOJA 76 /2011 (Burari+ 16 [06
' Groase | 67/3/2015  295468/2016 STATE Vs. MANOJ KUMAR 103 /2013 (Burari-Q 1 )0 6]#2
Cr Case 437072017  STATE Vs. AMAR SINGH 106 /2016 (Burarir O\ ,
0t Cases 7067/2017  JEENAT BEGUM Vs, MOHD ASLAM 10 (Lahori Gater 18|09
L 16 (Lah
Cr. Case 10179/2017  STATE Vs. MOSEEN éi:;)m 6 (Lahozs o7 |03 {’D
2 7 (Kashmigi ‘0@
Wi F e Casb 12293/2017  STATE Vs. VINAY @ PRINCE Gi?g’f&leufm;‘“ mir oy |03
bl 38 /2017 (Lahog o097
11 GrCase | 24092018  STATE Vs. SARFUDDIN MOHAMMAD )0 /017 fhahodd o7]
fBr case ' 84122019  STATE Vs. SUMAN 53 /2019 (Burar n-jgloj(%
betence Evidence
Cr Case 2/2015  300835/2016 STATE Vs. BACHAN RAI 248 /2009 mur.srn-&\—[]o‘-] IQD
Vrouments
’ - 50 /2012 (Bara Hindy ol]oqﬂ‘
O, A B8B/2/2013 287145/2016 STATE Vs. GAURAV @ KISHAN ETC Rd()] ’ :
19, | BE Cses | 13172015 521436/2016 DIN DAYAL SAINI Vs, UDAYPAL SINGH /0 (Nabi Karimi- 03|09 J?’D
1l rit Cases '543/1/2015 19113/2018  BHUSHAN TYAGI Vs. PREM VERMA 10 (Burari- 0310_9 % ,
.{} T\ CGase . 2142019 f&'};ﬁfé (ésa.n?;'\NCELLﬁTION (Comp. Smt. 4573 12015 {Buraris= O' 1 ’ 07
gt Bt Cabbs 026572019  RAJESH KUMAR Vs, NISHIGPRIYA /0 (Burarim 7] 677 Ire
final Arnum&m J f
&1, Case 2337/2020  STATE Vs. AKSHAY SONI 374 /2019 (Burari— | & ) oY/by



IN THE COURT OF Ms. Shama Gupta

W

COURT NO- g g9

Chief Metropolitan Magistrate, Central, THC

Moetropolitan Magistrate
Criminal Cause List Dated 30-03-2020 Total Cases;27
5.Na, Casge T Old Cage No, Cane Titls Fms
Misc./ Appearance
I EXCRL 240472012 23172016 b \p* IEMLATA Vs. GANESH /0 OYjes ] %%
Misc. cases/purpose .
2 EXCRL 46/472014 1392016 m@ HEMLATA Vs. GANESH /0 (Karol Bag'hjc‘f‘ c&‘]’h%
Misc./ Appearance
3 Ot Cases 13266/2018  NEHAN ANAND vs. JOSHNAAND ANR /2018 (Prashag Nagar) 11[eX] %
4 Ct Cases 184442018 DIKSHA Vs. BHARAT MEHRA 2018 (Karol Bagh) (i, 5
) V.
5 CL Cases 13372019 ﬁﬁﬁ&ﬁﬁé‘ﬁm *- JANG 12019 (Karol Bagh) | [ o]
6  EXCRL 3772019 SHEELA Vs. YASHPAL SAKKARWAR /2019 0 0l[6¢} 2%
T Do e 1037412019 STATE vs. NrTIN ;sa‘gﬁ;m (Prashad g \ 0€PG70
6 CtCases 138552010 SANGEETA DEVI vs. SUBHASH 12019 0 o1(ot| %20
9 Ct. Cases 305872020  LATA Vs, KOMAL 72020 (Rocp Nagar) (QQI Gc,,mﬁ
harge o

10 Cr Case 821272016 28833512016  STATE v, RAMCHANDER KHOWAL g‘;g;f;“s (Roap 81} 62 7%
11 Cr.Case 47102018  STATE vs, SUNIL 402017 (Roop Nagar) | |, U
12 Cr.Coss 47112018 STATE vs, TILKY I‘f;;;ﬁ;’” {Roop 22]06] W
13 Cr. Case 81702018 STATE Vs, SUSHIL KUMAR 141 /2018 (DBG Road)léiitﬁ 5
4 Cr Case 5162019  STATE Vs, RAHUL 252 /2018 () J_uncL
1S Cr Caos 63992019 STATE Ve. KOMAL SINGH Nbgua 18 (Prastad 2 lcé' Uk
P, -
T D28/6/2012  521342/2016 RUBY KUNDRA Vs, ANAND KUMAR /0 (Karol Bagh) 22 oéL;aﬁc
17 Ct Cases 1/2014 5115342016  POOJA RATHI Vs, VIKAS RATHI /0 (Roop Nagar) mL J| 20
18 Cr. Case 18/2/2016  299202/2016 STATE VEVIPIN SONKAR 726 /2014 (Karol Bagh) ) ogf;&
19 Cr. Case 308448/2016  STATE Vs. RAJENDER SINGH oo g8 ot
20 Ct Coses 162612017 Xmﬁmwm VRGEH e Road) 2 \e&l %
Defence Fvidence . e _
21 Cr.Case 86/212012 29330212016  STATE Vs. SANJAY PRASAD e oy ""flmﬁ

V ] v ¥ \ -
2 0L Conm 495872018 ﬁgﬁg‘c“e‘m‘l Wit oo, S o1|o6[2a%
23 Ct Cases 11873/2018  MANPREET KAUR Vs. KOMAL SINGH 2018 (Prashadt Nagar) eHot| 4,2,
3% 01 Cassy 53702019 MEENU Vs. GHANSHYAM SHARMA 12019 (Prashad Nagar) %
235 Ct Cusne 57212019 LNRHA @ DEEPANSHI Vs. NITIN 12019'(Karol Baghj 221 péo
Order ‘ =
" e 204/6/2013  512670/2016 NEETU Vs, SUSHIL KUMAR 10 (Karol Bagh) 11{ 5| Lo
Order '
37 % Ca 635772018  STATE Vs. GURPREET

L]

39 /2617 (Roop Nagar) {{ ‘0‘; F&ﬂu




Senior Civil Judge cum RC, Central, THC
IN THE COURT OF Sh. Vipin Kharb
Senior Civil judge Cum Rent Controller
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:16

Cane Typoe Old Cuse No.  Case No, _Title

Lasits/ urpose

3734/19 RAKESH GUPTA Vs. AJAY KUMAR GUPTA ] 7 4 ;/ & _f 26
161/20 SEEMA GUPTA Vs, PRABHU NATH BALEL
375/20 ICICI BANK LIMITED Vs. SHYAM KUMAR GAUTAM ¢ :L?rj‘f f/?,e:a
376/ 20 ICICI BANK LIMITED Vs. GAURAV TOURS AND TRAVELS = h -
it Pelitioner Evidence / l%}f‘c
LLor2014 77805/16 BALRA] KUMAR BEDI Vs, AJAY KUMAR RAM BILAS —_’l{"pv e
15172016 G3762/16 TEK CHAND Vs, SUKHBIR SINGH j ¢/? ;/ pr
2856/18 RAJEEV SHARMA Vs, TATA POWER DELHI DISTRIBUTION LTD,

seniddani/Respondent Evidence ; /
2016 91686/16 SMT. PREMWATI Vs. SMT. RAM PYARI OTHERS  __. j /J‘{ / ZQ
ceputieils

b2012  T7736/16 ABDUL QADEER Vs, MOHD. INAAM

. e
72005 1203/16 MASOOD QUTABI Vs. BADAR SAMDANI )
o diguments i 2 i : ) J\‘ 5;’ '—} /L} <
. RAMESH CHANDER SACHDEVA Vs. YOGENDER PAL AND |
SONS )
1717117 MUKESH SINGH Vs. MOHD. ZAKIR i
1718117 RAHUL KUMAR Vs. MOHD. ZAKIR e
foArgiienls f ;
Tl 93594716 SUBHASH CHANDRA KATHURIA Vs. NEELAM SHARMA — 11 /7 28
06 9626516 MAHA SINGH Vs. PYARE LAL — Pl
1 1662/16 MOHD. FARMAN Vs. OM PRAKASH gl
L3

171



RNo223

Senior Civil Judge cum RC, Central, THC
IN THE COURT OF Ms. Shefali Bamala Tandon

WYREE

Administrative Civil Judge Cum Addl. Rent Control
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:26

g )s/go

S.No. Case Type _Old Case No. _Case No. Title
Mjag.msﬁmmse
1 csscy 586/2014  95087/16 V.K. BEHAL Vs. ENGG. INDUSTL. CORPN, LTD — 2/ /S' /2-0
7 Suwe.Cowt 1552015 3289806 MANJIT SINGH Vs. STATE
;1A Succ. Court 61/19 V[JAY KUMAR GUPTA Vs. THE STATE AND ORS.
1 FX 227019 KAMLESH Vs. NISHA RANI
ot 83120 UNITED INDIA INSURANCE COMPANY LTD. Vs. SHRI
4 KRISHAN CHANDRA SONS AND HUF
| 6 EX 175120 PREM MANCHANDA Vs. CHANDRA PRABHA
: 7 Succ. Court 17/20 SYED FAIZAN HASAN AND ORS Vs, STATE.———— 4 / = /z&
Pldmnfﬂ?ej;xunmﬁﬂm
€ Succ. Court 138/2015  32920/16 BHOLA SINGH Vs, THE'STATE
la Suce. Court 19/17 SANJEEV JAISWAL AND ORS. Vs. STATE
{10 Suce. Court 96/18 g&ﬂéﬂwé% gﬁ?ﬁégﬁ%ﬁﬁbﬂt PRAKASH. Vs. SH. LAXMAN
MANISHA W/O LATE SHRI. CHANDER PRAKASH. Vs, NORTH
{11 Succ. Court 99/18 DELHI MUNICIAPL CORPORATION THROUGH ITS EXECUTIVE
;‘ ENGINEER.
12 Succ. Court 23/19 LOKESH KUMAR Vs. STATE
R P — 38/19 gﬁi{i}ﬂg RAM @ GANDHARI LAL AND ANR. Vs. THE STATE
14 Succ. Court 82/19 KUL BHUSHAN WADHWA Vs, THE STATE OF NCT OF DELHI .
15  Succ. Court 134/19 ALKA Vs. STATE AND ORS.
16  Succ. Court 177/19 GOPAL KRISHAN KAPOOR Vs. STATE AND ANR
17 Succ. Court 178/19 SHIV KUMAR BHARDWA] Vs, STATE
4 Suec Court 2720 GOPAL KRISHAN KAPOOR Vs. THE STATE
Uelendanl/Respondent Evidence 9 ,l, )%
_  RCARC OE-11/2013  78500/16 DARSHNA DEVI Vs. RAVINDER SINGH™ 2
20 Suce. Cotmb,_ 84/18 SANJAY PURI AND ORS. Vs, THE STATE e )_C)
Misc./ Arguments ™
Suce. Court 23/20 PIYUSH DOGRA Vs. SALOCHANA DEVI —4 / < / 20
Final Arguments
Suce. Court 157/2013 3275516 ASHOK KUMAR Vs. THE STATE — ‘/
RC ARC B MEIIS| OTHERS V5. . SURENDER 2 4
Ku ARC 928/2014  78144/16 SHRI TARLOCHAN SINGH Vs. SMT. INDU GOEL ANR.
Judgement
5 RCARC 285/2013 8031116  ABDULHAMEED Vs. MOHD. SHARIF 9) & j 20
26  RCARC 286/2013  80394/16 ABDUL HAMEED Vs. MOHD. SHARIF

&

/1



District and Sessions Judge, Central, THC

IN THE COURT OF Mr.Naveen Kumar Kashyap
Additional Sessions Judge
Criminal Cause List Dated 30-03-2020 Total Cases:9

QLoom ap

\1&

S.No. Case Type 0ld Case No. Case No. Title FIR/PS
Misc./ Appearance
SHWETA BHARDWA] Vs. RAJIV TYAGI
1 Cr Rev 15412020 AND ORS O~ 2 0' :l,‘ oy
Charge
2 sc 23/2020  STATE Vs, RAKESH 308 SRR 11t | 4] 2
Prosecution Evidence
3 SC 40/2015 276182016  STATE Vs. SAURABH 152 /2015 (Darya Ganj)- 7.,91 :}‘2,
4 sC 112016 28018/2016  STATE Vs. SURAJ YADAV @ KAKE L APPERcs [
5 SC 11/2016 27930/2016  STATE Vs. DR. KAMAL VEDI 206 /2015 (Nabi Karim)._zo| 2
Final Arguments
STATE Vs. ILIYASS MOHAMMAD @ .
6 SC 10472015 2823212016  ruinp MOHD, @ IKLASS 315 /2014 (Nabi Karim)_| \f\ 5}2“
Arguments ’
M.C. GUPTA Vs. SERIOUS FRAUD
7  CrRev 159/2019 INVESTIGATION OFFICE po - M| S{ 20
3 ca 378/2019 SABIHUDDIN SIDDIQUEE Vs. NASR o xon1 Masjid) gl o 20
9  CA 3792019 SABIHUDDIN SIDDIQUEE Vs.NASIR 4 o Masjid)— & )EJ\ o

KHAN




District and Sessions Judge, Central, THC

IN THE COURT OF Sh. Hem Raj
Additional District Judge(AD])
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:29
S.Ngo. Case Type Old Case No. Case No. Title
Misc. cases/purpose -
1 CS Dj 707/17 ICICI Bank Vs, MOHD. ASGAR ALI
2 CS D] 3355/17 SRSL SAREES PVT LTD Vs. FAIRGROWTH EXPORTS PVT LTD
AND ORS
3 S D 38277 M/S AR CRAET Ve. M/S IVRCL LTD.
4 €S DJ 2044018 ICICI Bank Vs. RAVISH KUMAR
5 Misc DJ 106/19 ASHOK RAWAL AND ORS. Vs. GOBIND KAUR AND ANR.
6 MCA D] 15/19 MOHD. SHUAIB Vs. JAAN MOHAMMAD AND ORS.
i Misc D} 147119 CHUNNI LAL Vs, RAM DEI
4 RCA DJ 58/19 ATUL KUMAR GUPTA AND ORS. Vs. MITTHAN LAL AGGARWAL
AND ORS.
9 RCA DJ 124/19 'JAGDISH KUMAR Vs, SADA NAND RAJPAL AND ORS.
10 CSDJ] 114219 SHABNAM Vs. TAJUDDINE AND OTHERS
11 CS D] 1245/19 MOHD IRFAN Vs. BSES YAMUNA POWER L\TD/._,—I
Plaintiff/Petitioner Evidence '
MS UNI DYECHEM MARKETING AGENCIES P, LTD. Vs. MS
12 CSDhj 544/2015 1347216 MAHAVIR FORGINGS P. LTD. ANR. 0L q_
13 CSDJ 20363/16 WARDA ZEESHAN Vs. IBRAHIM
14 CSD] 208/18 ABHAS KHANDELWAL Vs. M/S KASSA FINVEST PVT LTD.
15 CS D} 91201 14103/16 YASHINDER KR. BAHL Vs. TEJINDER KR. BAHL o— L’Q}'}
Misc, Arguments -
. RAM MANDIR SANATAN DHARAM SABHA (REGD.) Vs. ANITA
16 CSDJ 516/2014  12430/16 SHARMA L( I@
17 GP 145/2014 30169/16 MS. SHILPA SAMANTA Vs. THE STATE
18 CSD] 753/2014 16409/16 SUSHIL MALIK Vs. GULSHAN KUMAR
19  Misc DJ 712015 60995/16 MS CAPITAL CABLES IND. P. LTD. Vs. SH. SATBIR
20 CSD] 485/2016 17102/16 igaarr SINGH ORS. Vs, MS LUSA BUILDERS CONTRACTORS
71 CS DJ 486/2016 17103/16 (S)IRLgRIT SINGH ORS. Vs. MS LUSA BUILDERS CONTRACTORS /“ g
2 S 487/2016 17104/16 SIMRIT SINGH ORS. Vs. MS LUSA BUILDERZ CONTRACTORS
5 NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PVT LTD Vs,
23 CSD] 3791/17 ANIL GUPTA
24 CSD] 1583/18 MASTER NITESH AND ORS. Vs. SRI RAM SHARMA AND ORS.
25 CSD] 470/19 LAKSHMI DEVI Vs. ANJANA GUPTA AND ANOTHER
Final Arguments
26 CSD] 7712014 10049/16 SURAJ KOHLI Vs. RK. VASHISHT — & '1
27 (SNl 507/2016 18045/16 MS DHANLAXMI BANK LTD Vs. ABHISHEK NISHCAL 20 7_’
28 CSD] 18807/16 '&’fo g{gmms INTERNATIONAL P LTD Vs, M/S TRINITY
29 RCAD] 126/18 NARENDER KUMAR ARON Vs. SHANTA KUMARI AMRIT AND

ORS.



District and Sessions Judge, Central, THC
IN THE COURT OF Mr.Deepak Dabas

ASJ/SPECIALJUDGE(NDPS)
_ Criminal Cause List Dated 30-03-2020 Total Cases:10
S No l‘.nsq;gip‘f-*___” Old Case No. Case No, Title ‘w FIR/PS
v
Misc, cases/purpose
CA #296/2019 SUMAN Vs, SMT, POOJA W) = 30-5~ 2030
CA 47112019 STATE Vs. MANO] @ LAMBUANDANR /0() = 03~ é~ 2000
l','hcu‘qv
sC ~682019 STATE Vs. KAPTAN SINCH 42 /2012 (Roop Nagar) 9 02~ §6~2¢
4 SC 7692019 STATE Vs. SANJEEV KUMAR 43 /12012 (Roop Nagar) - p 2 -6 - 20
Prosecution Evidence )
S 2893972016  STATE Vs. AKASH @ GUDDU AND m&'ggm’i';}%ﬁhﬁ;”ﬁm;‘gh 4- 20
§C 46212017 STATE Vs, ROCKY ~27 /2017 (Sadar Bazar) =» 17~ 1- 20
" W
se 1152018  STATE Vs. RAHUL ﬁéﬁﬂﬁ (Prashad ~ Jj -9 -0
5C “57712018 STATE Vs. RAM NARAYAN@SANJAY 139 /2018 (Pahar Ganj) = 2Y - 7-20
s ~4422019  STATE Vs. ANUJ DEDHA Con2019 (Knahmere .y gy . 9208
Arguments
10 CrRev 67172019 KAPTAN SINGH V5. STATEAND ORS.  /0() - 02 - £ - 2024,
3
Misz

Sk Vs SumT <l guhql&w’mléo,,a&q—‘f"”“'

i



Chief Metropolitan Magistrate, Central, THC
IN THE COURT OF Ms. Shefali Sharma
Addl. Chief Metropolitan Magistrate
Criminal Cause List Dated 30-03-2020 Total Cases:48

SNo__ CheeTyps Gl Cose Mo Case No. Title FIRPS
Misc./ Appearance B i
| Ct/Gases e e AT g
Ct Gases 11201 (REKEONER FRIMDRTRRULION 00 N
Cr. Qase 381772019  STATE Vs. ARJUN 165 /2016 (Pahar Garj)
<Cr Case 5205/2019  STATE Vs: UNTRACE 000576 /2018 ()
Ct. Qlses AsN2018 e MO BUHON g )
Cr. Ghse 91022019  STATE Vs DR. AASHIMA BHALLA 33 /2019 (Pahar
Ct Clses oSty AT EOWERUSLIMBISTREUTIONLID 0.
Cr Case 1224272019  STATE Vs, UNTRACE 000379 /2019 (
Ct Chses 113372019 gfgﬂlf,?v‘}fﬂmnmmmj " o1
Ct. Cases aosnoef  TATINNRDEUNIDEIREOTON 010 (Resers Getls
t Cases 1201300 TR EIEMSRIC CRERNCIN i)
Ct. Cases Ba020 e G Re I PUTION 1010 (Xashmeis Gafe)
Ct. Cases s02020  p O SR DY 20190
14 Ct Cases aagny  TERTRLIERREITRBURON - o0
15 CtCpes B e e | (pmp |
Ct. Caes soaeze - TRECEDSERDSUI DERISUTION - 00q /6710
Ct. Chbes 1000 [ TN S RUTION  ooieg
B CtCaes Ry T N ey
9 - Ct Cages 562020 |UTED Ve Samen Roe TN 20190
Ot Cases R0 Ve PRATLD SETON 013
Ct. Cases RN T RN gy
Ct. Cass 567/2020 E?qublmnmbmmw 12019 (
Ct. Cases Taame UM DWOTRON i
Ct. Casts 5760020 (R TSR USUD DISEBIUTION  0e0 0
| CL Cases ssagoze  JPRRTOWRRDSUNDISTRBUTION 10199
6 Ct Cases e T iy L R OO
Ct. Casas BT0e  CUEDINORLD SRRRIUTON. i
8 Ct. Coteh .~ oamo  FURIOWRDEUNDITNBUTON  org(
9 Ct Casey M0 e A STMEUTION g
Ct. Caset R e R eI Ly
- i 73 :




Chief Metropolitan Magistrate, Central, THC
IN THE COURT OF Ms. Shefali Sharma

Addl, Chief Metropolitan Magistrate
Criminal Cause List Dated 30-03-2020 Total Cases:48

.M Case Type

____Old Case No. Case No. Titla F“f_l;_fls L
. S : TATA POWER DELHI DISTRIBUTION
I Ct. Cases 59472020 LIMITED Vs. SUSHIL KUMAR 12019 () //( 7%
i ) TATA CAPITAL FINANCE SERVICES LTD .
Ct. Casas 208372020 Vs. BHARAT SINGH NEGI /2020 (Pahar Ganj) E
Charge
i Cr. Case 46/CR/2008 297783/2016 STATE Vs, SHEIKH SHARIFUDDIN 477 2006 {Darya Ganj)
i4 Cr. Cage 13737/2017  STATE Vs. KAMLESH RASTOGI 633 /2014 (Pahar Ganj)
15 Cr. Case 62072018 STATE Va. PRABHJOT SINGH 69 /2009 (Pahar Ganj)
6 Cr. Case 926/2019 STATE Vs. HARISH KUMAR éﬁf“m (Kashmare
Prosecution Evidence
o b © 38 /2008 (Crime
Cr. Case 80/CR/2009 299645/2016 STATE Vs. MOHD. ZEESHAN ETC. Branch-Central Delhi)
Cr. Case 97/ST/2012 2990842016 STATE Vs. SUSHMA TEHLAN DALAL llqm?“ Roop
L 4
P Ct. Cases 80/L72014 525226/2016 PREETI JAIN Vs. SHIV RA] SIN?1ORS /0 (Roop Nagar)
L Cr Case 306284/2014 STATE Vs. SURESH KUMARC*™ YA 80 /2012 (EOW)
31 Cr. Case 11/Df2015 287260/2016 STATE Vs. ADEEM FARAG 217 f2011 (Darya Ganj) !
12 Cr. Case 40/Df2015 292199/2016 STATE Vs. SAURAV AGGARWAL 270 /2004 (Darya Ganj) o
Cr. Case 77072018 STATE Vs, AMARJST SINGH BHARDWA] 367 /2016 ()
Cr. Cise 12173/2018 STATE Vs. RAHUL@BADAL 358 /2018 () )
Ct G 4683/2019 ADS?I BANK LTD Vs. SATISH KUMR AND 12019 ()
Cr. Case 805272019 STATE Vs. AMIT MITTAL 208 /2018 (Pahar Ganj)
A7 Cr. Case 153472020 STATE Vs. PAWAN @ MONU 344 /2019 (Pahar Ganj)
Order on Misc, Application o
18 Cr, Case 2683/2018 STATE Vs. DEEPAK 521 /2014 (Pahar Ganj)
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District and Sessions Judge, Central, THC
IN THE COURT OF Sh. A.K. Sarpal
DISTRICT JUDGE (COMMERCIAL COURT) - 05, CENTRAL, THC
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:29

SNe. Caselype Old Case No. _Case No. Title

{Urgent Cases)

Misc. cases/purpose

1 OMP(COMM.) 61/19 MOHD. HABIB AHMED Vs. HDFC BANKLTD,  \\\5
Misc, Arguments

2 OMP(COMM.) 94/19 ABHISHEK Vs. HDB FINANCIAL SERVICESLTD 125

§

3 CS(COMM) 237/19 STATE BANK OF INDIA Vs, BHUPINDER PAL sm{GH A
4  CS(COMM) 238/19 STATE BANK OF INDIA Vs. MUSTOIM
5  CS(COMM) 384/19 ICICI Bank Vs. LOKESH KUMAR '_'_"'"_"
6  CS(COMM) 798/19 ICICI Bank Vs. RIZOO SOOD 981803800
7 CS(COMM) 881/19 ICICI Bank Vs, ARJUN KUMAR
8  CS(COMM) 882/19 ICICI Bank Vs. KUNAL SEN GUPTA
g CS (COMM) 883/19 ICICI Bank Vs. NARAYAN SINGH
10 CS(COMM) 884/19 ICICI Bank Vs. PRATEEK DEV 2\
11 CS(COMM) 885/19 ICICI Bank Vs. RAM ANJOR GAUTAM e
12 CS(COMM) 886/19 ICICI Bank Vs, INDERPREET SINGH SETHI |
13 CS(COMM) 1032119 ICICI BANK LTD. Vs. TULIKA GUHA )
o :“‘ =

14  OMP(COMM.,) 77119 %Wz"ﬁiﬁﬁ"pﬁﬁ% SHRIRAM TRANSPORT 4
15  CS(COMM) 165719 ICICI Bank Vs, CHANDER SHEKHAR \
16  CS(COMM) 2208/19 ICICI BANK LIMITED Vs. MANO] SHARMA ANDANR | ~
17 CS(COMM) 2214/19 ICICI Bank Vs, RINKU SHARMA AND ANR,
18 CSDJ 1032/19 RAJ GOEL Vs, SOUTH DELHI MUNICIPAL CORPORATION |

SHIV KUMAR GUPTA Vs. SOUTH DELHI MUNICIPAL anl s
19 CS(CoMM) 240609 CORPORATION AND ANR. o \a i
B CECO0 — Ew GOEL Vs. SOUTH DELHI MUNICIPAL CORPORATION AND | J
21 CS{COMM) 2602/19 CULINARY COMMUNICATIONS PVT LTD Vs. SARAHTODD 2715~
22 CS(COMM) 2652/19 ICICI Bank Vs. KWALITY LIMITED
23 CS(COMM) 2684/19 ICICI Bank Vs. PRIYANK PRAKASH GAUR
24  CS(COMM) 2685/19 ICICI Bank Vs. RANJEET KUMAR ’b\e
25  CS(COMM) 2688/19 ICICI Bank Vs. NISHANT CHAUHAN
Issues

% o (COMH) 244/19 NEERAJ AGGARWAL Vs. KAUSHAL AND ANR a8\

EEP TAXI SERVICE =
27 (S (COMM) 23919 STATE BANK OF INDIA Vs. PARDEEP TOURIST §

AND ANR K
SRISHTI IMPEX PVT, LTD. Vs. NATIONAL SALES )5
29 CS(COMM) 797/19 ICICI Bank V. SARITA AND ANR 1\é
NOTE:

Due to Corona Virus advisory issued by Hon'ble High Court vide circular
No.79/RG/DHC/2020 dated 16.03.2020, this case is simply adjourned for further
proceedings

‘E
| "Vt o8



District and Sesslons Judge, Central, THC
IN THE COURT OF Sh. A.K. Sarpal
DISTRICT JUDGE (COMMERCIAL COURT) - 05, CENTRAL, THC
CIVIL CAUSE LIST DATED 29-03-2020 Total Cases:1

S.No. Case Type Old Case No. _ Case No. Title
Misc./ Appearance
1 CS (COMM) 1106/10 %U%MRNA’HONAL LIMITED Vs. GPR POWER SOLUTION
. . |lq.\“ g =
NOTE:

Due to Corona Virus advisory issued by Hon'ble High Court vide circular
N0.79/RG/DHC/2020 dated 16.03.2020, this case is simply adjourned for further
proceedings.




Senior Civil Judge cum RC, Central, THC KZ /lj’

IN THE COURT OF MR. RUPINDER SINGH DHIMAN

Civil Judge / ;
CIVIL CAUSF LIST DATED 30-03-2020 iotal Cases: 23

—— e

S Case 1ype ld Case No._Case No. Titie LK
MiSL.—Casﬂﬂnﬂszg
: EX 63/2006 97143/16 VIJAY BANK Vs, MRS SANTOSH BANSAL O | ‘é’ 0
2 CS 8CJ 1953/16 HARISH CHANDER SARDANA Vs KASSA FINVEST pyT LTDv,bﬁ) e
3 CS sCJ 3128/16 KRISHAN Vs, KAUSHALYA DEV] O (6 }?—O
4 CS SCJ 96/10 STATE BANK OF INDIA Vs. MOHD. YUSUF O ) / ) 6/ 20
5  csse 40720 SURINDER PAL SINGH Vs. HARASH BATRA ot Joe)20
6 CS s) 162/2013  03087/16 MEHREEN HAIDER Vs, JAGIEET SINGH 2.0 , T , -
7 CSsCl 972/19 SUNILKUMAR Vs. ASIFALI [~ ":u:
f?ﬁ t CS SCJ 219/2011 93386/16 NOORDDIN Vs. HAYATA @ HAYAT MoHp .0 ¥ |2.o
9 CS SC) 493/2014 95071/16 ISHWAR SINGH Vs. TEHSILDAR CIVILLINES |3, H—f 26
10 C85C 494/2014  95072/16 ASHOK KUMAR Vs. TEHSILDAR CIVIL LINES |2, l o".;_' 2.0
Misc, Arguments
11 ¢ssey 10922016  o4604/16 SYED AFTAB AHMAD Vs, BALDEV RAJSETH 06 / 1 ’ i
12 Misc SCJ 712015 60184/16 SANJAY KUMAR SINGH Vs, R, B. SINGH 12 ] e7 P—B
3 Misc SC 6/2015 60185/16 SANJAY KUMAR SINGH Vs. ANURENDER SINGH (2 ) 0:")9‘
i1 Misc SC] 16/2016 60537/16 SANJAY Vs. ANURENDRA SINGH {3' 07>
5 OS50 996/18 SALIMUDDIN Vs. AMINA BANO 06 |1)20
16 CSsc) 2957718 SHIVI LAL Vs. ARVIND KUMAR ¢, / 7] 20
17 C85¢ 1362/19 ANITA DEVI Vs. TATA POWER DELH] DISTRIBUTION LTD Oé/ T/ a0
I8 Mise SCJ 44/20 SANJAY KUAMR SINGH Vs, ANURENDRA SINGH !5] 67 ’ 20
19 Misc 80J 45/20 SANJAY KUMAR SINGH Vs, ANURENDRA SINGH 2|07|20
20 Mise SCJ 46720 SANJAY KUMAR SINGH Vs. R.B. SINGH | 3{ e7 Il a0
21 Misc 8CJ 47/20 SANJAY KUMAR SINGH Vs, R B, SINGH ,3, t7 } 20
Order on Misc. Application \
22 ¢S sy 45012013  97125/16 KHAZANI DEVI V5. SUNITA ) l¢ |20
udgemant
{s ' CS 50) 101/2015  95043/16 UCO BANK Vs. SONIA KAPOOR & | [6'2—0 :

S



Ko M No - 2N

Chief Metropolitan Magistrate, Central, THC

IN THE COURT OF Ms. Mahima Ral Singh
Metropolitan Magistrate

Criminal Cause List Dated 30-03-2020 Total Cases:2Baom i

W W 273

§.No. Case Type 0ld Case No. Case No, Title
Misc./ Appearance .
i Cr. Case 81/2/2015  292437/2016 STATE Vs, CLOSURE REPORT
2 Ct. Cases 8254/2018 BABITA Vs, NIRMAL KUMAR YADAV
3 Ct. Cases 18369/2018 ~ ARIFA Vs, YUSUF
4 Cr. Case 15621/2018  STATE Vs. ABDUL QADIR QURESHI
5 Cr. Case 16817/2018  STATE Vs. MOHD TAHIR
" - 1684572018 nggg Ve. MD TASLIM MALIK§MOHD
7 CrCase 922172019  STATE Vs. VIPIN
8 Cr. Case 997412019 STATE Vs, CLOSURE REPORT
] Ct. Cases 2680/2020 HUMA ANSARI Vs, JAVED KHAN
Charge
10  Cr.Case 7122014 208086/2016 STATE Vs. SAMER KHAN
11 Cr.Case 153/2/2016 293548/2016 STATE Vs, ASLAM
12 Cr.Case 17031/2018  STATE Vs, DEEPAK SATIJA
Prosecution Evidence
© 13 Cr.Case 129/2/2013 295017/2016 STATE Vs. WASIM
14  CL Cases 237/1/2015 535364/2016 NAZMEEN Vs, ATEEQUR REEMAN
15  Cr. Case 308251/2016 STATE Vs. JATIN @ JEETU
16 Cr.Case _ 308405/2016  STATE Vs, HARISH KUMAR @ MONU
17  Cr.Case 6540/2017 STATE Vs, MANJEET MALIK
Defence Evidence
18 Ct.Cases 106/1/2011 514255/2016 CHARU RAPOOR Ve DHEERA] KAPOOR
Misc. Arguments
19 -Ct. Cases 632872017 POONAM Vs, RAJAN
20  Ct Cases 46512018 KHUSHBOO V. PRITAM SINGH
21  Ct. Cases 65972019  SAPNA SONI Ve, PUNEET AGGARWAL
2~ Ct. Cases 9608/2019  PINKI LAMBA Vs. VIJAY KUMAR LAMBA
23 Ct. Cases 109/1/2015 516684/2016 AYSHA PARVEEN Ve, MOHD, IRFAN
24  Ct. Cases 10549/2018  HINA IKRAM Vs. MOHD. NADEEM
Order i
25  Cr. Case 76/2/2014  289722/2016 STATE Vs. MOHD AKHTAR

Mahlts Cowrt (antral-OZ)
3, @y

g Wt
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TETNY wowrereSt
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uw
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S.No,

District and Sessions Judge, Central, THC
IN THE COURT OF Ms, Deepali Sharma

Additional Sessions Judge
Criminal Cause List Dated 30-03-2020 Total Cases:9

0ld Case No.

C@UP'T o
g

Case No. Title FIR/PS
Misc, cases/purpose
1 5C 878/2019 STATE Vs. NABI HASAN 97 /2019 (Sadar Bagzar) /
Charge & ev /2, fe
SC 941/2019 STATE Vs. SHEHNAWAZ @ SAMEER 293 /2019 (Pahar Gan('}
Prosecution Evidence =4(» dﬂa .
J : s _ STATE Vs. HASAN ALI @ HASHIM
; sC 69/2015 2744612016 ST 646 /2015 (NDRS). ] $1la, oE
4 SC 28800/2016  STATE Vs, DEEPAK ;211 gg;g g:::l Kerfm) (4 | ), P
5 SC 621/2017 STATE Vs, KAMAL Rohilla) = o[ o Clae e
270 /2017 (Sarai
6 SC 650/2017 STATE Vs. MANNU @ MANISH Rohilla) ~ 9 5—[ o 2. P&
7 sC 97/2018 STATE Vs, ANIL 191 /2017 (Timar Pyr) 2] v
C 588/2018 STATE Vs. RAVI 4Bl OB (Sanl B i
8  SC . Rohilla) ~ 29| 0 q >, oc
Statement of Accused .
9 SC 25/2015 27206/2016  STATE Vs. RAHUL 51 /2015 (Timar Py ] ,
oy QQ
£4

11



12

12

16
Defen
17
18
19

pat)

28

34

9. N,

District and Sessions Judge, Central, THC

IN THE COURT OF Ms, Geetanjli
Additional District Judge(AD])
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:36

_ Case Type

Old Case No. Case No.

Title

Misc, cases/purpose

CS DJ
€S DJ
C3 D]
Misc DJ

s DJ
CS DJ

CS D}
CS DJ
CsS DJ
RCA DJ
RCA DJ

CS DJ

€5 DJ
CS DJ
CS DJ

CS DJ

S Dj
€S DJ
CS DJ
cs Dj

Misc. Arguments

Misc DJ
S D)
Cs DJ
CS DJ
CS DJ
CS bj

s DJ

Final Arguments

CsDj
cs )
CsDJ
CS D)
RCA D]
RCA DJ

Plaintiff/Petitioner Evidence

dant/Respondent Evidence
423/2016
355/2016
477/2016

4/2014

285/2016
433/2018

Order on Misc. Application
cs D)

19999/16
20002/16
20004/16
432117

2885/17

1956/18

6416/18
537/19
875/19
10/20

11/20
274720

20020/16
20134716
20135/16
2884717

10178/16
14607716
10530/16
21252/16

60518/16

20058/16
141/18
822/18
5945/18

6389718

903/19

§715/16
13105/16
19940/16
20512116
203/17
83/18

6369/18

LIC HOUSING FINANCE LTD Vs. HIMANSHU BHATT

LIC HOUSING FINANCE LTD Vs. SHOBHIT AGGARWAL

LIC HOUSING FINANCE LTD Vs. SUNIL KUMAR

MOHIT YADAV AND ORS Vs. BALWANT SINGH AND ORS
AHUJA BOOK COMPANY Vs. MODERN INSTITUTE OF MEDICAL

AND ORS.

TANMAY BISWAS Vs. KAMLESH

MOHIT JAIN Vs. TRANS UNION CIBIL LIMITED and ORS
BHAGYASHREE BOTHRA Vs. RANJEET SINGH CHAWLA
INDER PAL KALRA Vs. PRAMOD KUMAR AND ORS

K N GOYAL Vs. TOTAL APPLICATION SOFTWARE COMPANY

PVT LTD

AADHAR AGGARWAL Vs. SURBHIT KUMAR JAIN

JAI PRAKASH Vs. JAI BHAGWAN

M/S SHAHDAB ELYAS CO LTD V3. M/S JAYDEE SAHNI AND ) /
COMPANY 21 07/

LIC HOUSING FINANCE LTD. Vs. UMA KANT SHARMA

AHUJA BOOK COMPANY Vs. MODERN DENTAL COLLEGE AND
RESEARCH CENTRE AND ANR

SCIENCE ANR
ST. STEPHENS HOSPITAL SOCIETY Vs, CHRYSOLITE VINCENT % / 6

SANJIV NARULA Vs. PARGAT SINGH ANR el
SH. CHAWLI DEVI AND OTHER Vs. SH, TULS L, )

ik Th:
RAMESH KOTIYA Vs. SAVITRI

USHA BINDAWALA Vs. TARACHAND BINDAWALA "‘)— 2 / Ja

MAHESH KUMAR SHARMA Vs, RAKESH KUMAR SHARMA
OTHERS

MANGAL SAIN Vs. RADHEY SHAYM SAINI

OM PRAKASH Vs. OM PRAKASH GOHRI AND ANR
VIMAL KUMAR TAHEEM Vs. DR MUKTESH CHAND AND O
SHAHSI SACHDEVA and ORS. Vs. VIKAS SACHDEVA and

SITA RAM SUREKA (HUF) Vs. M/s BASANT KUMAR SATIS
KUMAR BIYANI (HUF) and ANR.

LIVSMART HOSPITALITY PVT. LTD. Vs. MARS
INFRASTRUCTURE

o

PARVEEN KATHURIA ANR. Vs. KULWANT KAUR ORS,

IQBAL AHMED Vs, GULZARO BEGUM ORS. o G/O;)—
SUBEY SINGH Vs, SURAJ BHAN

VISHESH SAGAR Vs. M/S ZETA LEATHER EXPORTS AND A

KAMAL KISHORE Vs. ROHTAS KUMAR 0 i}
VINAY KUMAR Vs, PREM SINGH

SURESH LOHIA Vs. DAYA RAM and ORS— @ g/ 0?”




N

District and Sessions Judge, Central, THC

Judgement

IN THE COURT OF Ms, Geetanijli
Additional District Judge(AD])
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:36
Case Type _Old Case No.  Case No. Title
) B CHIRAGUDDIN Vs. GOVIND RAM (SINCE DECEASED)
RCAD] /7 16218 THROUGH LRS, and ORS,
' p C%’)
/ P
sawl € 6108716 TATA PWOER DELHI DISTRIBUTION LTD. Vs, ANIL KUM

MIT.

P



District and Sessions Judge, Central, THC
IN THE COURT OF Shri Man Mohan Sharma
DISTRICT JUDGE (COMMERCIAL COURT) - 06, CENTRAL, THC
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:23

S.Ne. Case Type Old Case No.  Case No. Title
Misc, cases/purpose
1 CS (COMM) 413118 ICICI BANK Vs. SANJAY YADAV
2 CS (COMM) 874/19 ICICI BANK Vs. RACHIT JAIN L1
3 CS (COMM) 877/19 ICICI BANK Vs. VINIT KUMAR SHRIVASTAV g 5L
4 CS (COMM) 878/19 ICICI BANK Vs, ARVIND B CHOUBE 30
5 CS (COMM) 2112/19 HUBLOT SA Vs, AMBICA COLLECTION
6 CS (COMM) 2113/19 GIORGIO ARMANI SPA Vs. AMBICA COLLECTION
7 CS (COMM) 2115/19 AUDEMARS PIGUET HOLDING SA Vs. AMBICA COLLECTION — 2@ — =20
8 CS (COMM) 2116/19 TAG HEUER SA Vs. AMBICA COLLECTION
9 CS (COMM) 2333/19 ICICI Bank Vs. SANTOSH KUMAR GUPTA -0
10 CS (COMM) 2334/19 ICICI Bank Vs, AJAY SRIVASTAVA
11 CS(COMM) 2336/19 ICICI Bank Vs. PRADEEP KUMAR
RAJAT MALHOTRA Vs. NORTH DELHI MUNICIPAL
12 Cs({coM 265519 CORPORATION AND ANR.
RAJAT MALHOTRA Vs. NORTH DELHI MUNICIPAL
13 €S (COMM) 2656/19 CORPORATION AND AKE. _pYyo
14 CS(COMM) 138/20 WRANGLER APPAREL CORP Vs. ASHOK KUMAR
15  CS(COMM) 151/20 ICICI BANK LIMITED Vs. UPENDRA KUMAR SINGH
16 CS (COMM) 275/20 ICICI BANK LIMITED Vs. TGB REALCON PVT LTD AND AN
17 CS(COMM) 277120 ICICI Bank Vs. SUDHIR
18 CS(COMM) 778120 ICICI Bank Vs. VIJAYDUTTA |- 2 & 40
19 CS(COMM) 279/20 ICICI Bank Vs. JOSEPH M]
ase Manageme [1ai onierence
20 CS (COMM) 123211 ICICI BANK Vs. SUNIL KUMAR Y
Issues i g@,.. -"'Q.l 2
21 CS(COMM) 1541/19 RAJEEV SEHGAL Vs. NDMC AND ANR.
Misc. Arguments
22 CS(COMM) 1615/19 K L MONGA Vs. THE EXECUTIVE ENGINEER CPWD AND ANR i
Final Arguments 2O 5o
23 CS (COMM) 353/18 ICICI BANK LIMITED Vs. RA] KUMAR
n&ﬂ.&/
Gl
HR HR0 CLARMA
AJOHAN SE
“mggm S
Distric —-J.-“." - 08
a0
( ot
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District and Sessions Judge, Central, THC COourRT Rarm
IN THE COURT OF Mr. Mohd, Farrukh Ne. N
Special Judge
Criminal Cause List Dated 30-03-2020 Total Cases:10

5.No, Case Type Old Case No. Casa No. Title FIR/PS
Charge
1 sC . 48/2020 STATE Vs. RAM AVADH 429 /2019 (Karol Bagh) -/ [ /5 , «
Prosecution Evidence '
| STATE Vs. SMT. TULSI @ SHILPA 442013 (Crime __ 7 .\l )ouc
2 B 1252013 2731902016 i Ve S Branch-Central Dok

STATE Vs. SMT, TULSI @ SHILPA 452013 (Crime __ 24|y | ~a

5C 1262013 273252006 ote Ve S it St {4)22a

4 SC 29140/2016  STATE Vs. CCL 344 /2016 (Darya Gan) - 2.4 ¢ .,
5 go 5862017 STATE Vs. VIKAS JAINS e | Skl
6  SC 924£2017  STATE Vs. IRFAN gl Ly
7 sC 510/2019  STATE Vs, AMIR KHAN il ol ¢l 5] 3090
Statement of Accused '
8 SC 78/2016  28658/2016  STATE Vs. MANISH Nzt — 2ely|Dose
Defence Evidence
9 sC 7522017 STATE Vs, VINOD BHARADWA] 524 2017 (Burari) — £ 7 5, ,
Final Arguments
10 5 28875/2016  STATE Vs. SHANTNU

171 /2016 (Lahori Gate) - 5 o)1,



farg orfvar fiw
Ms. TANIA SINGH
Farl -1, ¥Rw RaEr Senior Civil Judge cum RC, Central, THC
Cinll Jucige-01, el District IN THE COURT OF MS. TANIA SINGH
a0 % 41, ¥ M YU

‘ Civil Judge
Room Ne. #, T imzeri COu™ orypy CAUSE LIST DATED 30-03-2020 Total Cases:26
S.No. C&me Old Case No. Case No. Title
Misc./ Appearance
1 CS SCJ 916/2010 99858/16 AR, SINGH, ADVOCATE Vs. MCD — 27-09 .2 o
Misc. cases/purpose
2 CS SCJ 365/2014 97694/16 VIDYA SAGAR Vs. UNIOD OF INDIA — &/ -0 9-2 ©
3 CS 8CJ 425/2014 05318/16 SANJAY (SC) Vs. SMT. SARVESH — 12 -5 7 - QLo
4 CS SCJ 685/18 ICICI BANK LTD Vs. SAMEER BHATNAGAR — 2 2—0 Q-2 O
5 CS SCJ 1918/18 ICICI BANK LIMITED Vs. PRADEEP KUMAR — 23 -09-20
SELINA PUBLISHERS PVT LTD Vs. NEW HORIZONS GLOBAL- 69-47-2.
i EbERd Alpari8 SCHOOL ( 23-12-206 —30-03-2.0 —)2-03-20) PiEl-La
7 Misc SC] 132/19 ICICI BANK LTD. Vs. PRAMOD MADHWAL — 20 -0&-20
8 CS SCJ 2015/19 ICICI BANK LIMITED Vs. RAMESH PANTH - 24 -09 - 20
9 CS SCJ 2449/19 ICICI BANK LIMITED Vs. JEET SHARMA — IS§-0 3 - 26
10 CSSC) 3422/19 ICICI BANK LIMITED Vs. RAKESH KUMAR - 26 ~2 §- 2 ©
11 CS sC] 3692/19 NEENA Vs. ARUNA — 16 ~-09-20
12 Misc SCJ 4/20 PUNJAB AND SIND BANK Vs. SURJEET SINGH GUJRAL ~ 2 & -Jo-20
Issues
15 58] 1686/19 KISHWAR SULTANA Vs. BSES YAMUNA POWERLTD -0 é~-/0-2 o
' *HRA Vs. THE DEPUTY COMMISSIONE -9 -
4 CSSC) 2288/19 YOGESH KUMAR NEHRA Vs. THE D R{Y -09-2 0
(M.C.D.)
Plaintiff/Petiti Fvid
nH5  CSSCJ 16/2016 99796/16 DINDAYAL AGRAWAL Vs. SURENDER SINGH RAWAT-0 3 -09-2
Defendant/Respondent Evidence
16 CSSC] 132/2014 97852/16 DRROYVs.T.C.RANA —2 Yy-08-20
17 CS SC] 3559/18 KESHO RAM Vs, MS. KIRAN AND ORS— |9 -0§-2 06
Misc. Arguments
18 G580 113/2014 94147/16 RAJESH KR. SHARMA Vs. SH. GIAN PARKASH SHARMA- 07- 03- 2. 0
19 CSSC] 16/09/2014 95539/16 NEW DELHI BHTWANI Vs. MANOHARLAL— 0 £-03 -2 &
p N B | 1765/16 ROOP KISHORE RASTOGI (HUF) Vs. HARSH SAPRA__ 1@-p £~ 2 0
21 CSSC] 1757/16 MANSAGAR ENTERPRISES Vs. NCCLTD - IS -0 3 — 2 &
: NEW DELHI BHIWANI GOODS TRANSPORT CO Vs. MANOHAR-06-07-20
22 Misc SCJ 60827/16 LAL
23 CS sCJ 3336/16 ANIL KUMAR GUPTA Vs. RAJESH SHARMA - |9 -0 £§-20
24 CS sCj , 1933/18 RAIS HAIDER Vs. NADEEM HUSSAIN _ jy-07- 2 o
Misc./ Arguments
o5  Contempt 5/18 JAGDISH PRASAD Vs. SANJAY — 2 5 09 -2 o
' Petition
Misc, Arguments

26 Misc SCJ 158/19 LAXMAN DASS BHATIA Vs. PARVEEN CHATTERJEE—23-09-2 0

11



.+~ IN THE COURT OF Ms, Shail Jain

ot 4. 10, Principal Judge, Family Court, Central Dist. 1,_,1,,‘ “1)5e
gopra 11 - CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:16
$.No. Ca_u_aa't‘ype\; ma:cmm. Case No. Title
Misc. cases/purpose
1 HMA 2132014 61308116  XOOUXXXXXXX V. XXXKKKKXXX j
2 HMA 55/17 XXOOOOUXHX Ve, XOO0XXXXX
3 HMA 1367/18 XXXXXXXXXK Ve, XKKXEXKXKKX
4 HMA 103/19 XXX Vs, XX0000XXXX
5  HMA 658/19 XXKXKXXKRK V. XOOOOOKKKK
6 IDA 14719 XXOOOO000K Vs, XXXKXKKKKK
7 HMA 1365/19 XOOCOCOKKX V. X0000000K
8 HMA 1667/19 XXO00OXX Vs, XEOOXXXXX
9 HMA 178/20 XXXCOO0KK Vs, XXKXKAKKKK — 21| o7 [ e
10 HMA 276120 XOOOOCKKKX Vs. XXKKIOKKKK
Proper Orders
i1 HMA 435/20 XOOOEXX KKK V., X000000000
Plaintiff/Petitionex Evidence -
12 HMA 932/2014  62265/16  XXXXXXKXXX Vs, XXXXXXXXXX
13 GP 81/2014  58679/16  ODODDOOOKX Vs. XXXXXOOXX
14 HMA 691/19 XXXXOXKHK Vs, KXKKKKKXKX
Defendant/Respondent Evidence
15 HMA 200/2014  61631/16  XOOCKKKKXXX Vs, XXX00OOO0X
16 HMA 45117 MUKESH KUMAR GUPTA Vs, MEENU GUPTIA




’ :
/ Principal Judge Family Court, Central, THC ‘?ﬁ‘": gj: "
y & IN THE COURT OF Ms, Shail Jain Wsj‘ffﬁ;j‘m g
. e B AT TRN B SR
Principal Judge, Family Court, Central Dist. Principal a2 et 3
Criminal Cause List Dated 30-03-2020 Total Cas% # 108, ThiT
$.No.  CaseType __ Old Case No. Case No. Title Rﬁoﬂi&iims il
1 Misc. 20/2017 KARUNA Vs. NAVDEEP 10
( Main Matter : Mt, CASE/5861681/2016)
2 Mt CASE 12072019 XOOO0OOX Vs, X000 100
3 Mt. CASE 168/2019 OOXXXXXX Vs, XOOXXXXK 0()
4 Mt CASE 298/2019 EXXXXXXXXXX Vs, XXXXXXXKXX 00
5 Mt. CASE 333/2019 OO0 Vs, X000 100
6 Mt. CASE 414/2019 XOOOCOOXX. Vs, XXE000KK 100
7 EX 169/2019 X000 Vs, 3000000000 00 >
8 EX 1702010  XOOOXXXXEXX Vs, XXXXXKKK po [~ 24|e] foo
9 Mt. CASE 485/2019 XEOOOOOOOKK Vs, 30000000 10Q)
Misc./ Appearance _
10 EX 4712020 OOOOOORXX, Vs, 30000000 00
Proper Orders
11 Mt. CASE 11672020 00000000, Vs, XXXXXXXX 100
Plaintiff/Petitioner Evidence
12 Mt. CASE 158/2017 HEENA GUPTA Vs. MAYANK GUPTA 10
13 Mt CASE 176/2019 mm Vs, X00000XX 10{)
Misc. Arguments
14 Mi. CASE 415/2018 JOOOOOOEKKK Vs, X00000XRXX 10
15 Mt. CASE 42712018 XXEKKK Vs, XRCOOOKXX 10




Chief Metropoliton Magistrate, cmx, THC

IN THE COURT OF Ms. Shilpi Jain'

Metropolitan Magistrate
AL _ Criminal Cause List Dated 30-03-2020 Total Cases:30
SNo.  CaseType 0id Case No. Casa No. Title ‘ FIRPS
Misc. cases/purpose i
! Cr.Case 190/2/2015 2940502016 ~STATE Vs. MUNNA @ RAJESH ORS 46 /2014 (Timar Pur)
2 Ct Cases 540029/2016 MOHSIN KHAN Vs. GOVIND LAL ARORA /0 (Timar Pur)
Misc./ Appearance
3 Cr Case 56/2020 ~  STATE Vs. UNTRAGE 129 /2018 (Timar Pur)
Charge 3
i Cr. Case 14/2/2008 294144/2016 STATE Vs. RAJEEV SAXENA 631 /2005 (Timar Pur)
5 Cr. Case 961/G/2014 297710/2016 STATE Vs. SHRI OM 184 /2012 (Timar Pur)
& & - STATE Vs. RANJEEET KUMAR
6  Cr.Case. 1272016 301466/2016 ek b ATEEY _ 173 /2015 (Timar Pur)
" Cr.Case 7601/2017  STATE Vs. HAIDER 552 /2016 (Timar Pur)
Cr. Case 14004/2018  STATE Vs. RAJENDER SINGH 18 /2018 (Timar Pur) \u\
9 Cr Case 5162/2019  STATE Vs. MONIKA 256 /2018 (Timar Pur) 3}
Prosecution Evidence .
10 Cr. Case 201/G/2014 301381/2016 STATE Vs. DHEERAJ JHA 107 /2008 (Timar Pyr)
11 Cr. Case 579/G/2014 299263/2016 STATE Vs. SHEKH ANSAR@KALLU 208 /2011 (TimarPir)
12 Cr. Case. 57/2/2014  297126/2016 STATE Vs. RAHISH PAL 17 /2012 (Timar Pur)
13 Cr.Case 21/Gr2014 20450772006y e S © PAZRAT 116 /2008 (Timat Pun)
Cr Case 545/G/2014 289226/2016 STATE Vs. SHARWAN 112 /2012 (Timar Pur)
Cr. Case 287/G/2014  302075/2016 STATE Vs. RA] KUMAR 95 /2009 (Timar Pyr)
16 Or. Case 555/2/2014 298410/2016 STATE Vs. KARTAR SINGH ETC. 439 /2014 (Timar Pur)
i7  Cr. Case 452/2/2015 293838/2016 STATE Vs. KULDEEP 25 /2015 (Tingar Pur)
18 Cr. Case 79/2016 209819/2016 STATE Vs. SANDEEP RAI 223 /2015 (Timer P
19 Cr. Case 104/2016  299676/2016 STATE Vs. ROBIN ANR. 30 /2016 (Tiinar Pur)
20 Cr. Case 1262016 3003182016 pooi Vs SANDEEPKUMARRAI® 854 15914 (Timar Pur)
2 Cr Case 502017 STATE Vs. MOHD. SAHID ey s i
Sub Matter : Cr. Case/0004995/2017 It
22 Ct Cases 530072018  KUSUM Vs. VIMAL ALIAS HEMA /0 (Timar Pur)
27 Cr.Case 798072018  STATE Vs. SANJAY RA] BAHAR 499 /2017 () \H\?
34 -Cr.Cose "14370/2018  STATE Vs. BHIM SAIN ARORA 76 /2018 (Timar Pur) ?%
25 Ot Cases noogee SN ER RESEMCIARID. | 2019 e
Misc. Arguments ‘.
26 Ct Cases 585/G/2014 518484/2016 RADHA RANI Vs, KAMAL SINGH BHATTI /0 (Timar Pur)
27 Ci Cases 6006/2017  NAUSHAD ALI Vs. DILSHAD QURESHI /0 (Timar Pur)
Arguments Z 3 '
28 Cr. Case 182/G/2014 291710/2016 STATE Vs. UNKNOWN 176 /2006 (Timar Pur)
Cr. Case 304745/2016 STATE Vs. RAJESH SANGHI 195 /2012 (Pahar Ganj)
Cr. Case 307460/2016 STATE Vs. CANCELLATION 825 /2015 (Timar Pur)

f'.’



District and Sessions Judge, Central, THC
[N THE COURT OF Ms. Charu Aggarwal

Additional Sessions Judge
Criminal Cause List Dated 30-03-2020 Total Cases:9

B

0ld Case No.

150/2013

S.No. Case Type _ OM
Misc. cases/purpose

1 Ct. Cases

2 SC
Prosecution Evidence
3 SC

4 SC

5 Ct. Cases

Misc. Arguments

6 Cr Rev

7 Cr Rev

Final A t

8 sC

9 CA

1051/2017
972/2019
29140/2016
221/2018

219/2018

734/2019
735/2019

28038/2016
397/2019

Title

SHEO RAM BODWAL Vs. SAMEER
KUMAR

STATE Vs. PRAVEEN RANA

STATE Vs. KIRAN KUMAR @ LALA ETC.

STATE Vs. MUNSHAD @ ASHU @
PEHAI WAN @ FARUKH

MANO] KUMAR ANAND Vs. STATE,
GOVT. OF NCT OF DELHL

SUNAIR HOTELS LTD Vs. THE STATE
AND ANR
SUNAIR HOTELS LTD Vs. THE STATE

STATE Vs. MANOJ KUMAR SHAH

STATE GOVT. OF NCT OF DELHI Vs.
ROHIT @ GOLU

1/1

C@U'ﬁ'“" 3)

FIR/PS

/0 (Darya Ganj) ! 3, 5, Lo
25 1015 (suba 9H U122
Mandi)

344 /2016 (Darya Gan])l5}'-, ’1’3

144 2017 (Crime oy | 5|2e
Branch-Central Deihi)

o oa]s12®

/0()106’5)2,

100

52 /2012 (Karol Bagh) ol]S 24
00 e JS |b



Senior Civil Judge cum RC, Central, THC
IN THE COURT OF MR. VINOD JOSHI

Civil Judge

CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:25

£ .No. Old Case No. CmNa.

1r cg!u\slig K

CS SCJ 350/2014
Misc SC] 50/2014
Misc SCJ 51/2014
EX

Misc SCJ

CS SCJ

CS SCJ

CS SCJ

CS SCJ

CS SCJ

EX

€S SCJ

0L~ O B W e

pob b
B e O

13 CssC]

14 CSS(C] 29!2035
15 €S8 S8(C] 352/2016

19 C58(C] 690!2014

20 CSSC] 689/2014
Misc. Arguments

2 CS 8CJ

22 CSSC]

23 CSS8C)

Final Arguments

24 CS 8C] 276/2014

Sy SL\MML N)g T The CDMM\mtwc,MbM¢_cé'}gko

94843/16
59742/16
59781/16
1389/17
25/18
623/19
1449/19
170519
2767119
3178/19
2391119
342919

925/19
97549/16
201/16

2256/16
554/18

2640/18

96135/16
96553/16

478/18

523/19

1000/19

93404/16

1224117

AVTAR SINGH Vs. BALWANT SINGH O \n ¢lro

LAL SINGH Vs. THE MEDICAL SUPERINTENDENT — | 'H 2%
GOVIND RAM Vs. THE MEDICAL SUPERINTENDENT @ 6| 4 ) o
ROOP KALA Vs, DELHI TRANSPORT CORPORATIO

ASHA Vs. MANAGER, DENA BANK r_% 12 “1 1o
SHARMA ALUMINIUM FABRICATORS Vs. H.R. HARDWAR

MOHD. MOHSIN Vs. MOHD. SAIM

SANTOSH DEVI GUPTA Vs. GOVT OF NCT

GAURAV SHARMA Vs. LALIT SAGAR O [ ol
SHAMIMA BEGUM Vs, IZHAR AHMED ‘ »
ARCHANA SETHI Vs, CHHAYA MAHAJAN

DAGA TRADING CENTRE Vs. MANEET SINGH

ANITA ALIAS GUDDI GUPTA Vs. RAM NIWAS GUPTA O\ \OG , o

ASHA Vs. MANAGER, DENA BANK A3

DAULAT RAM CHHABRA Vs. BANSAL MARBLE CENTRE

VIVEK RANJAN Vs, SHIVANGI ESTATE

ICICI BANK LTD Vs, LALIT KUMAR ‘ 3 1’31 Lﬁ

ANUJ JAIN Vs. ASSETS RECONSTRUCTION COMPANY (INDIA)
LTD. (ARCIL)

GOVIND RAM Vs. GOVT. OF NCT OF DELHI 4 6 fo'[ ] Lo
LAL SINGH Vs. GOVT. OF NCT OF DELH! | 2| e

MATA SUNDARIL ROAD MPLE TRUST SOCIETY V5. MANQ]
KUMAR

ANITA ALIAS GUDD! GU AD!D LATE SH DHANPAT
GUPTA W/O SH MAHESH KUMAR GUPTA Vs. RADHEY SHY

GUPTA Mﬁ" o 71 20
LIAQAT ALI Vs. MOHD. YAQUB ALIAS YAQOOB ALI 4 | :\”’ “

SHANTI DEVI Vs. SAROJ SINGH
N \{
LEENA DEVI Vs, SUSHIL AGGARWAL °Q‘ pr

CourT OF
Sh.VZNeD JosHT
CI-05, CEnTRAL

R. No ' 125



COVRT Ne—<g

Chief Metropolitan Magistrate, Central, THC

IN THE COURT OF Sh. Arul Varma wi EEE
Chief Metropolitan Magistrate
Criminal Cause List Dated 30-03-2020 Total Cases:13

S N Case Type  Old Case No. Case No. Title FIRIPS
Misc./ Appearance

Ct. Cases + 76832019 ARVIND GUPTA Vs. VIJAY RAI AND ANR /2019 (DBG Road) )

Cr. Case 12246/2019  STATE Vs, MANISH SAINI 07 /2019 ¢

CL. Cases 10889/2019 ’é"fg‘f ASLAM Vs. PUNJABNATIONAL 1.0 §
\ MiseCrl 185/2019 f%%@m‘ PEDNRINAET 030 (Rarit Bagh)

Cr. Case 15619/2019  STATE Vs. ANAS AHMAD 157 /2016 (EOW)

Mise Crl 2142019 BANK OF BARODA Vs. RUCHI SALES /2019 () &

Ct. Cases 13745/2019  BANK OF BARODA Vs. RUCHI INC 12018 ()

Mise Cr 2020 e COMPANY S IR INDIA 90 \
Charge [\‘

. Caoe 13455/2018  STATE Vs. DOST MAHAMMAD 44 /2018 (Sadar Bazar

Cr. Case 10405/2019  STATE Vs. NITIN ARORA 127 12016 () \
Prosecution Evidence
11 Cr.Case 12/2/2011  291711/2016 STATE Vs. SANKAR KUMAR 122 /2010 (DBG Road) | _ Y
Final Acguments T
12 Or Cage 28/1/2011  302174/2016 RGDHC Vs, KULDEEP KAPOOR 10 (Subzi Mandi)
Arguments a y
13 Cr.Cose - 27202018  STATE Vs. UNTRACE . 200 /2016 (DBG Road)

e



Chief Metropolitan Magistrate, Central, THC
IN THE COURT OF MS, PRIGYA GUPTA

Metropolitan Magistrate
~ Criminal Cause List Dated 30-03-2020 Total Cases:d7 ~ -0 (-2c

§.No Case Type _ OM Case No. Case No.  Tle FIRPS N
Misc./ Appearance n’_‘ﬁ
1 - Cr.Cass 35272017  STATE Vs. UNTRACE 02 /2014 (Kotwali)

Cr. Case 427872019  STATE Vs. UPENDER KUMAR ifa“;gt’)” (Kamla

Cr. Case 483372019  STATE Vs. MOHD ISRALL 251 2016 0

Cr. Case 5601/2019  STATE Vs. UNTRACE ﬁa" rg%” (Kamla
Misc. cases/purpose
5  Cr.Case s | (ASMELEBANCEIIRLIDN.  apeauwn
Misc./ Appearance
6  CrCase 8057/2010  STATE Vs. RESHAM THAPA g?aﬁrg%/zozs (Kamla

Ct. Cases 784502019 QR SINGH VS. MANISH KHANNAAND 12019 (Kotwali)
8§ Ct Cases 12024/2019  MOHIT KONAI Vs. KESHAVGOGIA /2019 (Kotwali)
9 Cr.Case 14975/2019  STATE Vs. UNTRACE ;?:hgg’m (Chandni
10 Ct Cases 1310472019  VINOD NISCHAL Vs. ANUPJALOTA /2019 (Kotwali)
11  Cr. Case 827/2020 gﬁg;ﬁ@fﬂggf SHARMA (SR. 736 /2014 (Kotwali)
12 Cr.Case 13572020  STATE Vs. JISHAN 712019 (Chendal o8 G- g-de
Charge
13 Cr.Case 24292018  STATE Vs. MAHESH KUMAR ff;hgg’“ s
14 Cr.Case 970272018  STATE Vs. SAJID 262 2017 (Kotwali)
15  Cr.Case 141232018  STATE Vs. MS JYA ifglﬁ%” (Kasln
16  Cr.Case 1577/2020  STATE Vs. MOHD AZAHAR 00574 /2019 (Kotwali)
17 Cr.Case 198572020  STATE Vs. MANJEET SINGH 001065 /2019 (Kotwal)
18  Cr.Case 25102020  STATE Vs. VISHAL @ RAHUL - iy e
Prosecution Evidence
19 Cr.Case 080/3/2000 3028752016 STATE Vs. MANOJ KUMARSHUKLA  poe0) (e
20  Ct. Cases 215/&/2010 514675/2016 LEKH RAJ Vs. DEVENDER KUMAR /0 (Roop Nagar)
21 Cr. Case 501/2/2014 296099/2016 STATE Vs. YOGESH DHAMA 96 /2012 (Kotwali)
22 Ct Cases 157/1/2014 522222/2016 PANKAJ JAIN Vs. SMT. GARIMA GOEL /0 (Chandni Chowk)
23 Cr. Case 17632014 2018252016 SIATE Ve BARLITALIZ b B iy (sl
24 Ct. Cases 343/1/2014 530020/2016 SANJAY MEHRA Vs. AJAY MEHRA /0 (Kotwali)
25 Ct.Cases 67/12015  526384/2016 'NASEEMUDDIN Vs. MOHD. SALEEM /0 (Chandni Mahal)
26  Cr.Case 146/2/2015 289972/2016  STATE Vs. SIRA] BOOTER ETC. gjhg?“ (haudan
27 Cr.Case 37/32015  294764/2016 STATE Vs. MD. MAHFOOZ ;f;hﬁ‘)m (Chandni
28 Cr. Case 280/4/2015  302772/2016 ?gg%sﬁﬁﬁﬂém%éﬁw Codvre (amia

MANI ATTACHED)

29 Cr.Case 2732015 298897/2016 purit' HAUD 2 MD. HISAR 5 ifaﬁ?tf Gassle
30 Ct Cases 237K/2015 5136652016 RAKESH KUMAR Vs. ANILKUMAR /0 (Kotwali)
31 Cr Case 203K/2016  303056/2016 STATE Vs. IMRAN 714 /2014 (Kotwali

37 /2017 (Chandni
32 Cr. Case 4356/2017  STATE Vs. SALMAN Mahal) - /

172




Chief Metropolitan Magistrate, Central, THC
iN THE COURT OF MS, PRIGYA GUPTA
Metropolitan Magistrate

Market)

Criminal Cause List Dated 30-03-2020 Total Cases:47 -0 ¢~20
S.Ne.  Case Type _Old Case No. Case No. Title FIR/PS
13 Cr. Case 122272018 STATE Vs, MOHD. AHAMAD gfﬂﬁe%m” (Kamla
34  Cr.Cose 10090/2019  STATE Vs. AMIT 269 /2018 (Kotwali)
35  Cr. Case 13421/2010  STATE Vs. NAVNEET 000095 /2017 (Kotwali)
16 w C 240 12019 (Kamla
36 Cr. Case 755/2020 STATE Vs. SHAHZAD @ SIDDU Market)
Statement of Accused
17  Cr.Cose 145/3/2013  300199/2016 STATE Vs. 1.SARIKA 2, UDAI PAL g?a’riﬂf (Kamla
Defence Evidence
38 Cr. Case 4272013 204774/2016 STATE Vs. OM PRAKASH KASHYAP 166 /2012 (Kotwali)
39 Cr. Case M6/2/2014 301751/2016  STATE Vs. MOHD HARUN 215 /2011 (Kotwali)
Final Arguments QG-0(-20
40 Cr.Case 165/3/2009 303109/2016 STATE Vs, RAM DEV YADAV g;’as d’é‘t’)"s (Kamia
41  Cr.Case 599/3/2010 298045/2016 STATE Vs. MOHD, FATEH gagr{(ze%og (Kamla
12 Cr. Case 14/2/2015  297303/2016 STATE Vs. MANO] TYAGI @ MANU Saﬁ%%f (Kamla
; 140 /2012 (Kamla
43 Cr. Case 246772017  STATE Vs. CANCELLATION ke
Arguments
¢ Cr.Caos 85672017  STATE Vs. ISLAMUDDIN ifﬁohﬁ?“ (Chendnl |5
15 Ct. Cases 81782018  VINOD KUMAR Vs. JAGDISH BHATT /0 (Kotwali)
Ornder .
16 Cr Case 209/2/20014 291363/2016 STATE Vs. FINAL REPORT 2 12014 (Kotwali)
Order on Sentence
009 (Kaml
47  Cr.Case 76/3/2000  302768/2016 STATE Vs. VED PRAKASH 106 /2009 ( \aJ




Chief Metropolitan Magistrate, Central, THC
IN THE COURT OF MS. AKRITI MAHENDRU

' ML\LMQ

Metropolitan Magistrate
Criminal Cause List Dated 30-03-2020 Total Cases:77 —F—
S.No. Case Type 0Old Case No. Case No. Title FIRPS~
[
Misc./ Appearance
1 Ct Cases 19/1/2012  519676/2016 ggg%wggg'gﬁ i 00
PRIYA SHARDA Vs. JDP CONSTRUCTION
2 Ct Cases 18/12012  519677/2016 1o 1o » 00
3 Ct Cases 975/1/2014  526599/2016 gﬁﬁ; EBANNCY LADIGS SULLYs, /0 (Lahor} Gate)
4  Ct Cases 976/1/2014  526600/2016 gﬁfﬁ; :BANNCY LADIES SUIT Ve. /0 (Lahor} Gate)
5 Gt Cases 977/1/2014  526601/2016 gﬁ?ﬁ &ANNCY LADIES SUIT Vs. /0 (Lahor{ Gate)
6  Ct Cases 958/1/2015 516379/2016 gﬂiﬁﬁgﬁmmﬁ‘ Vs. ASHISH /0 (Sarai Rohilla)
7 Ct Cases 617/1/2015 517568/2016 JAGMOHAN BEDI Vs, SSS ACCESSORIES /0 (Rajinddr Nagar)
8 | O 278/2016  516681/2016 TIUKESH LATAVS. BAGPET INDUSTRIES 4 (11,, Qhai)
9 Ct Cases 8022016  534485/2016 Bl T PeR KUMAR Vs. INDERJEET 5 (kamla Market)
TATA CAPITAL FINANCIAL SERVICES
10 Ct. Cases 509844/2016 LTD. Vs. VEDANSHI CONSTRUCTIONS /0 (Pahar Ganj)
SUPPLIERS
TATA CAPITAL FINANCIAL SERVICES
11 Ct Cases 500881/2016 LTD. Vs, VEDANSH CONSTRUCTION /0 (Pahar Gnj)
SUPPLIERS
12 Ct. Cases 509918/2016 {%A\EAPA%"\%}SW SERVICES /0 (Pahar Gdj)
13 Ct. Cases 509921/2016 E@g‘g‘fg‘gﬁ?&ﬁm SERVICES 5 (pahar Gahj)
14  Ct Cases 36RT/2016 532791/2016 SANJAY GARG Vs. ASHOK KUMAR /0 (Roop Nadar)
15  Ct. Cases 509525/2016  VIPIN SAWHNEY Vs. BABITA SHAH /0 (Subzi Mahdi)
16 Gt Cases 511113/2016 VIPIN SAWHNEY Vs, SUSHIL SHAH /0 (Subzi Mahdi)
17 Ct Cases 538031/2016 mgg%%@mw LTD. Vs. /o (pabar Gaf)
18 Ct. Cases 538033/2016 Lﬁlgf TTAL FINANCE LTD. Vs. /0 (Pahar Gafy)
10 | Gt Cawes 538036/2016 };&{E“P ITAL FINANCE LTD. V5. TINA /) (ponar Ganj)
SERVICES .
20  Ct Cases 538043/2016 E%%‘;mjfgﬁ%im RVIC /0 (Pahar Gnj)
Misc, cases/purpose
TATA CAPITAL FINANCIAL SERVICES
21 Gt Cases 138972017  LTD Vs. MOHAN SHARMA PROP SUNITA /0 (Karol Bagh)
ELECTRIC DECORATOR
INGH GAMBHIR V.
22 Ct Cases BT ¢ /0 (Karol Hagh)
GAMBHIR V.
23 Ct Cases 2968/2017 {‘?AI:ESI{EAEEP?EEII%?IARY B’ /0 (Karol Hagh)
BHIR Vs.
24 Ct Cases 2969/2017 gfé?ggﬂﬁ%%w# R Vs /0 (Karol Bagh)
EET SINGH GAMBHIR Vs.
25 Ct. Cases 2970/2017 %\II\I,EVEI;J-IA CHAUDHARY /0 (Karol Bagh)
Misc./ Appearance
. RAMBABU ..
26 Ct. Cases 3642/2017 %g%g{gg e b BAB /0 (Rajinfler Nagar)
AARTHAK REFRIGERATION Vs. M/S
27  Ct. Cases 8968/2017 rﬁﬁascom oo i /0 (Kashmere Gate)
28  Ct Cases 7007/2018  PARVEEN KUMAR Vs. MURARI LAL /0 (Pahalr Ganj)

13



Chief Metropolitan Magistrate, Central, THC
IN THE COURT OF MS. AKRITI MAHENDRU

Metropolitan Magistrate
Criminal Cause List Dated 30-03-2020 Total Cases:77 %,
5.No. Case Type Old Case No. Case No. Title FIR/PS 7
CAPITAL FIRST LTD Vs. PARDE
28 | Ohlases 785512018 CorliA 5. PARDEEP /0
30  Ct Cases 7858/2018  CAPITAL FIRST LTD Vs. POOJA 10
CAPITAL FIRST LTD Vs. INDU KISHAN
31 (Ct. Cases 7860/2018 TIWARI 10
32 Ct Cases 7862/2018  CAPITAL FIRST LTD Vs. MITRA /0
= _ CAPITAL FIRST LTD Vs. TEJINDER
Ct. Cases 7865/2018 SINGH 10
34 Ct Cases 7866/2018  CAPITAL FIRST LTD Vs. INDU KISHAN /()
35  Ct Cases 7869/2018  CAPITAL FIRST LTD Vs. TARA DEVI /10
CAPITAL FIRST LTD Vs. SHRIRAM
6 :
3 Ct. Cases 7871/2018 SUBBAR [0
APITAL
37  Ct Cases 7880/2018 EUMAR FIRST LTD Vs. PARDEEP /0
38 Ct Cases 7883/2018  CAPITAL FIRST LTD Vs. SUNIL KUMAR /()
39  Ct Cases 7886/2018  CAPITAL FIRST LTD Vs. VANYA KHANNA /()
40 Ct. Cases 7888/2018 CAPITAL FIRST LTD Vs. PREETI TALWAR /()
CAPITAL FIRST LTD Vs. SATENDRA
41 Ct. Cases 7890/2018 KUMAR MISHRA /0
CAPITAL FIRST LTD Vs. SUBHASH h
42 Ct. Cases 7891/2018 SHERSINGH /10 :
43 Ct. Cases 7894/2018 CAPITAL FIRST LTD Vs. PREETI TALWAR /()
44 Ct Cases 7896/2018  CAPITAL FIRST LTD Vs. MUKESH /0
45  Ct. Cases 7897/2018  CAPITAL FIRST LTD Vs. ISRAR /0
46  Ct Cases el - R e M o (Rhjinder Nagar)
47 Ct. Cases 5242/2018 KAWALJIT KAUR Vs. AARTI EXPORTS 10
SMC INSURANCE BROKER PVT. LTD Vs, :
48 Ct. Cases 5739/2018 DICISION POINT /0 (Darya Ganj)
49 Ct Cases SHO0/RLE - | DT A FABRIC Ve, M/S JINAAM. (kpowa)
50  Ct Cases 6391/2018  M/S ITALLIANO FABRIC Vs. M/S JINAAM /0 (Kptwali)
51  Ct. Cases 10739/2018  DHARAM CHAND Vs. KULDEEP SINGH /0 (Khrol Bagh)
52  Ct Cases o T B e b o3 BHASIN Vs. PUSHPAL 5018 (Subzi Mandi)
53  Ct.Cases 17100/2018  SUNIL KUMAR Vs. MUKESH CHOPRA /2018 (Roop Nagar)
SHILPI CABLE TECHNOLOGIES LTD Vs. !
54 Ct. Cases 17709/2018 NALLA SATHIBABU /2018 (Pahar Ganj)
SHILPI CABLE TECHNOLOGIES LTD V. ,
55 Ct. Cases 17710/2018 S SULIHA PARVEEN /2018 (Pahar Ganj)
56  Ct Cases 2222/2019  BANSAL CREDITS LTD Vs. RAJ KUMAR /2019 (Darya Ganj)
57 Ct. Cases 8452/2019 BHUPNDER SINGH Vs. MEENAKSHI /2019 ()
ALLIED BLENDERS AND DISTILLERS
58  Ct Cases 8524/2019 BT ITD Ve, JAI MAA KALI TRADERS  /201°0
ALLIED BLENDERS AND DISTILLERS
59  Ct. Cases 8527/2019 By TD Vs. PRASHANT KALKA e 0
ALLI RS AND DISTILLERS
60  Ct Cases 8528/2019 b E,EDB‘EEﬁﬁEHRﬁU&fR 12019 0
ICI BANK LTD Vs. PAHWA
61  Ct Cases B905/2019 oL NS PVT.LTD AND ANOTHER /0
62  Ct. Cases 9934/2019  JAGMOHAN LAL Vs. RAM KISHOR 12019 ()
63  Ct. Cases 0954/2019  AMIT KUMAR Vs. DEEPAK SIWAN 12019 ()
64  Ct Cases 80/2020

ARIHANT ELECTRICALS Vs. ONEXIS ,
AUTOMATIONS PRIVATE LIMITED /2099 (Darya Ganj)
Charge

2/3



Chief Metropolitan Magistrate, Central, THC

IN THE COURT OF MS. AKRITI MAHENDRU
Metropolitan Magistrate

Criminal Cause List Dated 30-03-2020 Total Cases:77

S

$.No. Case Type 0ld Case No, Case No. Title FIRIh

\
B | (hasee 5351/2017 KUN%%A%%QL[A?ERSST LIMITED Vs. RSP paiinder Nagar)
66  Ct Cases 3167/2019 SDP%,IT&L"E%RVJ%DL‘%ION ¥ L 12019 (Kotwali)
Prosecution Evidence
67  Ct. Cases 573RT/2016 52344612016 gomiaouar i VS PANKATRUMAR o (subszi Maidi)
68 Gt Cases 509994/2016 MUNNI DEVI SHARMA Vs, ANITA GOLA /0 (Chandni Mahal)
69  Ct Cases 5786/2018  SUDHIR Vs. NIRMALA @ ICCHHE /0 (LP. Estatd)
70 Ct. Cases 15364/2018 ~ DEVANG MITTAL Vs. ANKUSH DOGRA /2018 (Sadar|Bazar)
71 | O Cages 15365/2018  DEVANG MITTAL Vs. ANKUSH DOGRA /2018 ()
Defence Evidence
72 CtCases ibpnesd - Ataossage: DR EEEEEEMAR GHEAR T /0 (Sarai RohJua) (m 9,
Order on Misc. Application

Vs. MS SHREE :
73 Gt Cases 795/1/2013 52624012016 Jodany Bugmgﬂsﬁsms /0 (Hauz Qazi
MS JAIN ENTERPRISES Vs. MS SHREE :

74 Ct, Cases 796/1/2013 526241/2016 BEHARIJEE PAPER MART /0 (Hauz Qazi
Final Arguments
75  Ct Cases 18342015  515002/2016 KANICA MATHUR Vs. SUKRAM MEENA /0 (Kotwali)
76 Gt Cases 511309/2016 ggfﬁr SI‘[‘;‘é‘ Al‘:{AggSH KUMARVs.MS 1 (sadar Bazaf)
Judgement
77 Ct. Cases 786/1/2013 5235552016 MOHD ISMAIL QURESHIVS. MOHD 4 (gqdar Bazay)

SALEEM

3/3



District and Sessions Judge, Central, THC

IN THE COURT OF Sh. Anuj Ag-g.rawal
Additional Sessions Judge
Criminal Cause List Dated 30-03-2020 Total Cases:24

5 .No. Case Tvpe Oid Case No. Case No. Title FIR/PS
Misc./ Appearance s o\~ O Gy 0w
L sC 1032015 2835712016 gﬁgjgsgbaﬂmm KUMAR ETL- 95 /2012 (Hauz Qazi)
05
; STATE Vs, RAJAN SINGH @ ABHISHEK 10 /2016 (Rajinder — O £ —
B > 22/2016 286332016 & DEWAN Nogar) ig
3 M Cri 162/2018 STATE Vs. SATPAL ETC 14 /1998 (L.P. Estate)” 0S
4 M Crl 163/2018 STATE Vs. SATPAL ETC 14 /1998 (LP. Estate) - Ay
5 CrRev 903/2018 RAM KHLADI Vs. STATE 00 —\Q ~8\— A
6 Mo 9/2019 STATE Vs. ASHOK KUMAR AND ANR i (e .
—-a -
7 Mcd 26/2019 STATE Vs. ANGRE] 37 /1999 () 5
g  Mcr 27/2019 STATE Vs. MANISH KUMAR 106 /2000 (Nabi Karim)
04 /2000 (Partap
g Med 28/2019 STATE Vs. MUKESH @ SONU AND ANR o )
7AINUL ABEDEEN AND ORS. Vs. THE a3y SN
10 CrRev 45072019 e {H AND OWS. 00— AL\-05- AKX
1t (A 43212019 SANJAY DANDONA Vs. STATE AND ANR /0 ( - "y
N - mjﬁw DANDONA Vs. THE STATEAND 4 4% - =
13 CA 43412019 SANJAY DANDONA Vs. STATEAND ANR /00 |
A 1352010  SANJAY DANDONA Vs, STATE AND ANR 100 ot T
15 (CA 14/2020 DANISH Vs. STATE 00 — OE-tH-x
Charge Q¥
i§ 50 552/2019 STATE Vs. AJAY KUMAR 59 /2019 (Burari) -t © —
Prosecution Evidence
17 $C 52/2015  27336/2016 _g{gg;é' MOHD. AHMED (SUP. CH.) 145 /2010 (Burari) - \\ -05- 3.9
18 SC 29016/2016  STATE Vs. TASHI DHUNDUP 0285 /2016 (Timar Pur)_\lﬁ‘f
19 SC 47112018 STATE Vs. AKRAM HUSSAIN. 44 2018 (Hauz Qazi) \ ¢ © ¥ Ax
Statement of Accused : ao
5| 86 69/2015 28325/2016  STATE V. VIJAY PAL SINGH ETC 31 2012 (Hauz Qazi) _ g\~ {-
31 | 8¢ 18072018 STATE Vs. DEEPAK @ JILE SINGH 333 /2017 (Nabi Karim) g &
Misc. Arguments L
e 1 o 4552019 iﬁ%m GUPTAAND ANRVs. STATE )00 o (¢ &0
i 122 /2010 (Kamia — € o
QA e =
73 | 8C 63/2013 97796/2016  STATE Vs. KAVITA @ SABINA i A e
Arguments 4
16 @ CA 41/2020 CHARAN SINGH Vs. STATE 00—-\3 0S-20



10
11
12
13
14
15
16
17
18
19
20
21
22
23
24

IN THE COURT OF MR. RAHUL VERMA

Senior Civil Judge cum RC, Central, THC

Civil Judge, Court Room No. 347

CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:24

CS SC) 95807/16
CS SC) 95808/16
CS SC) 94614/16
CS SCJ 1358/17
CS SCJ 1391/19
CS SC) 2482/19
EX 1874/19

CS SCJ 230/19
CS SCJ 2699/18
CS SCJ 142/19
€S SC) 1621/19
CS SCJ) 865/19
CS SC) 94725/16
CS SC) 94933/16
CS SCJ 93323/16
CS SC) 97643/16
CS SCJ 96394/16
CS SC) 999/17
Misc SCJ 60084/16
CS SC) 94829/16
Misc SCJ 60307/16
CS SC) 936/19
CS SCJ 94053/16
CS SCJ 3285/16

Next date of hearing

CHANDER PRABHA Vs. GULSHAN KUMAR
CHANDER PRABHA Vs. KESHAV KUMAR

S. CHAND CO. PVT LTD Vs. YOGESH GUPTA

ICICI BANK LTD Vs. RAHUL GUPTA

NAND KISHORE Vs. RA] KAUR

SHIVA PRODUCTS Vs. USHA TRADERS

POOJA MAGGO Vs. INDER YADAV @ KALE

RAJESH KUMAR PATWARI Vs. YOGESH SHARMA
OM PARKASH SINGH Vs. SURINDER SINGH CHANDOK
GHANSHYAM DASS SAKKARWAL Vs. SHITU VERMA
IMRAN NIZAM Vs. RAZZLE DAZZLE

SUNIL JINDAL Vs. BSES YAMUNA POWER LTD

SMT, SUDESH KUMAR Vs. SMT. KANTA RANI

SMT. KANTA RANI Vs, SMT. SUDESH KUMAR

DAYA NAND Vs. CHAND RAM

NAVEEN MANCHANDA Vs. PRAVEEN MANCHANDA
KANTA RANI Vs. SUDESH KUMARI

SATINDER KUMAR BHASIN Vs. NARINDER KUMAR MALIK
SMT. SUMAN GOGIA Vs. SH. BHAGAT RAJ

SUMAN GOGIA Vs. BHAGAT RA|

NARESH KUMAR Vs. SHYAM PRAKASH

SUHAIL UR REHMAN BAQAI Vs. MOHD. AFZAL
RAJA RAM Vs. NAND LAL

RAJ RANI Vs. SUB REGISTRAR-III

31.08.20
31.08.20
10.08.20
10.08.20
17.08.20
17.08.20
04.07.20
10.08.20
27.07.20
11.05.20
27,07.20
27.07.20
24.08.20
24.08.20
10.08.20
10.08.20
24.08.20
13,07.20
04.05.20
04.05,20
01.05,20
27.07.20
24.04.20
20.04.20

-
i)



= gﬁlﬁ qiEdal
SH. PUNEET PAHWA
affiaa fren fadse @) 243

Senior Civil Judge cum RC, Central, THC Addl. Rent Controlier (2) Centran

IN THE COURT OF Sh. Puneet Pahwa a0 A - 9
Additional Rent Controller PR o LS
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:23 . +ari Gourt, Duibi
S.Ne. Case Type Old Case No.  Case Na, Title
Misc. cases/purpose
I RCARC 952015 79412/16 $.D. KHANDELWAL Vs. AJUDHIA PARKASH GUPTA ORS] /5
2 RCARC 2252015 78916/16 RANI JAIN Vs. GOPAL CHAND TAPARIA
3 X 99432/16 HARISH Vs. ZATOON ~ (§ / 2+
4 Misc RC ARC 57117 KAILASH CHAND GUPTA Vs. DEVENDER SINGH ~/ 4/
5 KX 47120 PIYUSH SHARMA Vs. VEENA DEVI
b EX 49/20 JAI PRAKASH SHARMA Vs, VEENA DEVI-.] 18/>
7 EX 50/20 MOHD. ZAFAR Vs, MOHD. AKBAR @ RAJA{;j /7
8 EX 450720 GURPREET SINGH Vs. RAKESH VACCH
9 RCARC 129720 NEELAM GUPTA Vs, KISHAN LAL
10 RCARC 170720 KAPIL KUMAR SHARMA Vs, ASHOK
11 RCARC 171120 NANAK CHAND Vs. SUBEDAR ly/7
12 RCARC 172120 SURESH CHAND Vs. SUNIL
Plaintiff/Petitioner Evidence
13 RCARC 882014  79351/16 MUNNI DEVI Vs, NANDLAL j
14 RCARC 87/2014  79356/16 MUNNI DEVI vs. MURLIDHAR ] 24/&
15  RCARC 9/2014 77958/16 SHOBHA RANI MEHRA Vs. SH. GURCHARAN GHAI ANR - 94/
16 RCARC 3082014  80082/16 SHRI ANIL KUMAR Vs. SMT. KASTURI DEVI = ///r
17 RCARC 614/2014  77641/16  MRS.SAROJ Vs. KHATTU MAL 596/
Defendant/Respondent Evidence
18  RCARC 486/18 SEEMA GUPTA Vs. SALEKH CHAND JAIN ] 20/6
19 RCARC 487118 SMT. SEEMA GUPTA Vs. VINOD KUMAR JAIN
Misc. Arguments
20 RCARC 1008/2014  77654/16 MANOJ KUMAR GUPTA Vs. RAMESH CHAND -,20/7
Misc./ Arguments
21 Misc Ex 49/19 ABDUL WAHAB Vs. MOHD. IRFAN — /2 /£~

22 RC ARC 530/19 NAVIN SOMANI Vs. RAJENDER KUMAR 2 /
23 Misc RC ARC 296/19 NAIMA KHATOON Vs. ASLAM f__7”9 >

711



POORVA MEHRA

Chief Metropolitan Magistrate, Central, THC Matropolitan Magistrate
IN THE COURT OF MS. POORVA MEHRA  wmahila Count-01, ‘C%T?‘ District)
L Room No
Metropolitan Magistrate Tis Hazari Courts, Detti
Criminal Cause List Dated 30-03-2020 Total Cases:25
5.No, Case Type Old Case No. Case No. Title FIR/PS
Misc,/ Appearance
SNEHAL CHAUHAN Vs, RAHUL .
1 Ct. Cases 9045/2018 pestaprspes & /0 (Darya Ganj)
2 EXCRL 12322018 SHAKRA BEE Vs. FIROZ KHAN /2018 (Darya Ganj)
3  EXCRL 46/2019 BHAWNA Vs, SANCHIT SOLANKI /2019 (Nabi Karim)
SUMERA PARVEEN Vs, MOHD. ]
4  EXCRL 52/2019 s /2019 (Darya Ganj)
5  Ct Cases 5720/2019  RENU Vs. CHANDRAPRAKASH /2019 (Jama Masjid)
6 Cr. Case 9280/2019 STATE Vs. SHAHZEB AZAD 58 /2017 (Hauz Qazi)
RESHMA AND ANOTHER V. ]
7  EXCRL 122/2019 MEHRAJUDDIN AND ORS /2019 (Chandni Mahal)
FIRDOS AND ANOTHERS Vs, MOHD
8  EXCRL 1242019 i v /2019 (Chandni Mahal)
9  Ct Cases 13324/2019  FARZANA Vs. MOHD URMAN /2019 (Darya Ganj)
SUMERA PARVEEN Vs, MOHD J
10 EXCRL 13/2020 MADEEMUDDIN AND ANR /2020 (Nabi Karim)
11 Cr.Case 12152020  STATE Vs. SUSHIL SHARMA 47 /2019 (Hauz Qazi)
Charge
12 OrCase 15495/2018  STATE Vs. MANOJ m:f (Kamla
13 Cr. Case 551/2020 STATE Vs. AJAY KUMAR 372 /2018 ()
Prosecution Evidence
14 Cb Cases 168/6/2013  516439/2016 iHH"ME“mDEN RUSTAM Vs. MOHD NAEEM 4 .11 Market)
15  Ct Cases 17/6/2015  521177/2016 BHAWNA Vs, SANCHIT SOLANKI ORS /0 (Nabi Karim)
16  Ct. Cases 10/6/2016  527894/2016 SANA NAVED Vs. NAVED FARHAT ORS. /0 (Darya Ganj) ,
17  Cr. Case 62/2/2016  287239/2016 STATE Vs, NITIN VERMA 180 /2015 (Hauz Qazi)
18  Cr.Case 65/2/2016  301649/2016 STATE Vs. JITENDER SINGH gg:hg?ls (Chandni
16 Cr.Case 309621/2016 STATE Vs. AJAY KUMAR DEO g?m’igif s o
20  Cr. Case 499572017  STATE Vs. TANVIR BEGUM ij:sjﬁ?w G
( Main Matter : Cr. Case/0000050/2017)
) DEEPTI MAHESHWARI Vs. VARUN .
21  Ct Cases 1336372017 i eeoHwWARI /0 (Rajinder Nagar)
( Main Matter : Ct. Cases/0000218/2017)
22 Cr. Case 4655/2018  STATE Vs, MOHD FAISAL 215 /2016 (Hauz Qazi)
23 Cr.Case 72112018  STATE Vs. SANDEEP VERMA 162 /2017 (Hauz Qazi)
24 Cr.Case 6169/2019  STATE Vs. AZAIN 140 /2018 ()
Defence Evidence

25  Ct. Cases 282/1/2009 535028/2016 SAMREEN Vs. KHALIL QURESHI /0 (LP. Estate)

E———




y District and Sessions Judge, Central, THC //
4 IN THE COURT OF Sh. Satish Kumar
Additional Sessions Judge /
Crimina} Cause List Dated 30-03-2020 Total Cases:4
' tee  OMdCase No. T e FIRPS
cution Bvidence qt

90572018 STATE Vs. MAHFOOZ—~" “\043& 274 2018 )
67172019 STATE Vs, SURESH SHARMA-WH? 535 /2018 (Burard)
STATE Vs. HARISH oaﬁ(;gsmon 172 /2019 (Kamla

83372019 CITIZEN)— \AYS\ W Market)
g302019  STATE Vs, PINKU @ ARVIND . 253/2019 (Pahar Ganj)
2w dpotv

EET———



; nmaandSmdecmame

mmcouxrersmnainmhm Gupta

DISTRICT JUDGE (COMMERCIAL COURT) - 02, CENTRAL, THC
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:24 b
_S.Nn. Case Type Old Case No, _Case No. Title
Misc, cases/purpose
1 CsDj 5990/18 ICICI Bank Vs. SUNIL KUMAR 18&" -+~
AJAY TYAGI AND ORS. Vs. CHOLAMANDLAM INVESTMENTS =~ /54,
2 ARIN 521/18 KD FINANCE COMPANY LIMITED ol
3 CS (COMM) 21418 ICICI BANK LIMITED Vs. RAVI DHIMAN — 29 5.+
4 CS (COMM) 321/18 ICICI BANK LIMITED Vs. PRAKASH SINGH — 25,57
5 CS (COMM) 328/18 ICICI BANK LIMITED Vs. DHANANJAY SINGH — 29822
6 CS (COMM) 331/18 ICICI BANK LIMITED V5. PRAVEEN —— # g §2v
7 CS (COMM) 1487/19 ICICI Bank Vs. AMRIT KAUR ———— 29 5
8 CS (COMM) 1489/19 1CICI BANK LIMITED V5. DEEPAK MISHRA —— 2.9.5 >v
9 CS (COMM) 1536/19 BANK OF BARODA Vs. GYANANDER PRAKASH AND ANR. — 29 i
10 CS(COMM) 1723119 1CICI Bank Vs. SHILPI GUPTA ———— 29 537
11 CS (COMM) 1948/19 PUNJAB NATIONAL BANK Vs. SAGAR VI] AND ORS— 2-9. 5~ ot
12 CS(COMM) 1951719 PUNJAB NATIONAL BANK Vs. ROHIT m.mmam\la—"?--f‘- »
13 €S (COMM) 198419 ICICI Bank Vs. BABU LALSANKHLA — 2P L aw
14 CS(COMM) 2073/19 ANU PRODUCTS LTD. Vs. SATISH SINGHAL AND ORS.—2-9, &* 2
Pmmemﬂmw
15 CS (COMM) 421/19 PARMOD AGGARWAL Vs. GOYAL EMPORIUM AND ORS.—2-9. 5 32
Misc. Arguments
16  ARBIN 6A/2013 84282/16 AMAR NATH VI] Vs. MS COTTON WORLD )& Y. >V
CONSTRUCTION PVT. LTD. Vs: TATA POWER
17 ANER 46/17 Df1 HI DISTRIBUTION LTD. AND ANR. ¥
MJS MANAK CONSTRUCTION PVT. LTD. Vs. TATA POWER
18 ARBTN o
an7 DELHI DISTRIBUTION LTD. AND ANR.
19 ARBTN 47 MJ/S MANAK CONSTRUCTION PVT. LTD. Vs. TATA POWER
DELHI DISTRICBUTION LTD. AND ANR. Lé-y- e
20  ARBTN 517 M/S MANAK CONSTRUCTION PVT. LTD. Vs TATA POWER
DELHI DISTRIBUTION LTD. AND ANR.
21 ARBTN N7 M/S MANAK CONSTRUCTION PVT LTD. Vs. TATA powm_/
£ DELHI DISTRIBUTION LTD. AND ANR.
o il 643/17 AMAR NATH VI (since deceased) Vs. M/S NITISH TEXTILE — /¢ br,2.
23  ARBTN 81/2015 84419/16 PIIT JEE LTD. V. MANISH SAHN
Vs [ ——— & .
24 (€S (COMM) 219/19 € M.~

-{‘

ICICI BANK LTD Vs. SONU TYAGI 00 295 2>

e




CiviL

Senior Chil Judye cum RC, Central, THC
IN THE COURT OF 8b. Dhirendra Rana

ISCC-cunp-Addl SCl-oum-Guardian Judge

CAUSE LIiST DATED 30-03-2020 Total Cases:32

Cane Type 1 »Oid Case Mo,

Cane No. Titde

Mis(. cases/purpose
Doc. Filing Cimit 931172016

X 2172016
8 8C]

Misc./ Appearance

/73~ Misc Ex

Misc, cases/purpose
RCA BC}

Mise Appearance

EX

{3

EX

EY
it

9 EX
AMise, cases/purpose
10 RCA SC]
CS 8¢
Plaintiff/Petitioner Evidence
05 5C] 328/2014
Doc. Fling Civil  30108/2015

£5 8C)
Detendant/Respondent Evidence
I 47042013
5059312015

C8 50
Doc, Filing Civil
8 507

Misc, Arguments

19  C880)

Misc./ Arguments

348/2014

Doc. Filing Civil  52198/2015

5219572015
3272015

Do, Fiimg Civil
Misq H’:
) MOASCH
Mg, Avguments
H 05 807
i T
Misc. Krguments
MCA SC)
17 RCA SCJ]
Misc, Arguments
S SC]

I

8 S0
Flunal Arguments
) €8 5CJ

31 Cs S
Consideration

22712011
5422013

2741716 ~"MADHU GUPTA Vs. NORTH DELHI MUNICIPAL CORPORATION — 12} 5/ 1 0
06468/16 A RKSAHANI Vs. SANJAY OTHERS- 13y 2.

1947716~ RAVINDER SONI Vs. ISRAR AHMED 13} " 10

41/19 X SANGEETA JAIN Vs. RA] KUMAR NIGAM ~ 36 yae

38/19  ~KHALID QURESHI Vs. MOHD. JAVED - 20]3] y o

—— [ SURENDER (LR OF DECEASED KARTAR SINGH) Vs

i MUNICIPAL CORPORATION OF DELHI

2307718 X' | BIMLA Vs. MUNICIPAL CORPORATION OF DELHI | 3y] 2.6

230819 ~ MURTY Vs. MUNICIPAL CORPORATION OF DELHI

2348/1  LBALA Vs. NORTH DMC

10119 ~~SUNDER LAL Vs. KUNTESH KUMARI = 20] 3] 3 o

15319 ~SANJAY KUMAR JAIN Vs. VINOD KUMAR — gy fof 5o

9633216 . ~SAMEENA PARVEEN @ YASMEEN Vs, MOHD. ABID— 3y | ]2

27582/16  ~~ABDUL WAHID Vs, SAIRA BANO ]- 24} 8)20
IV CHAUDHARY Vs. NORTH DELHI MUNICIPAL

M5~ CORPORATION

2231/18

.~ DHANNU DABI Vs. NORTH DELHI MUNICIPAL CORPORATION ,_\,' ¢ }h,

i

521/16 . DILIP DEY Vs. UMA RANI — zg{!f 20

2742016 _—RAMESH AGGARWAL Vs. DEEPAK SHARMA — 3! | 2o
2840118  _—REETA Vs, NORTH DELHI MUNICIPAL CORPORATION — § g/_rh,,,

9681216 .~ TALSEEM AHMED Vs. TARANJIT SINGH — o [ 3 2.0

_—ABHISHEK KUMAR Vs. NORTH DELHI MUNICIPAL = 13}3] 2.0
CORPORATION 3]

~ SIRAJ KHAN Vs. NORTH DELHI MUNICIPAL CORPORATION - 133/ 2.0

2744116
27452/16

79/16 — RXK. SAHNI Vs, SANJAY — .,e/)-] Py

1215/16  ~SUBHASH CHANDER SHARMA Vs. BIJENDER SINGH — 29) 3] 2»
284816  _— NIRA] GUPTA Vs, RUCHI BAID - ;9—[ q—, 2

224017~ S.N. MALIK V. NORTH DELHI MUNICIPAL CORPORATION 1] 39
3017 < VIMALJIT KAUR AND GAINDO Vs. BSES YAMUNA POWER LTD-- | of gl,go
17— RANIBALA Vs, RAJAN KUMAR VASHISTH — 2Y] €] 20

3303/17  _~"MOHD UVAIS V5. MOHD. KASHIF = 95/3) 9o

137218

—~ASHOK KUMAR Vs, NORTH DELHI MUNICIPAL CORPORATION — 9o }ﬂ Py

97388/16 .~ ANIL KUMAR V. KASTURI DEVI = 63720
99956/16 _~SUSHILA RANI Vs. VISHAL SHARMA ~ o }9.} 20

12

-



: Sextar Civil Judge cum R, Central, THC
e ! IN THE COURT OF Sh. Dhivendra Rana
J8CC-cum-Addl, SCj-cum-Guardian Judge
" 2 3 CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:32
N N, Cane Type  Oud Case Mo, Case No, Title

CS'8C] B04/20 _~SUNIT PAL SINGH Vs. MUNICIPAL CORPORATION OF DELHI ~ “}3'/..110
=
et e



COURT ROOM NO. 324

District and Sessions Judge, Central, THC
IN THE COURT OF Mr.Rajinder Singh

/ Additional District Judge(AD])
: CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:43
S.No. _Case Type Old Case No. _ Casa Na. Title
Misc. cases/purpose -
1 can 342014 1130716  SATWANT KAUR SARNA Vs, RAMESH BHARDWA] 52 / -?7'@/"{”
2 CsDJ 157/2016  12721/16 ICICI BANK LIMITED Vs. KULDEEP GULATI «—73 OI "«Hﬂcﬁ‘c
s 282016 2350516  OM PARKASH Vs MADANKUMAR — 27 [ F)o0 20
4 CSD 2628/17 MOHD, ASIM AND ANR Vs, MOHD, ZUBER KHAN — 3o | F/207¢
5 EX 648/18 KAMINI Vs. DINESH YADAV — 2 9 ) 7722¢ £
6 CSD] 1781/18 PAWAN KUMAR YADAV Vs. BINA KUMARI YADAV | g<j }77’/@& Jo
7 csn 1782118 PAWAN KUMAR YADAV Vs. UMA YADAV AND ORS
8 & 2141/18 STATE BANK OF INDIA Vs, NEHA VERMA AND ORS,
p ‘lcsud 5908/18 ICICI BANK LIMITED Vs. RAJESH
10 CSD 5909/18 ICIC BANK LIMITED Vs, VIJAY PAL a / ?f
11 CSD} 5910/18 ICICI BANK LIMITED Vs. PAWAN KUMAR 29 H2eim
12 MEx 114/18 GOYAL MG GASES PVT. LTD. Vs. ATUL GLASS IDUSTRIES LTD.
HDFC BANK LIMITED Vs. SH. KISHORE KUMAR AN
13 EX 170/19 At : .
14 CSD] 356/19 SATYA SAINI AND ORS. Vs. VJAY SAINI AND ORS.
15 CSDJ 357/19 MOHD. SHAHID Vs. MOHD. YUNUS SIDDIQU™ ) W«‘Z"J"’
16  CSD)] 358/19 YASMEEN SHAHID Vs, MOHD. YUNUS SIDDL -
17 RCAD) 42119 ISHAQ THROUGH HIS LRS AND ORS Vs. SARIA DEVI — 29/ 20 2%
18 'csD] 52/20 RAMWATI Vs, KALAWAT AND ANR +— B9 | /24 £o
‘e  [SBr el %}ggs KUMAR AGGARWAL AND ANR Vs. RAKESH BANSAL ,e,?/;f@ "
20 CSDJ 112/20 AMIT CHAUDHARY Vs. POONAM SINGH « - 3"'/% I IA
21 EX 18420 VINEET SETHI THROUGH LRS Vs. DHARAMPAL SHARMA
Misc./ Appearance
22 EX 208/20 SHEHLA NAWAB (NAVED) Vs. AKHTARI BEGUM @ ANNU I/}/}E#/’:’c
23 iy Vi rggma PRASAD MUDGAL Vs. MANOJ KUMAR CHOPRA AND
Plaintiff/Petitioner Evidence _
24 CSDJ 18887/16  ASLAM AND OTHERS Vs. MASOOD HARACHA
25 CSDJ 2011516  ICIC] Bank Vs. MAHESH GOVINDANASARI / ‘f/ B)zete
26 CSDJ 2011716  ICICI Bank Vs, RAJSUSHIR ___
g T s ﬁﬁ PRODUCTS LTD Vs. YASHPAL SINGH C ;)% ;sza
28 CSDJ 1927/17 ICICI Bank Vs, CHANDRA SHEKHAR JAH
KANNA PACKAGING PVT LTD. Vs. SHREEDHAR MILD FOODS
Defendani/Respondent Evidence
30 CSD] 589/2015  17046/16 VIDYAWATI Vs. SANGEETA -— ) V7 } 7;"7',&: 20
Misc. Argnments
L 3002015 1372016  RAJIVKUMAR SINGHAL Vs, TITANO INTERIORS AND ANR ¢ /9 2¢ 52
Misc./ Argumenis
32 MEx 39/18 OM PRAKASH Vs. MADAN KUMAR < 3})3’);2_.; 20
Misc. Arguments
a3 O8D] 8641/18 RAJEEV JAIN Vs. DEVINDER KUMAR SINGH -— 2%/ )20l .
34 CSDJ 768/19 RAVI PRAKASH MITTAL Vs. KAMLA MITTAL AND ORS, - % J /;q?/% P

Misc./ Arguments



COURT ROOM NO. 324

District and Sessions Judge, Central, THC
IN THE COURT OF Mr.Rajinder Singh

Additional District Judge(AD])
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:43
Case Type Old Case No.__Case No. Title
e —
M Ex 654/19 CRAFTS INDIA Vs, PARDEEP SOLANKI
. Arguments 3] ) ¥)2o Lo

Misc DJ 118/20 SHEHLA NAWAB (NAVED) Vs. AKHTARI BEGPM @ ANNU
37 CSDJ )56014 1332016 GURMEETSINGH V. NARENDER SINGH ™ I_g?/ﬂcﬂ
o oEH 62016 1058316 ggmunm SINGH Vs. APC LAND DEVELOPERS PVT. LTFB? et
ﬂx‘.ﬂer,t}nu; d
39 CSD 1382016 | 60138/16. SH, PREM CHAND SHARMA Vs. SH. N. K. ARORA ,29/‘/ ﬁc So
Final Arguments
40 ©CSDJ 60016 -~ 15282116~ SHAKUNTALA GUFTA Vs, KESHO PRASAD n%:i,gv rs-—IHH 2
41 CSDJ s00016 1494816 RAJIVSHARMATS. SANJEEV SHARMA | g2 32
42 CSDJ 300717 [CICI Bank Vs. PANKA] KUMAR SINGH " ) ST Hea 20 .
43 CSD]

399517 ICICI Bank Vs, DINESH KUMAR .— ’?f?_/ 002

@ “ch 27/ 1200 = UBS PYRRIAC EVTIEALS @ L

Bos FRakanT FRAVEL EIEH.



District and Sessions Judge, Central, THC
IN THE COURT OF MR. ARUN SUKHIJA
Additional District Judge(AD])
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:22

S.No. Case Tvpe Old Case No, Case No. Title
Misc, cases/purpose }
1 S5 133/2016  9818/16 SAT RAM DAS Vs. JAIRAMDAS ./ & / { |
2 ¢S D] 147/2016  12407/16 MONIKA RANI Vs. LALITA CHAUDHARY 2 | / V
5 cagy S apn i%m RAM ANT) SONS P. LTD, Vs. MOTHER BOON FOODS P
- r; {} ‘Q_ f
4 Misc DJ 493/18 JAG MOHAN LAL Vs. DDA ' s )
CS DJ 6258/18 ICICI BANK LTD Vs, DINESH SINGH e / o
: o THE BUDDHIST SOCIETY OF INDIA @ BHARTIYA AUDH
5 e MAHA SABH AND ORS. Vs, C.M PIPPAL — 9 77‘3
7 Misc DJ 515/19 PRAMOD KUMAR CHAUHAN Vs. NIRMAL SINGH ORS.— g / D
8 S DT 191/20 SHABNAM Vs, MOHD SAQUIB AND ORS  — , /-
> S
Plaintiff/Petiti Evid
/

9 CS D] 22/2014 10245/16 MS. BABY Vs. KRISHNA — S O/ , 438

Rl THE BUDDIST SOCIETY OF INDIA Vs BHARTIYA BAUDH
¢ C3D] e MAHASABHA DELHI — 23/
11 B 2989/17 SH. AZIMUDDIN Vs, MOHD. JAMEEL —
12 OS5 485/19 PRATIMA DULGACH Vs. CVC OPTICALS PVT LTD. pjé
Defendant/Respondent Evidence
13 S DI 172/2013 13578/16 ?&%ARPE%?N%DJETSI?Q VATE LIMITED ORS Vs.
11 S DI 148/2015  18639/16 LALITA CHAUDHARY Vs, MO RAN] ORS -~ ,,g‘/ _f;\;"’
15 *S DJ 361-A/2016  11319/16 SUNIL KR. SHARMA Vs, JITENDRA SHARMA e ;
16 CSDJ 361/2016  13356/16 SUNIL KUMAR SHARMA ANR. Vs. JITENDRA SHARMA | 4/ ©
Misc. Arguments
17 RCADJ SR SRS, | e e e 4
18 CSDJ 187/19 LAL CHAND Vs. LATIKA MALHOTRA — & / >

L3 . PARKASH CHAND KAPOOR THROUGH LRS Vs. VINOD KAPOOR
19 RCA DJ 43/19 @ VINOD KUMAR 8/

Sy
it s |
30 CSD 1192016 11281/16 idlit ll_cr% EXIM_ LI : ?Ys. THE ORIENTAL INSURANCE CO.
21 o8y 158/2016  13579/16 JAI KARAN Vs. VIRENDER SINGH — 7 / 7
Judgement .
Fi

2 csD 2174118 DR. (MRS.) ALKA G. GREWAL Vs. STATE BANK OF INDIAAND { L/ / Lf

ORS

-

11



Senior Civil Judge cum RC, Central, THC

IN THE COURT OF MR. VIVEK BENIWAL
Civil Judge
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:20

N0 Case lype

0Old Case No. Case No. Title ™. N
Misc. cases/purpose
| CS SC) 3733/17 ASHA Vs. MADAN MOHAN ~ ' \ =, AR\
S SCJ 2303/18 ICICI BANK LTD Vs. IMRAN QURESHI  ~ o . '
CS SCJ 2198/19 HDFC BANK LIMITED Vs. AVINASH PANDEY-" )
i Misc SC) 300/19 SATYA PRAKASH AGGARWAL Vs. VIPIN SHARMA = < A \\p_: -
Cs SO 2960/19 ;n\dl?#%gagp TAMSEEL QURESHI Vs. DELHI DEVELOPMENT- 3} \;L’
S SC 3065/19 JITENDER KUMAR JAIN Vs. MUKESH GUPTA ™) _ o3\a -
'S 5C) 3655/19 HEMA PADAM Vs. RAVINDRA SHARAN ;{y =\
Praintiff/Petitioner Evidence
CS §CJ 1370/2010  71370/10 ROSHNI DEVI Vs. GURENDER RANA =—=="""
9 Misc SCJ 23/2014 60258/16 BALWAN SINGH Vs. OM PRAKASH ORS. .. %
0 CSSC 82/17 SUPER CLASSIC (INDIA) Vs. NEE JEE HOMES =~ =
11 ey 3151/17 SUMAN CHADHA Vs. SONAM LUTHRA ca
{ Main Matter : CS SCJ/0000384/2017) \
12 CSSC) 1856/19 RAJ] KUMAR VISHWAKARMA Vs. BALMUNI DEV] ==
Defendant/Respondent Evidence o B\ Ao
19 GSSCJ 3067/17 PANKAJ MAHAUR Vs. GURBHAJ SINGH SALUJA ~— O™ ¥ ¢
Misc. Arguments
14 Misc §C) 33/2014 59523/16 GAURAV GARG Vs. GIRDHAR GOPAL GUPTA <]
15 €580 337/2014  98584/16 GAURAV GARG Vs. GIRDHAR GOPAL GUPTA l TRNOS 5
6 CS80) 1338/18 SATBIR SINGH Vs. MAHENDER KUMAR { % [ *
! CS SCJ 1355/18 RITU RAJ RAI Vs. RAM BABU }
18 CSSC) 2344/19 BHAVNA SOOD Vs. ICICI BANK LIMITED
Final Arguments
15 CEECY 48/2014 09741/16 JASVINDER KAUR Vs. KULVINDER KAUR C[-{A'IWAL-:;_.'j\«:—) \ﬁ
0 CSSQ) 2061/18 AMIT LUTHRA Vs. DHARMENDER e * an

@L&R’ foom No -~ 3SYA

Y

e 5 {

Lo



District and Sessions Judge, Central, THC
IN THE COURT OF Mr,Jitender Singh
Additional District Judge(AD])
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:15

Case Type

VHSC, Cases/ purpose
MPX 15/2014
Misc DJ

{ Main Matter : PC/0000157/2003)

3
MCA DJ
CS D
S D]
RCA l'i
Plaintilt/ Petitioner Evidence

3 54442014

S DI 543/2014

= D] 18772015
Detendant/ Respondent Evidence
» D] 31472015
Final Arguments
Cs b
RCA DJ

{CA D]

_ Old Case No.  Case No. Title
2135/16

42135/16 CHHATER SINGH Vs. STATE “T o ‘o‘t[zu -

61320/16 VINOD CHADHA Vs, STATE

6370/18 Smt. KAVITA and Smt. SUNITA Vs. ANIL KUMAR AND OTHERS

84/18 PARAMJEET KAUR Vs. KUNTA RANT SETH AND ORS

377/19 KRISHNA RANI NAGPAL Vs. RAHUL NAGPAL s r, 09/20

378/19 KRISHNA RANI NAGPAL Vs. RAHUL NAGPAL AND ANOTHER

152/19 MRS. SHARDA DEVI W/O LATE SHRI BHIM SAIN (SENIOR) Vs,

NORTH DELHI MUNICIPAL CORPORATION
12906/16  MS ATUL KUMAR ANUJ KUMAR Vs. RAVINDRA FED INDIA PVT.
‘ LTD.
l0a716  MSATUL KUMAR ANUJ KUMAR Vs. RAVINDRA FEEDS INDIA
997/ PVT. LTD. 0'1}01/2::
22014 1200816  VASUDEV AGRO INDIA PVT. LTD. Vs. RAVINDRA FEEDS INDIA
PVT. LTD.

14748/16  DCB BANK LTD. Vs. BALWINDER SINGH A NR.~

13862116 SUBHASH JOLIA ORS. Vs. OM PRAKASH JOLIA — 0 | 84]2©
67282015 153016  SUNIL KUMAR YADAV Vs. MITHLESH KUARI GUPTA

6197716  LAXMIDEVI AND ANR Vs. RAM SWAROOP AND ANR oq}og[g,a?;o

26/17 MEENU VERMA Vs, PREM KUMAR SRIVASTAVA

11



District and Sessions Judge, Central, THC ﬂ ’N'c 3‘?
IN THE COURT OF Sh. M.C. Gupta
DISTRICT JUDGE (COMMERCIAL COURT) - 03, CENTRAL, THC
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:13

No. Case Type Old Case No.  Case No. Title
Misc. cases/purpose
L CsD) 6160/18 ICICI BANK LTD Vs. ANOOP SHARMA'
) CS(COMM) 95/18 ICICI Bank Vs. SONU RANA o e S0 B L
3 CS(COMM) 497119 ICICI Bank LTD Vs. KRIPA SHANKAR DUB
1 CS(COMM) 1102/19 ICICI BANK LIMITED Vs. SACHIN CHAUDHARY .
5 CS(COMM) 110919 _  ICICI BANK LIMITED Vs. YOGESH KUMAR MALIK 28:7]+20
5 CS(COMM) 111419 mx LIMITED Vs. GOVIND SHARMA §/0 NARAIN DUT
7 CS(COMM) 2219/19 ZIAUDDIN Vs. AIRCEL LTD. COMPANY AND ANR.
8 CS (COMM) 2468/19 ICICI BANK LIMITED Vs. ADESH KUMAR : 27 F 20
5 CS(COMM) A ﬁlﬁﬁﬂm KUMAR Vs. SADHNA MEDICA PRIVATE LIMITED J
Misc./ Appearance
LTD Vs, SONU AND
11 CS(COMM) 378/20 SPINKS INDIA Vs. NIKHIL FOOT WEARS
Plaintiff/Petitioner Evidence

: OWER AND RENU GARG
12 CS(COMM) 144/19 g oo i e o 7 j25-1C

13 CS(COMM) 1202/19 HEMA PADAM Vs. SOHAIL MIRZA .-




District and Sessions Judge, Central, THC

IN THE COURT OF Sh, Prashant Kumar
Additional District Judge(AD])
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:28

A

& /blglzu

AND ORS.— 57

AND ons.—.:&éf.yﬁo

9.0, Casa Type Old Case No.  Case No. Title
Misc. cases/purpose
1 CS D) 308/2016  13150/16 SARVESH GUPTA Vs. MS NATHU SWEETS O
2 CSDJ 3390117 DEVENDER ANAND Vs. D D ENTERPRISES
3 MiscD) 640/18 STEEL TOOLS INDIA Vs. JAGAN NATH AND SONS
4 csp 205/19 GAGANDEEP SINGH Vs, GAURAV SONI 3\7
5 CS D) 876/19 OM PRAKASH Vs, MANDEEP SINGH AND ANR
6  CSDJ 1185/19 SWATI Vs, VANDANA AND ANR
7 ¢S DJ 70/20 ANJALI SHARMA Vs. RA] KUMAR SHARMA AND ORS. — 15/7/&:
8  RCADJ 48/20 PUNJAB AND SIND BANK Vs, HARVINDER PAL SINGH « 30/7 / 20
Plaintiff/Petitioner Evidence
9 CounterClaim  34/2015 17/19 CHANDER KANTA Vs, SANJID BEGUM — & ‘/?Zﬁo
10 CsDJ 248417 M/S SPACE4 BUSINESS SOLUTION PVT, LTD, Vs, DISTRICT
ELECTION OFFICER GOVT OF NCT OF DELHI
11 cspy p— M/S SPACE 4 BUSINESS SOLUTION PVT. LTD. Vs. DISTRI
ELECTION OFFICER GOVT OF NCT OF DELHI
12 cspj 534/18 SUNDER LAL Vs. KAUSHALAYA DEVI AND OTHERS «~— 27/#7:l0
™ 3718 SUPER CASSETTES INDUSTRIES PRIVATE LIMITED Vs..__ 9 ,7 9,
TRIMURTY STAR VISION
Defendant/Respondent Evidence
14 CSDJ 43/2015 15517/16 SANJIDA BEGUM Vs, MOHAN SINGH ~— 5‘;‘7/&0
15  CSDJ 564/2016  16914/16 SMT. SUMITRA JAIN Vs. SANDEEP JAIN ANR. -—57'7/.9. 6
Misc. Arguments
16 CSDJ 352/2013 1270816 BAKHTAWAR SINGH (SR. CITIZEN) Vs. PUSPA RAO ANR. — ,4}7/20
17 CSDj 210/2016 981216 AMIT KUMAR Vs, RAJENDER SINGH ETC ~ }7/$/20
18 csD| 54612015 10000716 V&Hmmmm FARSHWAL (SR. CITIZEN) Vs. MOHD, ATTA=_ 47 /7)10
19  MiscD] 11/2015 61001/16 DAYA RAM Vs. UNION OF INDIA — /)/5’/ e
20 C$DJ 551/2016  17226/16 RAJENDERI DEVI Vs. MUKESH KUMAR — 0/ /.2,
21 0sH 863/17 MUJEEB AHMED AND ORS, Vs, RAMESH MAHA]
22 RCAD] 161/17 HEMANT JOHAL AND AR, V5. BAL KISHAN GUPTA AND ANR -~/ |@fZe
23 RCAD] 142/18 RAJINDER Vs. NORTH DELHI MUNICIPAL CORPORATION __ /§ } [
% MiscDf 600/19 DAYA RAM Vs. RAGHUVIR SINGH — / 7/37,&;
Final Arguments
25  CSD) 288/2016  11618/16  RANVIR KUMAR Vs, PARVEEN KUMAR — 24 /5720
26 CSDJ 200/2016  9806/16 CHAMPA VERMA AND ORS. Vs. RANVIR KR, VE
27 csDy 1919316 gﬁ)ﬁg&g anw PVT LTD Vs. EMPLOYEES __ _17'71;”
Judgement
% CSD] 66/2016 10635/16 RAM LAL KANOJIA (SENIOR CITIZEN) Vs. THE STATE (NCT OF _ %) /1, };lo

DELHI)

5 |




~ District and Sessions Judge, Central, THC
IN THE COURT OF Sh. Prashant Kumar

Additional District Judge(AD])
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:28
S.No. Case Type Old Case No.  Case No. Title
Misc, cases/purpose
1 CSD] 308/2016  13150/16 SARVESH GUPTA Vs. MS NATHU SWEETS O
2 CsD 3390117 DEVENDER ANAND Vs. D D ENTERPRISES
3 MiscD 640/18 STEEL TOOLS INDIA Vs. JAGAN NATH AND SONS
4 CSD] 205/19 GAGANDEEP SINGH Vs. GAURAV SONI ;19’ Ab
5  CSDJ 876/19 OM PRAKASH Vs. MANDEEP SINGH AND ANR
6  CSDJ 1185/19 SWATI Vs. VANDANA AND ANR
7 CSD] 70120 ANJALI SHARMA Vs. RA] KUMAR SHARMA AND ORS. — 19/7/a1c
8  RCAD] 48120 PUNJAB AND SIND BANK Vs, HARVINDER PAL SINGH — 2 / Lo
Plaintiff/Petitioner Evidence
9  CounterClaim 34/2015  17/19 CHANDER KANTA Vs, SANJID BEGUM — U4 /20
M/S SPACE4 BUSINESS SOLUTION PVT. LTD. Vs. DISTRI
i L8 e ELECTION OFFICER GOVT OF NCT OF DELHI R_.. /D/b/&o
M/S SPACE 4 BUSINESS SOLUTION PVT. LTD. Vs. DISTRI
11 csh 248517 ELECTION OFFICER GOVT OF NCT OF DELHI
12 CSDJ 534/18 SUNDER LAL Vs. KAUSHALAYA DEVI AND OTHERS — 27/#71e
i SUPER CASSETTES INDUSTRIES PRIVATE LIMITED Vs, __ "
i3 ™ 3718 TRIMURTY STAR VISION ) '7
Defendant/Respondent Evidence
14 CSD] 432015  15517/16 SANJIDA BEGUM Vs. MOHAN SINGH ~— 377/%
15 CSDJ 564/2016  16914/16 SMT. SUMITRA JAIN Vs. SANDEEP JAIN ANR. — 53/7/2 .
Misc. Arguments
16 CSDJ 352/2013  12708/16 BAKHTAWAR SINGH (SR. CITIZEN) Vs. PUSPA RAO ANR. — /é/;/ﬁlo
17 CSDJ 21012016 9812716 AMIT KUMAR Vs. RAJENDER SINGH ETC — )‘7/ -
o ha chunien | e VIJAY KUMAR FARSHWAL (SR. CITIZEN) Vs. MOHI. ATTA=_ 47 /L'le
-LAH KHAN
19 MiscDJ 11/2015  61001/16 DAYA RAM Vs. UNION OF INDIA — /7/ e
20 CSDJ 551/2016  17226/16 RAJENDERI DEVI Vs. MUKESH KUMAR — /¢ 9/ 24,
21 CSDJ 863/17 MUJEEB AHMED AND ORS. Vs. RAMESH MAHAJAN AND ORS.— Mﬁo
22 RCADJ 161117 HEMANT JOHAL AND ANR,, Vs. BAL KISHAN GUPTA AND ANR— /] @/ Ze
23 RCADJ 142/18 RAJINDER Vs. NORTH DELHI MUNICIPAL CORPORATION __ ,q} Yo
24 Misc D] 600/19 DAYA RAM Vs. RAGHUVIR SINGH — /) 57,24;
Final Arguments
25  CSD] 288/2016  11618/16 RANVIR KUMAR Vs. PARVEEN KUMAR «— 24 [ $7.10
26 CSD] 2002016  9806/16 CHAMPA VERMA AND ORS. Vs. RANVIR KR. VERMA AND ons.-a‘lélyhv
MIDASCARE PHARMACEUTICALS PVT LTD Vs. EMPLOYEES __ .
a . aN 1919316 STATE INSURANCE 157
Judgement
_THE STATE (NCT OF _
G e | e ﬁ‘é& lﬁ%L KANOJIA (SENIOR CITIZEN) Vs. THE STATE (NCT OF — %9 /1, )}o




Senior Civil Judge cum RC, Central, THC
IN THE COURT OF MS. CHARU ASIWAL

Civil Judge .
= CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:27
innicoc I Case Type Old Case No.  Case No. Title

Misc, cases/purpose

1 €S 8CJ 413/2014 9533516 GIAN CHAND BHATIA Vs. DELHI DAYAL BAGH~> 20 \ 0 6\20

2 €SS 213/2016  3/16 MITHAN LAL Vs. PADMA = o\ 0%\ 2o

3 EX 99549/16 MOHD. MUKEEM QURESHI Vs, SHAHEEN BEGUM=3> A%\ o3\ o

4 Misc Ex 418 MOHD. MUKEEM QURESHI Vs. SHAHEEN BEGUM— A\ oX\ D0

8 EX 1866/18 VIJAY KUMAR GUPTA Vs, DEEPAK GOYAL-> o0& \ oG\ %0

6 Misc SCJ 436/18 MOHD. MUKEEM QURESHI Vs, SHAHEEN BEGUM—3 A\ o™\20
CS 8CJ 106/19 _ICICI BANK LIMITED Vs. GOPAL KUMAR — ©A\o2\av

8 CS SCJ 1223/19 ICICI BANK LTD. Vs. SANDEEP KUMAR OJHA - 8&Q\2\ 2.0

9 Misc SCJ 274/19 MITHAN LAL (DECEASED) THROUGH LRS Vs. MUJIB = o\ o \32 0

10 CSSC] 1769/19 ICICI BANK LTD. Vs. SARITA GHIMIREH — AN\ oA\ o

Misc./ Appearance

11 CSSC) 2362/19 TRILOKI NATH MISHRA Vs. UMA MISHRA- 33\02\\ %0

Misc. cases/purpose

12 CSSC) 3305/19 ICICI BANK LIMITED Vs, KULDEEP KUMAR =3 29 \oA\29

Issues

13 €SS 332/19 VINOD SHARMA Vs. REKHA GUPTA —> A \o\\2o

14 CSSC) 2361/19 DIAMOND COMICS PVT. LTD. Vs. SWAMI OSHO SURAJ> A S\ox\20

Plaintiff/Petitioner Evidence

15 €SS 149/2012  96305/16 HARUN Vs, BIRENDER SINGH-> ©%\ox\20

16  CSSCJ 20/2015 98600/16 YASHIN Vs, MOHSIN — A R\9X\30

17 CSSC] 269/2016  854/16 SUKDEV JANA @ SAURAV Vs, JUGUAL GUPTA—> 05 \08\2°

18 CSSC 2066/17 f‘;‘éé%‘,’f""‘ KUMAR JINDAL Vs. SHRI SHYAM m\iagl. F;)\E:f:l\ -,

19  CSSsC] 180/19 KANTA Vs. PARKASH 5 2.8\o\\ 20

Misc. Arguments

20 CSSC) 10/2014 98518/16 JAGMOHAN Vs. MAYA —> 03\ o\ Do

21 C$SC) 16/2016 99759/16 MOHD. MUKEEM QURESHI Vs. SUHALEEN~> 4 3\ o\\2.0

22 CSSC) 1737116 RAEES AHMED Vs. SHAKEEL AHMED —» A2\ ox\2-0

( Main Matter : CS SCJ/0000300/2016)

23 CSSC) 2581/19 SURINDER GROVER Vs. TAHIR KHAN —> A8\ oM\ 2.0

Final Arguments

24 Misc SCJ 75/2014 60616/16 DAYA PRAKASH Vs, FAZLUDDIN — A-S\ oS\30

25  CSSC] 736/2014  95917/16 DAYA PRAKASH Vs. FAZLUDDINL — AS\9%S\3 0

26 CSSC) 734/2014  95918/16 FAZLUDDIN Vs. DAYA PRAKASH — A SWS\20

';I;:dnein;q 161/2016  95902/16 KANSHI RAM Vs. JAGAT PAL SINGH —» Aa\os\2.0

i



Senior Civil Judge cum RC, Central, THC

IN THE COURT OF Sh. Shirish Aggarwal
Additional Rent Controller

CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:14

Caze Type Old Case No. Case No. Title
Misc. cases/purpose
1  RCARC E-437/2014  78555/16 SADA NAND GOEL ANR Vs. SANSKARAN SURANA ANR -~ 0,02 20
2 EX R-121/2015 97465/16 ANGOORI DEVI Vs. BRIj BHUSHAN SHARAN OKS. 67 08-20
3 EX 782/19 RENU SHARMA Vs. KULDEEP JAISWAL T
4 EX 1983/19 GUPTA BROTHERS Vs. EXPERT ELECTRIC WORKS -5 3.4+ 04 28
5  EX 250/20 H.C. SHARMA Vs. SANJAY ANAND > 3 5. 63 255
6 EX 478/20 MAHENDER Vs. PANKAJAIN <> 63 + 0% 2>
Plaintiff/Petitioner Fvidence
7 RCARC 1030/2014  78071/16 NAFEES AHMED Vs, SHAHIDA BEGUM ORs — 18 - © &+ 20
8  MiscSC] 0U-36/2014  60500/16 SANSKARAN SURANA Vs. SADANAND GOEL ORS — (9§ 1081+ 20
9 RC ARC 1120/18 MANJU GOYAL Vs, JUITEX INDIA o— 9 0. 05. 20
i ant/Ra

KAPIL SHARMA ETC. Vs. KHADI ASHRAM THROUGH ITS =3 "3 |+ 0'F--

10 RCARC 80816/16 MANTRI SH. YOGENDER GHAL > %
Misc. Arguments
11 EX EX-89/2008 96637/16  SUBHASH CHAND SAINI Vs. VED PARKASH — 2.5~ 09. 20
12 RCARC E-208/2012 79622/16 PREM LATA CHAUHAN Vs. UMA KANT 99-09. 20
13  RCARC E-207/2012  79623/16 PREM LATA CHAUHAN Vs, RA] KUMAR ANR
14 RCARC E-087/2014 78541/16 SYED MUZAFFAR ALI Vs. PRAKASHWATI 0l <0.09. 29

171



_ (obyt No- 229

District and Sessions Judge, Central, THC
IN THE COURT OF Ms. Neeloier Abida perveen

AS)/SPECIAL JUDGE(NDPS)
Criminal Cause List Dated 36-03-2020 Total Cases:?
§.No CaseType  OMCaseNo.  CaseNo.  Title

Misc./ Appearance

1 Cr Rey 3712020

ORS (3)
Prosecution Evidence
‘ SC 2812018 STATE Vs. MANISH @ MOHAN
SC 1762018 STATE Vs. GULSHAN
! N 2682018 STATE Vs. SONU GUPTA ETC.
SC 24872018 STATE Vs. GAURAV SHARMA (4)
Arguments
_ a RAKESH ANAND Vs. JAI PRAKASH
6 CA 4852019 ANAND
. GAURAV ANAND V. JAI PRAKASH
CA 486/2019 ANAND

vi

FIR/PS

S PARAMBIR SINGH Vs, STATE AND

10 (DBG Road) — "1)8"“’

127 2017 (Nabi Karim)— F L’[’h
21 7(C

Br:nfgilel(ztrr:ln Ia)e;}-n)‘ \o| 3{ 2+
537 /2006 (DBG Roadr— &|&] 2
491 2017 (Timar Pur)}— u\ g-l no

160 qg } ~0
106



Senior Civil Judge cum RC, Central, THC I{ cofM. f\P N I~
IN THE COURT OF Sh. Santosh Kumar Singh

CCJ cum Addl. Rent Controller
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:19

Old Case No.  Case Ne.

Title

377119
742/19
743/19

2325119

46/20

112/20
438/20
439720

Misc. Arguments
10 RC ARC
i1 RC ARC
12 RC ARC
13 RC ARC
14 RC ARC
15 RC ARC
16 RC ARC
17 RC ARC
Order

18 RC ARC
19 RC ARC

a204/18

492/17
879/18
81/19

269/19
293/19
388/19
414/19

435/19

636/18
643/18

PANCHAYTI DHARMARTH TRUST Vs, USHA GUPTA

ALOK JAIN Vs. SORAB ALI

ALOK JAIN Vs, KASHI NATH RAl

RAW JUTE TRADING AND INDUSTRIES LTD. Vs. ANURADHA

BHAMBRI X
ZAMIRUDDIN @ ZAMINUDDIN Vs. MANJIT SINGH 7 ‘/7r 7ia @
ZIAUDDIN Vs. DEVI CHAND F Y

RAMESH CHAND BHATIA Vs. NAVEEN KUMAR JAIN
CHAMAN LAL BHATIA Vs. NAVEEN KUMAR JAI

RAJ BALA Vs. ASHWINI KUMAR .-——o,/ )’ﬁ o ,( '3

VIJAY KUMAR AGGARWAL Vs, SAVITRI
MANJU MITTAL Vs. RAKESH KUMAR DAWAR ~ |— 3/}/9?02@
SHAZIA AHMAD Vs. NATHU LAL A o
MOHD. RAHIS Vs. MOHD. AAKIL

RAJENDER PRASAD JAIN Vs. BHAJAN LAL™

SHUBHAM JAIN Vs. KHANNA SAREES

LOKESH KUMAR Vs, VINAY SHARMA L /é% 92 .
PARVESH KUMAR BASIL Vs. SURESH KUMAR AHU‘}A\@/

SHYAMU

LAXMI DEVI Vs. MOHD, TALHA l (o\pb\
LAXMI DEVI Vs. RAJESH BUCHA



- la)

)

District and Sessions Judge, Central, THC
IN THE COURT OF Ms. Geetanjli
Additional District Judge(AD])
CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:41

2Qfos—

|

S-No. Case Type Old Case No. _ Case No. Title
Mlsc.__*mslmmnse =
: cspj 19999/16 LIC HOUSING FINANCE LTD Vs. HIMANSHU BHATT 280> »
2 CSDj 20002/16 LIC HOUSING FINANCE LTD Vs. SHOBHIT AGGARWAL™ 2RJo>
3 ¢S DJ 20004/16 LIC HOUSING FINANCE LTD Vs. SUNIL KUMAR— & [e5
4 CS (COMM) SUPER CASSETTES INDUSTRIES PRIVATE LIMITED Vs.
_ i UNITED CABLE COMBINATION— 9 2 A% s
5 Misc D] 43217 MOHIT YADAV AND ORS Vs. BALWANT SINGH AND OFS— %)
6 CS D, AHUJA BOOK COMPANY Vs. MODERN INSTITUTE OF MEDICAL
. a6ao7 SCIENCE ANR— 2€o S
7 CSD ST. STEPHENS HOSPITAL SOCIETY Vs. CHRYSOLITE VINCENT
] 1956/18 AND ORS— 2805
8  CSD) 641618 TANMAY BISWAS Vs. KAMLESH— R/[e3~ 2gfes
9 CS DJ 597/19 MOHIT JAIN Vs. TRANS UNION CIBIL LIMITED and ORS™
10 CsDj 875/19 BHAGYASHREE BOTHRA Vs. RANJEET SINGH CHAW&E—
11 RCA D] 10/20 INDER PAL KALRA Vs. PRAMOD KUMAR AND ORS— )g/cr
12 RCAD K N GOYAL Vs. TOTAL APPLICATION SOFTWARE COMPANY
)J 11/20 PVT L ~ 2005
13 CSD] 274/20 AADHAR AGGARWAL Vs. SURBHIT KUMAR JAINT Wes
Issues
14 SUPER CASSETTES INDUSTRIES PRIVATE LIMITED Vs. VANDE
R S MAHAMAYA CABLE NETWORK— | 2—/0
Plaintiff/Petitioner Evidence
15 CsD] 20020/16 JAI PRAKASH Vs. JAI BHAGWAN— }I/ o} /
M/S SHAHDAB ELYAS CO LTD Vs. M/S JAYDEE SAHNI ANe—2/ /07~
16 CSDJ 20134/16 COMPANY
17 CGSDJ 20135/16 LIC HOUSING FINANCE LTD. Vs. UMA KANT SHARM&— (05~
AHUJA BOOK COMPANY Vs. MODERN DENTAL COLLEGE AND 9/ /g >
i iiaad RESEARCH CENTRE AND ANR /
19 CS(COMM) 493R0 UCO BANK Vs. DEEPAK ARORA AND ORS—— 1&J / Al
Defendant/Respindent Evidence :
20 ©SDJ 423/2016  10178/16 USHA BINDAWALA Vs. TARACHAND BINDAWALS— 03 /€
21 CSDJ 355/2016  14607/16 SANJIV NARULA Vs. PARGAT SINGH ANR— (2/0 &
22 CSD) 47772016 10530116  SH.CHAWLI DEVI AND OTHER Vs. SH. TULSI Dass— 0 [ o
23 CSDJ 21252/16 RAMESH KOTIYA Vs. SAVITR— g Ly /8 6
60518/16 MAHESH KUMAR SHARMA Vs. RAKESH KUMAR SHARMA
OTHEBS — /y|oF-
1072/16 MS SHRIRAM PISTONS RINGS LTD. Vs. RAVINDER SINGH— &5 / 0 \/
/
20058/16 MANGAL SAIN Vs. RADHEY SHAYM SaRa— | 4 [o 7
141/18 OM PRAKASH Vs. OM PRAKASH GOHRI AND axa— |4 /03
822/18 VIMAL KUMAR TAHEEM Vs. DR MUKTESH CHAND AND oss— {4/ 7~
5945/18 SHAHSI SACHDEVA and ORS. Vs. VIKAS SACHDEVA and ORS—/ & )e}
SITA RAM SUREKA (HUF) Vs. Mjs BASANT KUMAR SATY '
638918 KUMAR BIYANI (HUF) and ANR. - Iste?
LIVSMART HOSPITALITY PVT. LTD. Vs. MARS— ]
90310 INFRASTRUCTURE (S7e3-
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District and Sessions Judge, Central, THC

IN THE COURT OF Ms. Gestanjli
Additional District Judge(AD))
= § CIVIL CAUSE LIST DATED 30-03-2020 Total Cases:41
S Cane Type Ol Case No.  Case No. g
€7 i: | (;ss g’ WS2016 971516 PARVEEN KATHURIA ANR. Vs. KULWANT KAUR ORs=5 6/ 7—
i § i y 4332016 1310M16  IQBAL AHMED Vs. GULZARO BEGUM ORS—, ¢ [0 F
I g D 19040716 SUBEY SINGH Vs. SURAJ BHAN— 6/0 3
o AR > 251016 VISHESH SAGAR Vs. M/S ZETA LEATHER EXPORTS AND ANR— /
“E %" i 20317 KAMAL KISHORE Vs. ROHTAS KUMAR— 0 70 F
> gy 8318 VINAY KUMAR Vs. PREM SINGH— ) 3o F-
M Quoder on Misc. Application
t = Sun 636918 SURESH LOHIA Vs. DAYA RAM and ORS— O 6[0F
Flnal Arguments
33 RCAD) 16218 CHIRAGUDDIN Vs. GOVIND RAM (SINCE DECEAS®EDT 6 506 7~
THROUGH LRS. and ORS.
Judgement
. Vs. ANIL KUMAR
20 RCAD) 6198716  TATAPWOER DELHI DISTRIBUTION LTD. Vs
MITRA—6 Qo F—
Qrder
P. LTD. Vs. TARUN
a4 ™ 2107 MJS SUPER CASSETTES INDUSTRES
’ NETWORL— 510X~
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Sembor Ol judge com RC. Contral, THO
INTHE COURT OF MR ANSHLT MEHTA
Cruil fandige
CIVIL CAUSE LIST DATED 30-60-2029 Total Cases:21
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C
hl::f Metropolitan Magistrate, Central, THC
THE COURT OF MR, AJEET NARAYAN

Metropolitan Magistrate

0h. sife Sy

. Crimi
L Ay !minal Cause List Dated 30-03-2020 Total Cases:77
seType  OMCaseNo.  Case n o
bl 2 e — Titl
-\‘b( ol ;‘pmﬂrme 2 FIR/PS g
Cr. Case N0 - 6- }9.0
st 331/2/2012 292448/2016  STATE Vs. KULDEEP SINGH 359 /1995 (Sadar
Shect ) Bazar) \
(_,t. .ases o0 -
Cases 584/1/2015 513547/201 DINESH MITTAL Vs. PIER-ONE Pa—
€t Cases SRR £ CONSTRUCTION PVT LTD e
4 312RTR2015 528867/2016 STATE BANK OF INDIA Vs. MURARI RAM /0 (DEG Road)
. LaSes 45 1/2 T
5/1/2016  531120/2016 ";‘SS sszf}ﬁ !él:;;s‘./lﬁxm INDUSTRIES 0 (sarai Rohilla)
Ct. Cases . i ) MS VANTAGE INTEGRATED SECURITY
s 374/1/2016  532707/2016 SOLUTIONS PVT.LTD Vs. MS VISION /0 (Kotwali)
TECH SECURITY CONTROL
R et i MS VANTAGE INTEGRATED SECURITY
Ct Cases a ~
ses 375/1/2016  532708/2016 SOLUTIONS PVT.LTD Vs. MS FORTUNE /0 (Kotwali)
: 500
Gt (‘.d 35 7 f - e
e o 88/1/2016 533752/2016 T TLTD. Vs. D K CREATIONS PVT.LTD /0 (DBG Road)
s Ctmu- 510301/2016 TARUN KUMAR Vs. VISHAL THAKURAL /0 (Subzi Mandi)
i g 510613/2016 PRAVEEN GARG Vs. SUKHJITSINGH /0 (Karol Bagh)
Ct. Cases 537939/2016  VIJAYA BANK Vs. SHAMIM AHMED /0 (Pahar Ganj)
(;‘L Cases 539872/2016 NIZAMUDDIN Vs. SUDHIR MADAN /0 (Subzi Mandi)
. Cases 62312017 SURESH KUMAR Vs. RAJESH BHALLA /0 (Burari)
(“\.t. Cases 1223072017 CAPITAL FIRST LTD. Vs. ANITA NARULA /0 (Rajinder Nagar)
Ct. Cases 12364/2017  RAJESH NEGI Vs. RANI /0 (Subzi Mandi)
Ct. Cases 127132017  SANTOSH SAINI Vs. SURENDER KUMAR /0 (Darya Ganj)
Ct. Cases 14694/2017 Q«és;v&%mu FIRST LTD Vs. ROHIT /0 (Rajinder Nagar)
Ct. Cases 150782017 POOIN FIN ELEASE LTD Vs. MANISH 4 (Rajinder Nagar)
B tare 1581372017 ¥2g}1{‘AGE INTEGRATED Vs. M/S VISION 5 1o
Ct. Cases 22272018 ’g}gﬂ%“? ITAL FIRST LTD Vs. SHAN /0 (Rajinder Nagar)
Ct. Cases 22672018 ;}/gH%APH'AL FIRSTLTD Vs. SHAN /0 (Rajinder Nagar)
Ct. Cases 2382018 ﬂgﬂ%” ITAL FIRST LTD Vs. SHAN /0 (Rajinder Nagar)
. Vs. METALO .
1. Cases 583/2018 gl\}ggSAéAf;IRST LTD. Vs {ETAL RE /O (R,,'vndgr \aqu”
/s. M
Ct. Cases 587/2018 (C)ngs%AF[RST LTD. Vs. METALORE /0 (Rajinder Nagar)
11012018  SURESH RANA Vs. ROHIT RAI /0 (Burari)
j904p018 TN EXCHANGE AGENTES V% PRAVEEN ¢ (Civil Lines)
ST LTD. Vs. N _
258972018 ggﬁ;ﬁm 1D, V5. LAKHMENDER /0 (Rajinder Nagar)
) Vs. N : )
13125/2018 (s:ﬁrg%i;mom b KASHRG 12018 (Kotwali)
18245/2018  RAKESH GUPTA Vs. VISHAL SHARMA /2018 (
ARAT CO-OPERATIVE Vs. .
18512/2018 gﬂui&{wne £ KUMAR P 12018 (Roop Nagar)
20099/2018  KAUSHAL Vs. VINOD /2018 (Sadar Bazar)
RAKESH BANSAL Vs. DEVENDER
20485/2018 SHEK]S-!RI /2018 ()
79/2019 LIFE LINE INDIA Vs. DILIP TIWARI /2018 ()
80/2019 LIFE LINE INDIA Vs. DILIP TIWARI 12018 (Kotwali) ( g
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. Chief Metropolitan Magistrate, Central, THC
IN'THE COURT OF MR. AJEET NARAYAN é - F /2 d
v A = Metropolitan Magistrate
o0 Criminal Cause List Dated 30-03-2020 Total Cases:77
Sl CaseTypo _  Old Case No, Case N
34 Ct. C R s Title FIR/PS — [
3 CL Cases o
b 5832019 JANAK VERMA Vs, KRISHNA INFRACON /2019 (Pahar Ganj) G-
35 -1, Cases " ‘
58472010 :m:xzni% KUMAR KATYAL V. KRISHNA 12010 (pahar Ganj)
36 Ct. Cases ; . &
s 585/2019 m:NR% ggMR KATYAL Vs. KRISHANA 5019 (pahar Ganj) I
37 Ct Cases 5862019 SARITA KATYAL Vs. KRISHANA —
' INFRACON l
38 Ot Cases 58772019 KRISHAN KUMAR Vs. KRISHNA - \
INFRACON
1€ M On e
) Ct. Cases 588/2019 IS;J\{:JR(X({I"OF I\IFATYAL Vs. KRISHNA /2019 (Pahar Ganj)
e INFRACON
L. Cases 590/2019 SONIKA Vs. KRISHNA INFRACON /2019 ()
42 Ct Cases 591 RAKESH KUMAR KATYAL Vs, KRISHNA .
abe  RAKENEM 12019 ()
43 Ct. Cases 3833/2019 gﬂx ;‘lﬁ\[iﬁm HOUSE INDIAVS. 010 0 va Gan)
44 Ct. Cases 8656/2019 ASHISH KAPUR Vs. SUDHIR KUMAR /2019 ()
e € KABA SECURITY SYSTEMS PRIVATE
I8 Ot Cases 900372019  LIMITED Vs. SRO RAMWATAR AND /2019 (Rajinder Nagar)
COMPANY
{7 Ct. Cases 1027472019  SAGIR AHMED ALVI V5. BHAWANA 5019 (Kamla Market)
48  Ct. Cases 10275/2019  SAGIR AHMED ALVI Vs. VIDYOTMA RANI /2019 )
49  Ct Cases 11356/2019  ICICI BANK LTD Vs. RAJIT MALHOTRA /2019 ()
50 Ct. Cases 118742019 oA o i 12019 ()
51  CL Cases 11875/2019 ;‘g&‘fﬁfgﬁ@%ﬁ%ﬁ%w AWAS  n0190)
52 Ct Cases 1646/2020  VIKAS SATIJA Vs. GAURAV GERA /2020 (Sarai Rohilla)
/i
53 Ct. Cases RN aaRee S MERSATIA Ve, /2020 (Sarai Rohilla)
54  Cr.Case 10/2C/2012  288661/2016  STATE Vs. YOGESH DUTT ETC 278 /2002 (Civil Lines)
Prosecution Evidence
S ADVERTISING PVT. :
55  Ct. Cases S9/PGAON  SIA4B6I016 1o pe sanev BHEL /0 (Pahar Gan)
56  CL Cases 31/1C/2012  534694/2016 CHANDER PAL Vs. PAWAN KUMAR /0 (Civil Lines)
_ PRAVEEN CHAWLA Vs. GURVIN
7 CL Cases J30RTR015 532437/2016 g1l SEREER 0
Ct. Cases 2472017 NAVJYOTI Vs PAULAND COMPANY /()
Ct. Cases 69592017  PAWAN KUMAR Vs, AMRIK SINGH /0 (Subzi Mandi)
AWAN KUMAR Vs. PARA) : ,
69602017  paran 5. PARAMJEET SINGH 1 <11 Mandi)
SINGH Vs.
B S v i IAGIRSH /0 (DBG Road)
VISHESH Vs. NIDDAN FOUNDATION
19672018  qpier FOUNDATION 4 (Bara Hindu Rao)
SURESH KHANDELWAL Vs. UJJW.
147912018  SoREST KHANDELWAL Ve TIWAL g
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# ‘.}' IN T n M Q tl‘ale, Centml THC
S Me poli J NARAYAN 6 .:’L s 20
; WK « L ______ o Cﬂminal Callse K lan Maglstrate =
fase _ CumTe  OldCaun g o o Dated 30.03.502 1y s
-8 T — e N, T
4 Ct Cases \\!Mﬂ’s 20
g 240017 Rakesy gy = s
4 MAR MITTAL Vs, Hpa
/ Defence Evidence KUMAR L Vs. YOGESH /0 (Karol Bagh) <
ik e V12015 S24658/2016 KULWANT kayp Vs. SHARDA GEMS
§ ¢ AND JEWELS Pyt 17p /0 (Karol Bagh) |
66 Ct. Cases 4791112015 520970201 KULWANT kAuR Vs. SHARDA GEMS 0 (Karol Bagh) j
S JEWELS pyT L p /0 (Karo
67  Ct. Cases 478/1/2015 32097172016 KULWANT KaUR v, SHARDA GEMS Bagh)
bl Ct. Cases 5424 JEWELLS pyr LTD
R 212016 e
Final Arguments SANDEEP MISHRA vs. GUNJAN DEVI /0 (Burari)
69  Ct. Cases 4UDB2011 5 44412016 gﬁﬁﬁ% lt’ll}m?gbtfs. MS SACHAN AGRO /0 (DBG Road)
70 Ct Cases 296/K12012 51627912016 E‘ngﬁg&i@g% Lv;[.)'rmcoms 10 (Karol Bagh)
7L Ct. Cases 770017 S&R&TT E\QAHBUJA CEMENT Vs. LAXMI |
I
72 Ct. Cases 24792017 %J\JRKAA}IZ ggum CEMENT Vs. LAXMI
Judgement
NALAL Vs. ar Ganj)
73 Ct. Cases 1BIRT/2015  528820/2016 Iﬁmiﬁﬁ%ﬂggp e /0 (Pahar Ganj
- ~ CHAND MUNNA LAL VS- 0 (Pahar Ganj)
74 Ct Cases IRT/2015  520021/2016 I;’*AR};\INDRA i /
. TARA CHAND MUNNA LAL Vs, /0 (Pahar Ganj)
CHAND MUNNA LAL Vs. /0 (Pahar Ganj)
76 Ct Cases RilAD1G - Baf0oaore L CHAND MITIIA LAL ¥ PR
77 Ct Cases 403772018 LALIT TYAGI V. RAJ PAL & 72
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